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LOK SABHA

Thursday, March 18, 1960| Phalguna 25,
1882 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[MR. SPEAKER in the Chair]

ORAL ANSWERS TO
QUESTIONS

Russian Maps of India

_|.

(Shri Vidya Charan Shukla-
Shri Pangarkar:
Shri Hem Raj:

*893. { Shri Anirudh Sinha:

Shri Ajit Singh Sarhadi:

[ Shri P. G. Deb:

| Shri Arjun Singh Bhadauria’

Will the Prime Minister be pleased
to state:

(a) whether it is a fact that re-
cent Russian maps published in 1959
show Sikkim and Bhutan as indepen-
dent States when the Russian maps
published in 1954 showed them with-
in India; and

(b) whether Government have in-
quired from Russian Government as
to how these maps came to be revised?

The Parlh.meniary Secretary to the
Minister of External Affairs (Shri
Badath Ali Khan): (a) Yes.

(b) Attention of the Russian Gov-
ernment has again been drawn to
these inaccuracies.

Shri Vidya Charan Shukla: Do the
Goyemmem take this map as an
indication of the shift in the Russian
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policy, or it is one of those inaccurac-
ies?

Shri Sadaih Ali Khan: We have
made our boundaries very clear to
everybody concerned. Historically
and in the matter of custom and
otherwise the boundaries are very
clear. It does not matter what maps
other people publish.

Shri Vidya Charan Shukla; May I
know since how long correspondence
with the Russian Government s
going on regarding this map and
whether any definite or positive reply
has been received from the Russian
Government regarding this?

Shri Sadath Ali Khan: This matter
was first brought 1o our notice in
1955. Since then we have reminded
the Russian Government to the in-
accuracies several] times, in 1957, 1958,
1959 and last time in November, 1960.

Shri Vidya Charan Shukla: IHas
any positive reply been received or
not?

Shri Sadath Ali Khan: No, Sir, we
have not received any reply so far.

Mr. Speaker: I shall call those who
have tabled this guestion one by one.
Shri Pangarkar—absent; Shri Hem
Raj—absent; Shri Anirudh Sinha—
absent; Shri Ajit Singh Sarhadi—
absent; Shri P. G. Deb.

Shri P. G. Deb: May I know whe-
ther the import of this Russian atlas
into India has been banned undes the
Sea Customs Act?

Shri Sadath Ali Khan; I would like
to have notice of that question.

Shri Goray: The Parliamentary
Secretary said that correspondence
and negotiations have been going on
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for the last four or flve years. If
inspite of it such maps are produced,
do Government feel that it is due to
inadvertence or it is deliberate?

Shri Sadath Ali Khan: We are wait-
ing to hear from the Russian Govern-
ment what it is due to,

Shri Kasliwal: In reply to part (a)
of the question the hon. Member said
‘Yes'. Part (a) says that while the
Russian maps published in 1954 show-
ed Sikkim and Bhutan as  within
India, those published in 1959 show
them as independent States. May I
know whether the attention of the
Russian Government has been drawn
to the fact as to why there has been
a change in the 1959 maps?

Shri Sadath Ali Khan: The hon.
Member is right. It is precisely to
this that their attention has been
drawn,

Shrimati Renuka Ray: The hon.
Parliamentary Secretary said that
from 1855—I think I heard him
rignt—correspondence has been going
on in regard to this. Does that mean
that from 1955 this change was being
made and that it was not dome in
19597

Shri Sadath Ali Khan: There have
been several editions and each does
seem to contain some inaccuracies in
a greater or smaller degree. Every
time this appears, we take up the
matter with the Russian Government.

Shrimati Renuka Ray: Has there
been no reply, or no positive reply?

Shri Sadath All Khan: No reply has
been received so far.

ft Ho o fyddt . Fy aiferadzd
T A A oA g fFoew A
o /T FrOT & AT T F AFT Y AH_«
R, T F TR F I G W g ?
# FrAar Angar g 5 a3 e e d
AT @I N fFsFTAITE@E
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Shri Hem Barua: In view of the
fact that the report of the official
teams have established conclusively
that China disowns India’s ties with
Sikkim and Bhutan, may I know
whether these Russian maps reflect
the Chinese view of India? If so,
have Government tried to enlighten
them on the latest position?

Shri Sadath Ali Khan: Reply to
both the questions is in the affirma-
tive—Yes.

Shri Tangamani: May I know what
i= the nature of representation made
in 1955 and what is the nature of
representation made in 1960, in view
of the position stated in reply to
part (a) of the question?

Shri Sadath Ali Khan: The repre-
tations has been more or less the
same. In November 1960 the Joint
Secretary in the Ministry of External
Affairs spoke 1o the Counsellor of the
Soviet Embassy about the inaccurac-
ies in the Atlas and the Counsellor
said that he would note and inform
his Government. Every time we
draw the attention of the Soviet
authorities to the inaccuracies in the
maps which they print.

Shri Sadhan Gupta: Obviously, the
answer to the question implies that
the map is wrong now in not delineat-
ing Sikkim and Bhutan as part of
India. Do Government regard Sikkim
and Bhutan as part of India?

Shri Sadath Ali Khan: In the
earlier maps it was shown as Indian
protectorate; now they show them
outside.

Shri C, R. Pattabhi Raman: Are the
Russians made aware of the feelings
in the Parliament and in the country?

Shri Sadath All Khan: I am sure
they are quite aware of what is going
on in this hon. House,
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Institute of Industirial Designs

+
Shri Ram Krishan Gupta:
“894, { Shri Damani:
[ Shri P. C. Borooah;

Will the Minister of Commerce and
Industry be pleased to refer to the
reply given to Starred Question
No. 947 on the 16th December, 1960
and state:

(a) whether Government have since
taken a final decision on the proposal
submitted through the Ford Founda-
tion regarding the establishment of
an Institute of Industrial Design;
and

(b) if so, the details thereof?

The Minister of Industry (Shri
Manubhai Shah): (a) and (b). A
statementi is laid on the Table of the
House.

STATEMENT

It has since been decided to estab-
lish an Institute for Industrial Designs
at Ahmedabad with the object of
training students for top level res-
ponsibilities as Industrial Designers
for the private and public sectors of
industry as well as handicrafts. It
will also provide advanced training
opportunities for Architectural Desig-
ners, who are expected primarily to
function as independent practising
architects. Besides, it will provide
service to those industries and agenc-
ies interested in introducing new
design methods in their production,
building and sales schemes. In due
course it is proposed to have a re-
search wing in the Institute closely
connected with the training and ser-
vicing programmes.

About 50 students are expected to
be trained in the Institute every year.
It will consist of 1 Chief Administra-
tor, 7 full-time Instructors and 10
part-time Instructors.

The Institute is expected to earn
éome revenue as fees from the
trainees, charges for services render-
ed to industries and sales of proto-
types. The annual recurring expen-
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diture of the scheme has been esti-
mated approximately at Rs. 2,50 lakhs,

The expenditure on machinery and
equipment required for the centre as
well as the services of some foreign
experts is expected to be met by the
Ford Foundation. The Institute is
expected to start working during the
next financia] year.

Shri Ram Krishan Gupta: Since this
institution is going to be started dur-
ing the current financial year, may
I know how many candidates are
going to be selected and whether any
applications would be invited?

Shri Manubhai Shah: The Institute
is to start in the next financial year.
Steps will be taken to recruit the
staff and enroll students by regular
advertisements and other means.

Shri Palaniyandy: May I know
whether Government will arrange a
programmc to send NPC personnel
who return from abroad after study-
ing industrial designs and other
matters?

Shri Manubhai Shah: This does not
arise out of this question. This re-
lates to the setting up of an Insti-
tute for Industrial Designs at
Ahmedabad to be manned by both
foreign and Indian personnel.

Shri P. C., Borooah; May | know
whether in addition to conducting
training courses, the Institute will
also undertake research work?

Shri Manubhai Shah: That was the
original concept. But we thought
that since India has not become ad-
vanced in industrial design, research
could wait for a little while; for the
first three or four years we will ron-
centrate on training of experts and
then we will enlarge the scope of re-
search.

8hri Ramkrishan Gupta: As this
Institute expected to earn :ome
revenue from fees, what fee will be
charged from trainees?

Shri Manubhai Shah: Let the Insti-
tute start. We have roughly estimat-
ed that from fees and other charges
we might get about a lakh or a lakh
and a half of rupees per year.
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Shri 8. M, Banerjee: May I know
whether after the starting of this
Institute similar institutions are Tike-
ly to be established in other places
also?

Shri Manubhai Shah: The Commit-
tee which went round the country,
selected this place. Let a beginning
be made. Then the question will
arise as to whether more institutes
should be started at other places.

Shri Achar rose—

Mr. Speaker; The hon. Member has
changed his seat.

Shri Achar: My seat is here.

Mr. Speaker: Whenever hon. Mem-
bers change their seats, they must
intimate to me,

Shri Achar: I have moved towards
the right.

Shri D. C. Sharma: My sea: also is
changed.

Shri Achar: May 1 know the
qualifications of the candidates who
will be selected?

Shri Manubhai Shah: That is for
the Board of Governors or Directors
to decide the scope of the course.

Shri P. C. Borooah: May I know
whether the Technical Cooperation
Mission from the U.S.A. will coope-
rate and, if so, in what form?

Shri Manubhai Shah: As the ques-
tion clearly stipulates, it is the Ford
Foundation assistance and not TCM
assistance which will be taken. But
all cooperation and assistance from
the international organisations, in-
cluding TCM will always be welcome.

Indo-Pakistan Steering Committees

+
«ggg, | Shri Shree Narayan Das:
" | Shri Radha Raman:

Will the Prime Minister be pleased
to state:

(a) the number of meetings that
the Indo-Pakistan Steering Commit-
tees held during the year !960;
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(b) the nature of questions discuss-
ed and conclusions reached;

(c) whether the Steering Commit-
tees continue to exist; and

(d) the outstanding questions like-
ly to be discussed in-near future?

The Parliamentary Secretary to the
Minjster of External Affairs (Shri
J. N. Hazarika): (a) None, Sir.

(b) Does not arise.

(¢) Technically, the Steering Com-
mittees continue to exist although
there has been no meeting of these
Committees since their last meeting
held in March, 1955.

(d) If and when, the Steering Com-
mittees meet again they are likely to:

(i) review the progress of the
negotiations on Indo-Pakistan
disputes, carried on at the
various levels; ang

(ii) deal with the items which
they could not discuss at
their March, 1955 meeting.

Shri Shree Narayan Das: May I
know whether any indication is avail-
able with regard to the attitude of
Pakistan Government in respect of
these Steering Committees?

Shri J. N, Hazarika: We suggested
to the Pakistan Government in 1955,
after the last meeting was over, that
a meeting could be held sometime in
July 1955. But we have not got any
response from them.

Shri Ajit Singh Sarhadi; What are
the different functions of the Steer-
ing Committee and the Joint Commit-
tee constituted under the May 1855
Agreement between the two Govern-
ments?

Shri J. N. Hazarika: The Pakistan
Government has its Steering Commit-
tee and we have also our Steering
Committee consisting of officials in
the respective governments. Both
the Steering Committees meet 1o-
gether to discuss the outstanding
disputes or disputes not so far settled
between the two countries. The sub-
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jects were categorised according to
their importance. Category A sub-
jects were to be discussed. . . .

Mr. Speaker: He only wants (o
know the difference between the
functions of the Steering Committee
and the functions of the Joint Com-
mittee.

Shri J. N. Hazarika: The Steering
Committee is rather a reviewing com-
mittec to review the progress of the
work of negotiations. The other com-
mittees function at the official level
in respect of shrines.

Shri Ajit Singh Sarhadi: It is stated
that no meeting has been held of the
Steering Committees since March 1855
and no meeting has been held of the
Joint Committee from January, 1958.
About these two problems may 1
know what steps Government intend
taking when there is no response
from the Pakistan Government?

Shri J. N. Hazarika: Even though
no meeting of the Steering Commit-
tees has been held so far, our minis-
tries concerned have taken up the
outstanding questions with the Pakis-
tan Government for a solution.

arafine fawre

*egy. ST WY THA < FG7 T T
vy faweas, Q8%e & WaATUTHT 9eF
Feqr ¥ 989 ¥ I & T T I FAOA
o s Fa f& afas fawre &l
THEATRT FT HqAT FI9 * A7 F1AaT
sy gra fagea fra ag srawedt 7=
A W@ aF waq w14 & # Anfy w R
e artre aF a= #1 fravé gra HF
Lol e

Qv Joslt (Y st Ao fia):
sTaferr fasra ¥ Tt & wsgaT &
fod Y g gw fagea fear mar
3 & wa aw 3 I35 g YA & Foraw
w=y fawat & warar o F fafaw
T, frgiam #1 wa1ET & fod s
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ag T W fare fawrs & w4 foa aaeamt
FT HAA UF TIAATAATT HeqqT FI @
& 1| 38 weggw 7 A afoorm fAwed
F §aT g &1 T1AAT HIART § ST
g AT |

Shri Sadhan Gupta: The English
version may also be given.

Mr. Speaker: Yes.

Shri 8. N. Mishra: The Working

Group on Problem of Regional Deve-
lopment has held three meetings o
far and has considered, among other
things, employment aspects, data re-
quirements for applying tests of
backwardness and issues relating to
State Income estimation. The Group
is engaged in a continuous and syste-
matic study of problems concerning
regional development. The results of
various studies undertaken by it will
be made available to the Planning
Commission as and when they are
ready.

st WeR 9 ATAATE WA ST &
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8hri Achar; May I know how the
study is carried out? Is it carried
out subject by subject or State by
State? What is the method adopted?
The Five Year Plan is to begin from
1st April. If the study is to go on
continuously like this, when are we

going to have a report and how is it
going to come?

Shri 8. N. Mishra: To the extent
possible, as I have said during the
course of my earlier replies, efforts
have been made even in the Draft
Outline to do as much as possible
for the backward areas. Now, what-
ever further light would be thrown
by the results of the study made by
this committee, would be taken into
account in the finalisation of the re-
port,

So far as the first part of his ques-
tion is concerned, that is whether the
committee is occupying itself with
subjects or with States, I would like
to say that mainly the committee is
occupied with the broad categories
of subjects and the States come
naturally under them.

sit fererrarcor g : anfl-ndY IawR
7 ag w1 v frg® gont & faara
SR ST AT T ) F ST 9wen §
fr fog® genst Y afommT #ar Y 7Y
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aformar fafesa #r o 2 7

st wqTo #o fww : gwd foro wE
AR TG F qOT 98 T § | 7 Wy
mH ak # & A ad aqr qwar g
AN ag A ags a°T & Tw aAr
FA 78 &Y T ¢ iy wfy safer war
wreAr & s Wi safer sower w7
T & | g v ag & awdr @
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The Minisier of Labour amd Em-
ployment and Planning (Shri Nanda):
May I, Sir, add a8 word to what my
colleague has already said. In the
course of our discussions with the
States, we took care to impress
upon them the imperative need of
giving greater atlention to the more
backward areas within each State.
We also come to an understanding
that they will themselves mark out
those areas and send us their plans
for those areas so that we can watch
the progress in those areas as the
Plan progresses. So, the particular
necessity about the backward areas
within each State has been taken
notice of and some kind of operational
directions have been given already
for this purpose.

Shri Hem Barua: In view of the
fact that Verrier Elwin Committee
has made certain recommendations
for the developmental project to be
undertaken so far as the backward
tribal areas are concerned, may I
know whether Government have
taken the recommendations of Verrier
Ih?in Committee into consideration
while drafting the Plan?
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Shri Nanda: Yes, Sir, and specially
so. In dealing with the States and
fixing the allocations for the Plan,
several criteria for backwardness-—
about ten or eleven—were before us;
and the extent of Population of the
tribal people and in the tribal areas
was also taken into consideration.
That was one of the factors.

Shri Tridib Kumar Chaudhuri: The
Minister has just listed some three or
four of them. May I know whether,
in the criteria that have been laid
down for backwardness, the per-
capita index of industrial develop-
ment like power or steel or engineer-
ing, will also be taken into considera-
tion?

Shri Nanda: Naturally my colleague
could not give an exhaustive list of
all the criteria adopted. There are
several things—industrial production,
agricultural production, employment
potential, unemployment etc.

Shri Kamal Singh: The hon, Deputy
Minister remarked that one of the
tests for a backward area was the
shortage or lack of communication,
especially village roads. May I know
whether it is not a fact that the bulk
of our agricultural areas and the
people there suffer from lack of pro-
per village roads and whether it is
not true that in the last two plan
periods there has been very little
progress in this respect?

Shri Nanda: We cannot deal with
each individual area, but I may in-
form the hon, Member....

Shri Kamal Singh: I was talking
about the bulk of our agricultural
areas—the rural areas.

Shri Nanda: ....that at the time of
the revision of the Plan, the provi-
sion for roads in respect of the States
has been enlarged as compared to the
provision made in the draft outline—
about Rs. 30 crores—so that a larger
provision is made to deal with all
these problems.

ot wer o : 9fF qg feg & fe
7g fawg #geagd § W @ ey ¥
fafos w3wf ¥ w1ot so=iw §, cafed
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Shrimati Na Palchoudhuri; Is it not
a fact that actually the district boards
have the onus of providing these
roads and when one goes to them
they say it is the duty of the P.W.D.?
So, the district boards do not func-
tion; the PWD takes a very long
time. May I therefore know what
tho Minister of Planning will do
about this in future?

Shri Nanda: The Minister of Plan-
ning would not go to each P.W.D. and
each district board. Naturally he
will communicate with the States,
giving the necessary central assist-
ance and the States are bound to lonk
after their people in each district.

Houses for Industrial Workers in
Orissa

*899. Shri Chintamoni Panigrahi:
Will the Minister of Labour and Em-
ployment be pleased to state:

(a) whether the special survey tio
find out the magnitude of the hous-
ing problem for industrial workers in
Orissa conducted by Orissa Govern-
ment has been completed by now;
and

(b) if so, with what results?
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The Deputy Minister of Labour
(Shri Abid Ali): (a) The survey was
completed in 1859.

(b) The survey revealed that about
6000 houses were yet to be construct-

ed for providing accommodation for
workers.

Shri Chintamoni Panigrahi: May I
know how many of these 6,000 houses
‘have been built during the second
Plan period and whether there was
any central assistance for relieving
the difficulty in respect of the hous-
ing accommodation for industrial
workers in Orissa?

Shri Abid Ali: According to the in-
formation reccived from the State
Government, 2,139 houses were sanc-
tioned out of which 1,452 houses were
constructed. The assistance sanction-
ed was Rs. 55,46,000, and the alloca-
tion under the scheme during the
third Plan is about Rs. 60 lakhs.

Shri Palaniyandy: May I know
whether Government will take note
of the difficulties in getting sanction
for the industrial housing scheme for
want of iron and other materials, and
whether Government will expedite
the supply of these materials to the
industrial housing scheme through
the labour department?

Shri Abid Ali;: Not through the
labour deparment, but whenever such
requests or complaints are received,
whatever is possible is done through
the department concerned.

Shri T. B. Vittal Rao: The figure
that the hon. Minister quoted relates
to 1859, and thaet has become dut-of-
date in view of the development of
iron ore and other mining works that
are taking place and because of other
industries that are coming up. A few
days ago, the hon. Minister of Works,
Housing and Supply stated that on
the question of undertaking legisla-
tion there is going to be an inter-
ministerial meeting very soon and he
said that ‘very soon’ meant ‘within a
week or two. May I khow whether
that meeting has been arranged?
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Shri Abid Ali: Always something
is done with regard to ensuring that
more and more houses are made
available.

Shri Supakar; So far as the public
sector prcjects like Rourkela and
other public sector mining under-
takings are concerned, may I know
whether Government have been able
to meet the demands of housing for
industria] workers in full or only in
part?

Shri Abid Ali: Not fully. Partly
of course.

Opthalmic Glass Plant

-+
+ggo, | Shri Pangarkar:
"\ Shri D. C. Sharma;

Will the Minister of Commerce ana
Industry be pleased to refer to the
reply given to Starred Question
No. 963 on the 16th December, 1960,
and state the progress since made in
the direction of setting up the Opthal-

mic Glass Plant in collaboration with
Russia?

The Minister of Industry (Shri
Mapubhai Shah): A statement is laid
on the Table of the House.

STATEMENT

The revised detailed project report
is expected to be received from the
Soviet authorities within the next
three or four months.

280.7 acres of land are earmarked for
the Coal Mining and Opthalmic Glass
Projects and this area has been hand-
ed over to the Corporation free of
cost by the Durgapur Industries
Board. Arrangements are also being
made by the Durgapur Industries
Board to aoquire 1500 acres of land
for the townships of both the Coal
Mining and Opthalmic Glass Projects.
The question of arrangements for the
supply of water including the re-
quirements of construction both for
the factories and townships of the
projects has been taken up with the
Durgapur Industries Board who are
considering to expand their water
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supply scheme. The required quan-
tum of power both for the factory as
well as the township has been assur-
ed by the Durgapur Industries Board.
The Durgapur Industries Board will
be providing for the necessary sidings

for the project on mutually agreed
terms.

Shri Pangarkar: May I know whe-
ther any final report from the Russian
authorities regarding the ophthalmic
glass plant has been received so far?

Shri Manubhai Shah: A contract has
been signed for a 300 tons ophthalmic
glass plant to be established at Durga-
pur. We are awaiting the detailed
project report which is expected, as
I said, within the next three or four
months.

Shri Pangarkar: May I know what
is the estimated outlay?

Mr, Chairman: About Rs. 3 crores to
Rs. 4 crores,

Shri D. C. Sharma: May I know if
this ophthalmic glass plant will be
sufficient for meeting the total needs
of India or whether there will be

necessity to set up other ophthalmic
glass plants?

Shri Manubhai Shah: From the
present indications, it will be suffi-
cient for the next flve to ten years.

Transfer of Berubari to Pakistan

+
Shri S, M. Banerjes:
Shri Tangamani:
*901 { Shri Prakash Vir Shastri:
Shri Aurobindo Ghosal:
Shri D. C. Sharma:
Will the Prime Minister be pleased
to state:

(a) whether the correct number of
families who are to be uprooted as a
result of transfer of Berubari to Pak-
istan has since been ascertained;

(b) if s0, number of families involv-
ed;

(c) number of those who have ex-
pressed their opinion in favour of re-
maining in India; and
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(d) steps taken to  rehabilitate

them?

The Parliamentary Secretary to the
Minister of External Affairs (Shri J.
N. Hazarika): (a) No, Sir.

(b) and (c). These will be known
only after the precise line of demar-
-cation has been decided, and put on
the ground.

(d) These are under consideration.

Shri S§. M. Banerjee: May 1 know
when the work of demarcation which
is going on in that area is likely to
be completed and what procedure
will b2 adopted in case of a disagree-
ment and whether any disagreement
has already arisen?

Shri J. N, Hazarlka: Our Prime
Minister has suggested to the West
Bengal Chief Minister that the pro-
cess may be started without andue
delay. About the rest, I require
notice,

Shri Tangamani: May I know whe-
ther those refugees who will be up-
rooted from the transferred area of
Berubari will be given compensation
for the movable and immovable pro-
perties that will be left behind?

Shri J., N. Hazarika;: The Prime
Minister had stated on the 4th March
last that the people will need assist-
ance for rehabilitation.

Shri S. M. Banerjee: Sir, I seek
your protection. The question is
very simple. The agreement reached
between the Prime Minister of India
and Mr. Firoz Khan Noon was about
the transfer of territory. The Prime
Minister of India never agreed to the
transfer of movable and immovable
property along with territory. The
question is very simple. May I know
whether any assessment has been
made of the value of the movable
and immovable property and whe-
ther they will be paid adeguate com-
pensation for the loss of that pro-
perty? The question is very simple.

Mr. Speaker: The hon, Member puts
three or four questions. Has the
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Government made a list of all the
properties?

Shri J. N. Hazarika: The exact
value of the properties involved will
be known when the demarcation has
been made.
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Shri J. N. Hazarlka: This question
has been under consideration by the
West Bengal Government as well as
by the Centre.

Shri Tyagi: What will be the posi-
tion of those Indian nationals who do
not choose to migrate to this side of
Berubari? Will they be allowed to
retain their nationality?

Mr. Speaker: They will be Pakis-
tanis.

Shri Tyagi: How can they become
Pakistanis? They are Indian na-
tionals. An Indian national cannot
be forced to become a Pakistani by
means of an Act. I want to know
whether they will be allowed to re-
tain their nationality in their own
homes?

Mr. Speaker: That is what the
Prime Minister has said. They will.
be allowed.

8hri Braj Raj Singh: There should
be some arrangement to answer the
question here. The hon. Deputy
Minister was here, but now she is
also not here. Some arrangement
should be made and somebody should
give the answer on behalf of Govern-
ment,

Mr. Speaker: The hon. Parliament-
ary Secretary is answering. The
Prime Minister is in England and the
Deputy Minister had arranged a
meeting—a series of meetings—on an
international plane in America. She
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came day before yesterday and told
me that she had fixed up the meet-
ings earlier before the date of the
Prime Ministers’ conference was fixed
in England. Therefore, she could not
avoid going there. There is a re-
presentative here and all the infor-
mation  that is necessary is being
given. Whenever I find there is any
difficulty. . ..

Shri Tyagi: This question of nation-
ality of Indians is very important. 1
wanted to know whether any arrange-
ment has been arrived at with Pakis-
tan to safeguard that they are mnot
forced to give up their nationality
even if they choose to be there.

The Deputy Minister of Works,
Housing and Suppily (Shri Anil K.
Chanda): I had something to do with
the discussions in regard to Berubari.
Any Indian national who chooses to
remain in the area that will be ceded
to Pakistan, it he so chooses, obvious-
ly retains his Indian nationality.

Office Accommodation for State Trad-
ing Corporation in Delhi

+

Shri Morarka:
L]
9"2'{ Shri Nathwani:

Will the Minister of Commerce and
Industry be pleased to refer to the
reply given to Unstarred Question
No. 516 on the 22nd November, 1960
and state:

(a) on what basis the rent was
fixed for the office accommodation for
State Trading Corporation in ‘Ex-
press Building’ on Mathura Road, New
Delhi;

(b) whether the State Trading Cor-
poration has considered the desir-
ability of having its own office pre-
mises in view of this heavy rent; and

(c) if so, what is its decision?

The Minister of Commerce (Bhri
Kanungo): (a) The rent of the build-
ing was fixed in consultation with the
Ministry of Works, Housing and Sup-
Ply and the Ministry of Finance, tak-

agtmto account the prevailing rate in
a
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(b) and (c). The Corporation has
already been allotted piece of land in
Lodi Road, measuring about 3 acres.
Steps are being taken to construct the
building at an early date.

Shri Morarka: The monthly rent
paid to this particular irm by the
Corporation is Rs. 45,000 May I
know whether the cost of the build-
ing was one of the consideration at
the time of fixing this rent?

Shri Satish Chandra: All that we
know is that we tried to get cheaper
accommodation. We approached the
LIC to accommodate us in their
building, They demanded Rs. 100
per 100 square feet. In this building,
private firms have taken space at the
rate of Rs. 81 per 100 square feet.
The State Trading Corporation is
paying only Rs. 60 per 100 square
feet.

Shri Morarka: Two years ago, I
read in the report of the Directors
of this Corporation that a sum of
Rs. 50 lakhs has been set apart for
the purpose of constructing their
own building. May I know why this
building is being delayed and a sum
of Rs. 6 lakhs is paid every year by
way of rent only?

Shri Batish Chandra: This building
was taken on rent on 1st February,
1960. Before that the Corporation
offices were distributed over five
buildings, two in Connaught Place
and three in Golf Link area, for
which heavy rents were being paid.
It was considered better to bring
them in one place. The land has
been alloited by the Ministry of
Works, Housing and Supply; the
building fund is there and steps are
being taken te construct the building.
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Mr, Speaker: To whom does this
building belong?

Shri Braj Raj Singh: To the Indian
Express, to whom the land was given

by us.

Mr. Speaker: 1 am putting the
question to the hon. Minister. Why
should the hon. Member answer?

Shri Satish Chandra: To Express
Newspapers.

Shri Braj Raj Singh: Is it not a
fact that the Express Newspapers
were allotted land by the Works,
Housing and Supply Ministry on the
express condition that the accommo-
dation which shall be built there
shall be allotted only i{o employees of
the Express Newspapers and if it is
let out to anybody, it shall be let out
only with the concurrence of the
Works, Housing and Supply Ministry
and at rategs which shall be reason-
able?
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The Minister of Works, Housing
and Supply (Shri K, C, Reddy): As
per the original lease agreement, the
Express Newspapers could put up
flats for the employees on the top
floor. After the construction of the
building, the space that was avail-
able was in excess of their require-
ments. So, there were prolonged
negotiations between the Government
and the Express Ncewspapers and
some workable arrangement was
arrived at. According to that, the
Express Newspapers were allowed to
rent out a part of the building at a
particular rate. It is in pursuance of
that agreement that this portion has
been let out 1o the State Trading
Corporation.

Shri Morarka: Is it not a fact that
the State Trading Corporation has
entered into a binding agreement for
three years at this rate with this
particular firm? If so, may 1 know
what were the compelling reasons for
them to enter into such an agreement
for three years when their own build-
ing was under construction?

Shri Satish Chandra: The building
will take another two years to  be
completed. The land has been allotted
to us. Three years was considered to
be the minimum period. Within this
period, we are hoping to have our
own building.

Shri K. C. Reddy: I may inform the
House that Express Newspapers would
be glad to be relieved from this
agreement, because in the market,
thye will get more than Rs. 100 per 100
square feet.

Refugees from Nepal

*903. Shrimati Ila Palchoudhuri:
Will the Prime Minister be pleased to
state:

(a) whether it is a fact that a num-
ber of Nepalese political refugees have
crossed into Darjeeling (West Ben-
gal) following the recent action taken
by the King of Nepal in his country;
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(b) if so, their number; and

(c) the nature of action , if any,
taken or proposed to be taken by the
Government of India regarding them?

The Parliamentary Secretary to the
Minister of External Affairs (Shri
J. N. Hazarika): (a) Yes.

(b) No accurate figures are avail-
able. There are no restrictions an
the entry of Nepalese into India and
consequently no record is kept of
their arrivals.

(c) None as long as their activities
remain within the law.

Shrimati Ila Palchoudhuri: Is it a
fact that the difficulty lies in distin-
guishing between the Nepalese who
cross over and the Nepalese who are
already resident in the district of
Darjeeling? Hence, is there any
scheme for having some kind of pass-
port or border certificate so that we
can distinguish the Nepalese who
cross over?

Mr. Speaker: It is a suggestion for
action.

Shrimati Ila Palchoudhuri: Is it a
fact that many of the Nepalese who
have crossed over have approached the
businessmen in Darjeeling to hold a
rally in Darjeeling against the King
of Nepal? 1If so, may I know what
action we propose to take about it, be-
cause this is propaganda against an-
other country in India?

Shri J. N. Hazarika: We have no in-
formation.

Indian Embassy Staff in China

+
( Shri Bibhuti Mishra:
Shri Raghunath Singh:
Shrimati Ila Palchoudhuri:
Shri D. C. Sharma:
Shri P, O. Borooah:
*904./ Shri A. M. Tariq:
Shri Hem Raj:
Shri Assar:
| Shri S. L. Saksena:
[ Shri Khoshwaqt Rai:
Will the Prime Minister be pleasad
to state:

(a) whether it is a fact that the
Personal Assistant to the Indian Am-
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bassador in Peking was abused and
assaulted near Peking while he was
travelling in a train;

(b) if so, what action has been
taken in this regard;

(¢) whether any such other inci-
dents have also occurred in the past;
and

(d) if so, the details thereof?

The Parliamentary Secretary to the
Minister of External Affairs (Shri
Sadath Ali Khan): (a) This is not
true, but it is true that the Personal
Assistant was subjected to insulting
and unseemly behaviour, without
justification, by Chinese officials.

(b) We have lodged strong proiests
with the Chinese Government.

(c) No.

(d) Does nol arise,
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Shri D. C. Sharma: May 1 know
what guarantee of protection of per-
sons and what guarantee of protec-
tion of belongings is being given by
the Indian Government to the
Chinese Government? And will not
the Indian Government do something
vis-a-vis the Chinese Embassy here
so that such incidents are not re-
peated?

Shri Sadath Ali Khan: We have
represented to the Chinese Ambassa-
dor here. The diplomats of all
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countries in China function wunder
'some restrictions. Since the unfor-
tunate incidents on our border we
have been specially selected for spe=
cial treatment.

Shrl Hem Raj: The hon. Parlia-
mentary Secretary told us that they
have put some restrictions on our
Embassy. May we know whether we
have put some restrictions on their
Embassy?

Shri Sadath Ali Khan: No. If
other people behave badly, normally
we do not do the same thing. I had
stated that restrictions are placed on
many Embassies. But, in our case,
sometimes they go out of their way
to put difficulties.

Shrimati Ila Palchoudhuri: Is it not
a fact that there are Chinese in
Calcutta who have asked for Indian
nationality and yet had Chinese pass-
ports with them? What are you
doing to correct this sort of thing?

Mr. Speaker: That is another ques-
tion.

Shri C. D. Pande: In view of the
persistent diplomatic breaches by
China, will the Government consider
that there is no useful purpose in
having our Embassy there any more
ang steps would be taken at least to
reduce the large personnel there, for
the time being.

Mr, Speaker: It is a suggestion for
action,

Shri N. R. Muniswamy: Could we
have an idea of the actual words used
in the abuse and the nature of the
assault?

Shri Sadath Ali Ehan: The incident
took place in a train on the 21st of
November 1960 on the return journey
from an excursion which was special-
ly arranged for the diplomatic corps
by the Chinese Foreign Affairs Minis-
try. After the party had boarded the
train at 6 p.m. at Shaosin from Peking,
the Chinese Acting Director of Pro-
tocol asked the Indian Ambassador
to see him and protested to him,
alleging misbehaviour on the part of
the Personal Assistant that he had
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attempted to molest a girl attendant
on the train. The Acting Director
insisted on an immediate enquiry on
the train. The Ambassador, afier
personal enquiries, rejected the
Chinese demand for an immediate en-
quiry in the running train. The
Ambassador agreed to an enquiry at
the conclusion of the excursion. But
this enquiry has not taken place.
We did not have our Indian interpre-
ter knowing Chinese. So, this is one-
sided affair,

Shri P. C. Borooah: May I know
whether they still persist in threaten-
ing the security of the Indian per-
sonnel there?

Shri Sadath Ali Khan: Nothing has
happened after this incident.

Shrimati Manjula Devi: What are
the broad details of the restrictions
put against people of other nationali-
ties in China?

Shri Sadath Ali Khan: I was refer-
ring to the general restrictions.

Shri Hem Barua: In view of the
fact that the hon. Parliamentary Sec-
retary has made a reference 1o our
border disputes and said this is res-
ponsible for the troubles, may I know
whether the Government have notic-
ed any change in the coaduct  wid
psychology of the Chinese towards us
after the publication of the report
which establishes our case?

Shri Sadath Ali Eban: Not that I
am aware of.

Shrimati Renuka Ray: In reply to a
question the Parliamentary Secretary
had stated that the External Affairs
Ministry had some discussion with the
Chinese Ambassador to see him and
What was the outcome of that discus-
sion?

Shri Sadath Ali Khan: This inci-
dent took place in November 27th. The’
Foreign Secretary asked the Chinese
Ambassador to see him and pro-
tested to him against the discourtesy
and humiliation to which the Indian
Ahmbassador has been subjected. I
cannot tell the House off hand what
the reaction of the Chinese was. Pre-
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sumably, the Ambassador said that
he will report it to his Government.
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Next question,

U.S. Postal Stamps
+
( Shri A. M. Tariq:
| Shri S. M. Banerjee:
Shri Raghunath Singh:

‘:905.{ Shri Bibhuti Mishra:

| Shri Pahadia:

| Shri Vajpayee:

[ Shri Assar:

Will the Prime Minister be pleased
1o state:

(a) whether it is a fact that the
U.S.A. has brought out a postal siamp
which has a photograph of Gandhiji
anid a map of India;

(b) wheher it is a fact that Kashmir
has not been shown as part of India
in the map;

(c) whether it is also a fact that
Gandhiji has been  described as
“Hindu Nationalist Leader of India”
on the stamp;

(d) if so, whether Government have
taken notice of it; and

(e) if so, the reactions of Govern-
ment?

The Parliamentary Secretary to the
Minister of External Affairs (Bhri
Sadath Ali Khan): (a) to (e). Two
stamps, in the denomination of 4 cents
and 8 cents, were issued by the Post
Master General of the U.S.A. on the
28th  January, 1961, in the series
“Championsg of Liberty” containing
photographs of Mahatma Gandhi.
There is no map of India on the stamp
nor has Mahatma Gandhi been des-

PHALGUNA 25, 1882 (SAKA)

Oral Answers 5280

cribed on it as ‘Hindu Nationalist

Leader of India’.

Shri A. M, Tariq: May I know whe-
ther the Government of India have
seen a copy of the stamp published in
America, which has been produced by
some local Indian papers, and, if so,
the reaction of the Government of
India thereto? There they have shown
a picture of Mahatma Gandhi with
the inscription “Mahatma Gandhi—
1869—1948; Hindu Nationalist Leader
of India”. Then, on the cover of the
first day of issue in the map of India
Kashmir has not been shown as a
part of India.

Mr. Speaker: What is his complaint?

Shri A. M. Tariq: My complaint is
that on this first day cover and stamps
Kashmir has not been shown as part
of India. Also, on the stamp put on
the market by the Government of
America, it is stated about Mahatma
Gandhi “Hindu Nationlist Leader of
India”.

Mr. Speaker: The point is that
Kashmir is omitted from the map.

The Minister of Transpert and
Communications (Dr. P. Subbarayan):
I have seen the stamp myself and the
first day cover which has been kindly
sent to me by the Post-Master General
of the United States of America. The
information of the hon. Member is
entirely incorrect. The stamp containg
just an effigy of Mahatma Ji with the
inscription “National Leader and a
fighter for freedom”. There is no
such thing as the hon. Member re-
fers to.

Shri A. M. Tariq: The hon. Minister
has seen only one stamp. He has not
seen the other stamp. I am asking the
Parliamentary Secretary for External
Affairs to answer this.

Mr. Speaker: Are there two stamps?

Dr. P. Bubbarayan: There were two
stamps. I have seen them both. I
have seen the first day cover also. All
of them have been sent to me. They
do not contain what the hon. Member

imagines.
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Shri A. M. Tariq: I want to know
from the Parliamentary Secretary
whether any private firm in America
has also isslied such stamps.

Shri Sadath Ali Ehan: When such
stamps are issued, it is customary for
the United Stéfes private dealers to
send first day postal covers. This is
purely a private transaction done by
private printers. One such cover by
a particular firm had shown a map of
India without Kashmir. This was
brought to the notice of the State
Department and they were unofficial-
ly informed that all such covers would
be seized in India as it would be a
contravention of the regulatians issu-
ed by the Government of India, where-
by maps and publications which in-
correctly show the frontiers of India
are liable to confiscation.

Shri A. M. Tariq: Has the America
Government agreed that they will not
allow these postal stamps to come to
India? What action has been taken
against the private firm by the
Amercian Government on our protest?

Shri Sadath Ali Khan: I cannot say
that. Probably, Dr. Subbarayan would
answer the question.

Shri A. M. Tarig: But he is not the
Minister of Foreign Affairs.

Shri Sadath Ali Khan: Stamps have
nothing to dp with foreign affairs, as
far as I know.

Shri A. M. Tariq: But we have pro-
tested to the American Government.

Shri Sadath Ali Khan: We have
drawn the attention of the American
Government and protested to  them.
What more do you want?

Mr. Speaker:
not fight like this.

Shri A. M. Tariq: Thisisa very
important quesfion. We must know
what action has been taken. The
Minister has 'given one side of the
picture.

Hon. Members can-

Mr. Speaker: He has brought it to
the notice of the United States Gov-
ernment.
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Shri Hem Barua: May I know...

Mr. Speaker: It has been asked
sufficiently. Next question.

Problem of Workcharged Staff of
C.P.W.D.

*906. Shri Tangamani: Will the
Minister of Works, Housing and
Supply be pleased to state:

(a) whether it is a faet that an
Officer on Special Duty, Shri P. K.
Sen, was appointed in 1956 to go into
the problems of the workcharged staff
of the CP.W.D.; and

(b) if so, what are the recommend-
ations of the Officer on Special Duty
and what action has been taken on
those recommendations?

The Deputy Minister of Works,
Housing and Supply (Shri Anil K,
Chanda): (a) Yes, Sir.

(b) Action has been taken on most
of the major recommendatians. A
stalement of the main recommend-
ations and the action taken thereon is
placed on the Table of the Sabha. [See
Appendix III, annexure No. 45).

Shri Tangamani: From the state-
ment I find that some of the very im-
portant recommendations have been
referred to the Categorisation (Re-
moval of Anomalies) Committee of
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1960. By what time is this Categoris-
aiion Committee expected to submit
its report?

Shri Anil K. Chanda: The Com-
mittee was formed on the 30th Novem-
ber, 1960. The Committee is going
through their work. I am not sure
as to when they will be able to com-
plete their work, but they are doing
the work as expediously as possi-
ble.

Shri Tangamani: The Ad Hoc Com-
mittee which was set up consulted the
representatives of the various trade
unions, particularly, the CPWD
Workers' Union. May I know whe-
ther the same procedure will be adop-
ted by the Categorisation Committec
also?

The Minister of Works, Housing
and Supply (Shri K. C. Reddy): Un-
forunately, there are no recognised
trade unions which are in the field
now.

Shri Tangamani: May I know whe-
ther there are any registered {rade
unions in the ficld now.....

Shri K. C. Reddy: No.

Shri Tangamani: ... which were
consulted when the Ad Hoe Committee
went into the question of the wvarious
recommendations of the Sen  Com-
miitee? 1 would also like to know
whether the same procedure is being
following in the case of the Categor-
isation Committee also.

Shri K. C. Reddy: Yes, Sir; the same
procedure will be followed provided
there are recognised trade unions in
the fleld. If they are not there, un-
fortunately we have to do without
them.

Shri Tangamani: As a result of the
Ad Hoc Committee’s recommendations
certain workers have been confirmed.
1 would like to know what progress
has been made in this connection and
whether it is a fact that those wor-
kers who have been confirmed are yet
to pet their confirmation orders be-
cause of the intervening medical ex-
amination and other impediments in

2226 (ai) LS-—2,
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spite of the specific recommendations
of the Ad Hoc Committee.

Shri Anil K. Chanda: Roughly
speaking, 1 believe about 2,700 people
are to be put on the regular staff.
Orders have issued with regard to
about 300. It is a time consuming
process because certain  procedural
formalities have to be gone through.
But we have instructed the CPWD to
deal with this matter as quickly as
possible.

Mr. Speaker: Next question.

Shri Tangamani: One question
more, Sir. I would like to know whe-
ther anomalies will be removed and
whether.......

Mr Speaker: I have allowed a suffi-
cient number of questions. Shri
Sharma.

Aig o Nepal

+
Shri D. C. Sharma:
Shri Sampath:
Shri §. A. Mehdi:
Shri Bibhuti Mishra:
| Shri P, C. Borooah:
-4 Shri Aurobindo Ghosal:
| Shri L. Achaw Singh:
| Shri Arjun Singh Bhadauria:
{ Shrimati Ila Palchoudhuri:
[ Shri Hem Raj:

Will the Prime Minister be pleased
to state:

*907

(a) whether Nepal Government has
asked India to accommodate her
with foreign exchange amounting to
Rs. 1 crore in Indian currency for
one more year; and

(b) if so, the Government of India’'s
reaction thereto?

The Parliamentary Secretary to the
Minister of External Affairs (Shri J.
N. Hazarika): (a) and (b). No official
request has been received from the
Government of Nepal so far,

Shri D. C. Sharma: What is the
quantum of aid already given by the
Indian Government to Nepal?
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Shri J. N. Hazarika: We had a joint
foreign exchange account before the
new treaty of trade and transit with
Nepal came into force with effect
from the 30th November, 1960. In
the last few years—I am not sure and
am subject to correction—we provid-
ed Rs. 40 lakhs or so of foreign ex-
change to the Nepal Government and
probahly the Nepal Government have
also issued licences. To what extent
they have utilised it, we do not know.

Shri Hem Barua: May I know whe-
ther the attention of the Government
has been drawn to a stalemen{ made
by Dr. Tulsi Giri to the effect that
they want India to give them more
help and in a better way? If so,
may I know whether the nature of this
better way was indicated by Dr. Tulsi
Giri when he met our Prime Minister
here?

Shri J. N. Hazarika: I am not aware
of it,

Shri Hem Barua: Am I to under-
stand that it does not percolate to
that level?

Mr. Speaker: It has not come up flo
him. Hon. Member asked him a
question and he hoas given him a
straight answer that we have not re-
ceived any such thing.

ot fangfes fosy @ & ST SR £
fa ot gardr FHTT AT ¥ ow AT
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1§ qafafady «ft s § ar 477, g
f @t A Y aTFd Ao 0w F AR
Fwedr & 7

qAfe WG "N & |-wfar
(it ETae weht Wi ) : fEE # AR wF
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Shrimati Ila Palchpudhuri: May I
know the result of the discussion with
Shri Rhisikesh Shah, Nepal's Minisier
for Economic Affairs, who came here?
Was there any decision taken regard-
ing this aid?

Shri J. N. Hazarika: During his last
visit to India Dr. Tulsi Giri, the
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Foreign Minister of Nepal informally
mentioned that the Nepal Govern-
ment had no credit balance in the
foreign exchange account and that
they would like to have some advance
of foreign exchange from the Govern-
ment of India.

Press Party’s Visit to Nagaland

+
+909, [ Shri S. A Mehdi:
"\ Shri P. G. Deb:

Will the Prime Minister be pleased
to state: '

(a) whether Government have seen
allegations by the Press Party sent to
Naga Hills that the manifesto given
to press men was cyclostyled at the
local Church Mission; and

(b) if so, the steps taken to curb
the political activities of the Mission-
aries?

The Parliamentary Secretary to the
Minister of External Affairs (Shri J,.
N. Hazarika): (a) and (b). The Gov-
ernment are aware of the fact that
these papers were cyclostyled at the
Kohima Church.

The matter has been taken up with
the Head of the Church in Naga-
land.

There is only one foreign Christian
Missionary in the Naga Hills. He has
confined himself to religious work and
has kept clear of the political activi-
ties.

Shri S. M. Banerjee: The hon. Par-
liamentary Secretary has stated that
this was cyclostyled in a Church. I
want to know whether it has been
brought to the notice of the Govern-
ment that certain  missionaries are
constantly working in the interests of
the Naga hostiles and, if so, whether
any enquiry has been made into the
conduct of such missionaries.

Shri J N. Hazarika: As I said, there
is only one foreign Christian mission-
ary in the Naga Hills, I am not aware
of other missionaries having political
activity.
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Shri S. M. Banerjee: It has been
brought to our notice that certain
missionaries are in close consact with
Mr. Phizo who is outside the country
and this trouble which has aggravated
recently is because of their interfer-
ence. Has the Government set up any
machinery to control the conduct of
those missionaries who are aiding or
fomenting the trouble in Nagal!and?

Shri J. N, Hazarika: Yes, Sir; it is
always being watched.

Shrimati Manjula Devi: There is an
inner line in Nagaland and there is no
easy access for outsiders to get inside
Nagaland. I would like to know the
name of these missionaries and how
they had access to the inner Naga-
Jand.

Shri J. N. Hazarika: I have not fol-
lewed the question.

Mr Speaker: She wants to know
that when outsiders are not allowed
inside Nagaland how it happens that
the missionaries had access to it.

Shri J. N, Hazarika: They had ex-
isted there since long.

Shri Vidya Charan Shukla: May I
know if any other complaints have
been received about the anti-Indian
political activities of foreign mission-
aries in Nagaland in the last few years?

Shri J. N. Hazarika: No, Sir.

Shri Tyagi: Are the Government
aware that some of these missionaries
working in Nagaland are receiving
money from foreign countries? If so,
are the Government keeping an eye on
them?

Shri J. N. Hazarika: We are not
aware of that.

Shri Braj Raj Singh: The hon. Par-
liamentary Secretary has just now
said that this Church Mission was in
the inner line of Nagaland and that
it had existed there since long. Since
the activities of the Church Mission
are found to be anti-national, will the
Government think over the desirability
of turning out the Mission from the
inner line at least in Nagaland?
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Mr. Speaker: Are the Government
taking steps to see that in view of the
political activities of this Mission
they are no longer allowed to house
themselves in the inner area?

Shri J. N. Hazarika: Notice.
Mr Speaker: What is the answer?

The Minister of Rehabilitation and
Minority Affairs (Shri Mehr Chand
Khanna): He requires notice, Sir,

Shri Hem Barua: In view of the fact
that the British power went to the
Hills with a gun in one hand and a
Bible ip the other and have left the
gun and the Bible there, what steps
have Government taken to wipe out
the gun and the Bible from there?

Mr. Speaker: It is a general ques-
tion.

Shri Braj Raj Singh: I do not know
what for he wanted notice. The diffi-
culty is......

Mr. Speaker: There is no question
of quarrelling with the hon. Parlia-
mentary Secretary. The hon. Member
asked a question as to what steps, if
any, are being taken to turn out
that missionary from inside the line to
outside the line. He says that he
wants notice. What is the harm in
it?

12 hrs.

Shri J. N, Hazarlka: If anybody
goes there for political activities, he
will be turned out.

Mr. Speaker: The Questnon Hour is
over.

SHORT NOTICE QUESTION
Manganese Mines in Madhya Pradesh

S.N.Q. 7. Shri Vidya Charan Shukla:
Will the Minister of Steel, Mines
and Fuel be pleased to state:

(a) whether many of the
manganese mining leases of the Cen-
tral Provinces Managanese Ore Com-
pany are duc lo expire in the near
future and the applications for their
renewal have been made;
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(b) whether any decision has been
taken by Government on this matter;
and

(c) it so, the nature of the decision?

The Minister of Mines and Oil
(Shri K. D. Malaviya): (a) Eight of
the leases are due to expire soon and
applications for renewal have been
made,

(b) and (¢). The decision on the
renewal applications, in the first
instance, lies with the State Govern-
ment concerned. Central Govern-
ment has also received review appli-
cations and they are under considera-
tion. Decision will be taken on them
with due regard to the legal position
and within the framework of the
Industrial Policy Resolution of April,
1956.

Shri Vidya Charan Shukla: May I
know if under the Industrial Policy
Resolution the exploitation of manga-
nese mines has been rescrved for the
Government and, if so, whether Gov-
ernment are contemplating to take
over these mining leases for the
State Mining Corporations?

Shri K, D, Malaviya: Yes, Sir.
manganese comes within Schedule A
of the Industrial Policy Resolution.
Whether Government will do it them-
selves or noti, that question will come
only when the review application
come; to be taken up.

Shri Vidya Charan Shukla: May I
know whether the Madhya Pradesh
Government has expressed a desire
to work these leases by the State
Mining Corporation and if so. whe-
ther the Government of India have
given any reply to the Government
of Madhya Pradesh regarding this
matter?

Shri K. D. Malaviya: First, the
decision has to be taken on the review
applications which are before the
Government, and I have said that
that will be taken up within the
framework of the Act and the Indus-
trial Policy Resolution. After a
decision is taken, then the request of
the Government of Madhya Pradesh
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or of Maharashtra will be taken up.
And surely, we will be glad to asso-
ciate ourselves with it or let them do
it.

Shri Chintamoni Panigrahi: Is
the hon. Minister aware that the
office of this firm is registered in
London and whether they are paying
anything to the Government during
all these years when they have had
the lease?

Mr. Speaker: He wants o khow
whether that company hag been pay-
ing any royalty to the Governmeni
all thesce years, and whether the head
office is in London.

Shri K. D, Malaviya: Their office
is in London and they arc paying all
the royalties that are due to the State
Governments. The royalties are paid
by them.

Shri Kasliwal: May I know whe-
ther the Madhya Pradesh Govern-
ment ha: approached the Central
Government with the idea that they
proposc to utilise these eight mining
mine; for operation by themselves,
or, alternatively, whether the Central
Government has advised the Madhya
Pradesh Government to take _over
these mines in the public sector?

Shri K. D. Malaviya: As I have
cxplained the situation, the company
has applied for review, and the
question of our advising the Madhya
Pradesh Government or our doing it
our:elve; will arise only when a
final decision will have been taken
on the review applications, We will
have to wait till a decision is taken
by Government on the review appli-
cations,

Shri Braj Raj Singh: The hon.
Minister said that the exploitation of
manganese ore comeg under Schedule
A of the Industrial Policy Resolution
of 1956, Why was it that the mines
were not taken cver just after the
expiry of the lease, in accordance
with the policy of the Government,
and why were applications invited?
Is it not a violation of the Industrial
Policy Resolution?
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Shri K. D. Malaviya: No applica-
tion hag been invited. According to
the Act, certain situation has arisen
now; the leases are now lapsing.
There are certain formalities which
have to be gone into. Their appli-
cation is before the Maharashtra
Government. As soon ag we receive
the applications we will review them
and pass orders in the normal way.
Therefore, no application has been
invited, nor have we taken any steps
on our own jnitiative.

Shri Vidya Charan Shukla: Are
Government aware that in spite of
the fact that this Company has been
operating for fifty years in India, not
a single shareholder of the company
is an Indian, and whether the pay-
ment of taxes by this Company
makes a difference? Because, the
registered office is located outside
India and is not in India.

Shri K, D. Malaviya: Yes, Sir, this
is a foreign company in all its mean-
ing, and it is also a fact that they
have been enjoying a lease for over
fifty years. There are provisions in
our rules and laws for taking a final
decision as to what is to be done
when the lease expires. That period
hag come—within a few months it will
arise, and then we will take neces-
sary steps.

Shri Tangamani: May I know
whether any firm decision hag been
taken in view of the Industrial Policy
Resolution not to renew the leases
to CP.M.O.?

Shri K. D. Malaviya: I cannot pre-
judge the issue, because they are
already under consideration.

Mr. Speaker: Both Shri Braj Singh
and Shri Tangamani are asserting
that under the Industrial Policy Reso-
lution this must be taken over and
that Government itself must work it.
If it is true that the Industrial Policy
Resolution lays it down that mining
must be taken over in the public
sector, where is the occasion for any
consideration regarding this matter
as to whether the lease should be
renewed or not?
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Shri K. D. Malaviya: There is a
clear case for consideration. It is
not a fact that there is no case for
consideration. That is number one.

Number two is, that the other
party have every right to interpret
and therefore from their point of
interpreting the law, which is before
them and before us, they have made
certain applications, Now, we cannot
summarily say, “You have no right
to make an application for renewal”.
The application has come, and we
have got to take the normal procedure
in order to decide this. It is not
that automatically it comes to the
Government and Government starts
working it,

Some Hon. Members rose—
Mr. Speaker: I have spent suffi-

cient time over this matter. I am
going to the next item.

WRITTEN ANSWERS TO
QUESTIONS

Heavy Structurals and Vessel
Projects

*895, Shri Osman Ali Khan: Will
the Minister of Commerce and Indus-
try be pleased to state:

(a) whether Government have
taken a decision to set up heavy
structurals and vessel projects in
Madhya Pradesh; and

(b) if so, the places where the
projects will be located?

The Minister of Industry (Shri
Manubhai Shah): (a) and (b). The
projects and location are still under
consideration. No siteg in any part
;f the country have been selected so
ar.

Commonwealth Constitutional
Development

*898. Shri Harish Chandra Mathur:
Will the Prime Minister be pleased
to state:

(a) whether any Committee has
been appointed to consider questions
of Commonwealth Constitutional
development; and
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(b) what is the scope of the Com-
mittee's work and what progress it
has made so far?

The Parliamentary Secretary to the
Minister of External Affairs (Shri
Sadath Ali Khan): (a) and (b). A
group of senior officials from the
UK, Canada, New  Zealand,
Australia, India and Ghana met in
London in July 1960, to make a study
of the Constitutional Dovelopment of
the Commonwealth. The report of
the group, which is confidential, has
been forwarded through the UK. Gov-
ernment to the Governments of the
member countries for consideration.

Optical Glass

*908. Shri Indrajit Gupta: Will the
Minister of Commerce and Industry
be pleased to refer to the reply given
to Starred Question No. 963 on ths
16th December, 1960 and state:

(a) whether Government have
decided that optical glasg should be
manufactured by the Central Glass
and Ceramic Research Institufe;

(b) whether the proposed project
at Durgapur is going to be limifed to
manufacture of opthalmic glass only;
and

(¢) if so, the considerations leading
to Government's modification of the
original project of a combined
Optical and Opthalmic Glass Plant?

The Minister of Industry (Shri
Manubhai Shah): (a) and (b). Yes,
Sir.

(¢) As the Central Glass and
Ceramic Research Institute, Calcutta
had successfully evolved and imple-
mented a process to manufacture
optical glass on a commercial scale,
the project at Durgapur will manu-
facture opthalmic glass only.
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Watch Factory

Shri Bhakt Darshan:

Shri Pangarkar:

Shri D. C. Sharma:

Shri V. Eacharan:

Shri P. C. Berooah:
|_ Shri Nanjappan:

[ Shri Aurobindo Ghosal:
*910. {

|

I

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether any watch factory has
been set up in India in the private
sector;

(b) if so, where and what is its
capacity;

(c) whether any moge schemes for
the manufacture of watches in India
in the private sector have since been
finalised; and

(d) if so, the details thereof?

The Minister of Industry (Shri
Manubahai Shah): (a) to (d). Two
schemes in the private sector in the
large scale sector ang 4 Schemes in
the Small Scale Sector have been
approved by Government. A state-
ment showing the detailg is laid on
the Table of the House.

STATEMENT
Large Scale Sector:

One scheme for the manufacture of
310,000 Nos. of watches annually with
French collaboration was approved
in June, 1959. The firm's collabora-
tion agreement was approved in
December, 1960. They have started
the work of establishment of their
factory in Bombay,

One more scheme for the manufac-
ture of watches in collaboration with
a West Germap firm was approved in
February, 1961. The scheme envis-
ages the manufacture of 300,000 Nos.
of watches per annum. The factory
is proposal to be located at Coonoor.

Small Scale Sector:

Four schemes for the manufacture
and assembly of watches have been
approved in the Small Scale Sector
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under a ce-ordinated phased produc-
tion programme prepared by the
Small Industries Service Institute,
Ludhiana. The initial approved
capacity in the case of each of the
four firms si 12,000 Nos, of watches
per annum. Three of the firms are
in Ludhiana and one in Chandigarh,
Punjab. No foreign collaboration is
involved in any of these schemes.

Fruit Preservation by Radiation

shri Bahadur Singh:
Shri Negk Ram Negi:

Will the Prime Minister be pleased
to refer to the reply given to Starred
Question No. 379 on the 12th Atigust,
1960 and state:

(a) what further resemrch investi-
gationg have been carried on “Fruit
Preservation by Radiation”, by the
Atomic Energy Commission;

(b)y whether there has been any
indication on the basis of the research
investigations already carried on that
it may be possible to use this method
of “preservation of fruits by radia-
tion” on the commercial scale; and

Shri Inder J. Malhotru:
*911.

(c) has any attempt been made in
this direction?

The Parliamentary Secretary to the
Minister of External Affairs (Shri
Sadth Al Khan): (a) to (¢). A
statement giving the required infor-
mation is laid on the Table of the
House. [See Appendix III, annexure
No. 48],

Loans to States for Housing Schemes

*912. Shaikh Mohammad Akbar:
Will the Minister of Works, Housing
and Supply be pleased to state the
total amount of loans and subsidy
proposed to be given to the State
Governments during the Third Five
Year Plan for their housing pFo-
grammes and how much of this will
be under low-income housing scheme?

The Deputy Minister of Works,
Homwsing and Supply (Shri Anil K.

Chanda): According to discussions
in the National Development Council
last January, the allocation for
Housing in the Third Five Year Plan
might be of the order of Rs. 157
crores which includes about Rs. 36
crores for the Low Income Group
Housing Scheme. The actua] figures
will however be known only when
the Third Five Year Plan has been
finalised.

Unemployment in Orissa

*913. Shri B. C. Mullick: Will the
Minister of Labowr and Employment
be pleased fo state:

(a) whether any special steps have
been taken to provide employment to
the people of Orissa affected by the
devastating floods in August, 1960;

(b) if so, the number of such flood
striken people registered (district-
wise) with the Employment Exchange
so far; and

(c) the total number of people
employed out of the registered roll?

The Deputy Minister of Labour
(Shri Abid All): (a) to (c). The sub-
ject being within the State sphere,
the required information is not
readily available.
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Closure of Woollen Mills in Amritsar

r Shri Ajit Singh Sarhadi:
Shri M. B. Thakore:

Shri Ram Krishan Gupta:
Shri D C. Sharma:
*915.{ Shri Hem Raj:

Shri P. C. Borooah:

Shri Vajpayee:

Shri Bibhuti Mishra:

L Shri Daljit Singh:

Will the Minister of Commerce
and Industry be pleased to state:

(a) whether 271 small scale woollen
mills, members of the Small Scale
Woollen Manufacturers’ Association
Amritsar have closed down on ac-
count of failure to get worsted wool
yarn from Government; and

(b) if so, what steps are being
taken to make the mills start work-
ing?

The Minister of Industry (Shri
Manubhai Shah): (a) and (b). A
number of woollen weaving units in
Amritsar were reported to have
closeq down for g short while.
Reports have now appeared in the
press that the Small Scale Woollen
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Manufacturers’ Association reopened
the factories, following discussions
with the Textile Commissioner.

Compensation for Damage to Indian
Chancery in Karachi:

Shri Raghunath Singh:
Shri Muhammed Elias:
*916. | Shri Ajit Singh Sarhadi:
|_ Shri Bibhuti Mishra:

Will the Prime Minister be pleased
to state whether Pakistan Govern-
ment have agreed to pay compensa-
tion for the damage done to the
Indian Chancery building in Karachi
as a result of stone throwing by
demonstrators on the 25th February,
19612

The Parliamentary Secretary to
the Minister of External Affairs (Shri
J. N. Hazarika): According to Press
Reports in Pakistan, the Home Minis-
ter of Pakistan stated on 2nd March,
1961 that the Government of Pakis-
tan would grant compensation for
the damage done to the Indian
Chancery building.

U.N. Maps showing Kashmir

( Shri Ram Krishan Gupta:
Shri Assar:
Shri Vajpayee:

*911. Tsm-i Pangarkar:

Shri Hem Raj:
Shri Indrajit Gupta:

Will the Prime Minister be pleased
to refer to the reply given to Starred
Question No. 962 on the 16th Decem-
ber, 1960 and state:

(a) whether Government have since
received reply from the United
Nations Secretariat regarding the
wrong delineation of Kashmir’s posi-
tion on the United Nations map; and

(b) if so, the nature of the reply
received?
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The Parliamentary Secretary to the
Minister of External Affairs (Shri
Sadath Ali Khan): (a) No, Sir.

(b) Does not arise.
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Non-Coking Coal Washeries

*919. Shri Vidya Charan Shukla:
Will the Minister of Planning be
pleased to state:

(a) whether it is a fact that the
Railway Ministry have approached
the Planning Commission to make a
special provision of Rs, 12 crores in
the Third Plan for setting up non-
coking coal washeries; and

(b) if so, the decision taken in the
matter?

The Deputy Minister of Planning
(Shri 8. N. Mishra): (a) Yes, Sir; the

Ministry of Railways approached the
Planning Commission with a request
that steps should be taken for the
establishment of washeries for wash-
ing non-coking coal for the Railways
and an appropriate provision be made
therefor in the Plan.

(b) It is necessary to have data
regarding the washability characteris-
tics of non-coking coal drawn from
the areas where washeries are pro-
posed to be set up and also on the
economics of washing non-coking coal
before a firm decision can be taken
on the proposal. The Fuel Research
Institute has been requested to under-
take these investigations on a priority
basis and a decision will be taken as
soon as these resulis become available.

Development of Backward Areas

*920. Shri Harish Chandra Mathur:
Will the Minister of Planning be
pleased to state:

(a) whether it is a fact that gap in
economic strength and development
between the backward areas and rela-
tively better-off areas in the country
has widened during the Second Plan;

(b) whether it will be very much
widened further during the Third
Plan; and

(c) whether any corrections have
been thought of?

The Deputy Minister of Planning
(Shri S§. N, Mishra): (a) to (c). The
matter is under study,

Labour Attache at Geneva

*921. Shri D. C. Sharma: Will the
Minister of Labour and Employment
be pleased to state:

(a) the annual expenditure incur-
red by the Government of India on
the establishment of the office of the
Labour Attache at Geneva since its
inception;

(b) what is the strength of that
office and how many Indians are em-
ployed;
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(c) how far the Labour Attache
has been useful to the Ministry of
Labour and Employment both in the
national as well as in the interna-
tional spheres; and

(d) whether it has been decided to
continue it on a permanent footing
and also whether such Attaches are
being accredited to other countries?

The Deputy Minister of Labour
(Shri Abid Ali): (a)
(a) Year Amount
Rs.
October’ 56 to March 57 23,188-00
1957-58 55,190-00
1958-59 56,085 -00
1959-60 55,360-00
1960-61 68,207-00

(b) One Stenographer and one
Typist-Clerk-cum-Messenger, both
local and Non-Indian. The Labour
Attache, now redesignated as the
International Labour Adviser is an
Indian.

(¢) Through his close and continu-
ous contact with the representatives
of Governments, employers and wor-
kers of different countries in the
Governing Body and various Commit-
tees of the IL.O., the International
Labour Adviser has been very suc-
cessful in influencing the aid policies
of the IL.O. in favour of the less
developed countries. He has also
been useful in obtaining valuable in-
formation regarding labour problems
and methods of dealing with them in
foreign countrics,

(d) Not yet.

Ambar Charkha

*922. Shri Tangamani: Will the
Minister of Commerce and Industry
be pleased to lay a statement showing:

(a) the amount set apart for pro-
pagating Ambar Charkha and the
amount spent during the Second Plan
period;

MARCH 16, 1961

Written Answers 5302

(b) the result of this in the matter
of production and opening of Centres;
and

(¢) the State-wise break-up of the
amount spent on the same?

The Minister of Industry (Shri
Manubhai Shah): (a) to (c). A state-
ment containing the required infor-
mation is laid on the Table of the
Sabha. [See Appendix III, annexure
No. 47].

Lambretta Scooters

*923. Shri A. M. Tarigq: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether Government are aware
that Lambretta Scooters are being
delivered to purchasers with certain
tools and parts short but without
deducting the price of such tools and
parts;

(b) whether Government are aware
that such tools and parts have not
been supplied to the purchasers for
a long time; and

(c¢) if so, what action has been
taken to safeguard the interest of
purchasers in this regard?

The Minister of Industry (Shri
Manubhai Shah): (a) to (¢). Govera-
ment have not received any com-
plaints in regard to the short supply
of tools and parts of Lambretta
Scooters. I may add that the prices of
Lambretta Scooters as approved by
Government do not include the cost
of any tools. If any difficulty has
come to the notice of the hon. Mem-
ber, I will be grateful to receive the
information from him.

Code of Discipline

«g24, J Shrimati Ila Palchoudhuri:
‘7 Shri Tangamani:

Will the Minister of Labour and
Employment be pleased to state:

(a) whether it is a fact that major
employers in the public sector have
not so far enforced the Code of
Discipline;
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(b) if so, the details of the under-
takings which have not done so;

(e) the reasons for their inaction;
and

(d) the sleps, if any, taken or pro-
posed to be taken so that the Code
may be enforced by all public sector
employers?

The Deputy Minister of Planning and
Labour and Employment (Shri L. N.
Mishra): (a) to (d). The Code of
Discipline is applicable to all com-
panies, corporations and departmental
undertakings in the public sector
except banks, the Life Insurance
Corporation and port trusts. The
application of the Code to these
undertakings is being actively con-
sidered. The Railways however, have
not considered it necessary to adopt
the Code as in their opinion its main
objectives are secured through their
long established procedures and con-
ventions.

Hospitals under Employees’ State
Insurance Scheme

*925. Shri .Tangamani: Will the
Minister of Labour and Employment
be pleased to state:

(a) whether hospitals under Em-
ployees’ State Insurance Scheme have
been completed according to schedule
during the Second Five Year Plan;

(b) if not, the reasons for the same;
and

(¢) how many hospitals have been
constructed so far, the places and bed
strength in each of the hospitals?

The Deputy Minister of Planning
and Labour and Employment (Shri
L, N. Mishra): (a) No.

(b) It is the responsibility of the
State Governments to provide the
hospital facilities. The delay has been
mainly due to difficulties in the
acquisition of sites and the interrupted
supply of steel and cement.

(c) No hospital has been completed
so far, but construction work on the
three hospitals at Bangalore (172
beds), Kanpur (112 beds) and Madrese

(175 beds) and two hospitals at
Bombay (300 and 200 leds) is in
progress.

Industrial Training for S.C. and S.T.
Students in Delhi

1793. Shri D. C. Sharma: Will the
Minister of Labour and Employment
be pleased to state:

(a) the total number of boys and
girls belonging to Scheduled Castes,
Scheduled Tribes and other Backward
(Jasses in Delhi who have got indus-
trial training during 1860-61;

(b) the number of such boys and
girls employed in various industrial

units set up under Second Five
Year Plan; and

(c) the steps taken to give them
more facilities for training and em-
ployment?

The Deputy Minister of Labour and
Planning (Shri L. N. Mishra): (a)

Male Female Total

Scheduled Castes 87 10 97
Scheduled Tribes Nil Nil Nil
Other Back-

ward Classes . 76 25 101

(b) The information is not avail-
able.

(¢) During 1880-61, 60 additional
seats were started and during the
Third Five Year Plan the seating
capacity of the Industrial Training
Institutes in Delhi is proposed to be
raised by 1324 seats. As 12} per cent.
of the seats are reserved for the
Scheduled Castes and 5 per cent, for
the Scheduled Tribes, the number of
seats available for them will also
increase correspondingly.

Films Produced Iin Varlous Languages

1794 Shri D. C. Sharma: Wil] the
Minister of Information and Broad-
casting be pleased to lay a statement
containing the language-wise break-
up of the feature filmg produced in
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1860 and certified by Central Board
of Censors and state:

(a) whether Bengali
recorded an increase; and

(b) if so, the special assistance
extended to Bengali films industry?

The Minister of Information and
Broadcasting (Dr. Keskar): The
language-wise break up of feature
films certified by the Board of Film
Censors in 18680, under the Cinemato-
graph Act, 1952, is as below:

films have

1. Bengali . ; 38
2. English . I
3. Gujarati . 2
4. Hindi . . 121
5. Kannada . 12
6. Malayalam . 6
7. Marathi . 15
8. Oriya . . 5
9. Punjabi . 4
10. Sindhi . . I
11. Tamil . . 63
12. Telugu . . 54
13. Urdu . . 2
Total : : 324

(a) and (b). There has been no

particular increase in the number of!
Bengali films from the previous year.
No particular assistance is given to
any special film industry or section
o the industry in the country.

Indian Films at Film Festivals

1795. Shri D. C. Sharma: Will the
Minister of Information and Broad-
casting be pleased to state:

(a) whether during 1960 Indian
films participated in a number of film
festivals;

(b) if so, the names and venues;
and

(¢) what awards were won by our
films?

The Minister of Information and
Broadcasting (Dr. Keskar): (a) Yes,
Sir.

(b) and (c). A statement is laid on
the Table of the Lok Sabha. [See
Appendix III, annexure No. 48].
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Unemployment in Punjabk

1796. Shri D, C. Sharma: Will the
Minister of Labour and Employment
be pleased to state:

(a) the number of persons registered
in the Employment Exchanges in the
year 1960-61 so far in Punjab;

(b) the number of unemployed
graduates, intermediates and matri-
culates for the above period; and

(c) the number of the registered
unemployed who were provided
with jobs?

The Deputy Minister of Labour

(Shri Abid Ali): (a) 1,68,117 during
April, 1960 to January, 1961,

(b)

No. of appli-
cants re-
Category gistered from

April, 1960
to December,

1960*
I 2

Graduates . . 4,283
Intermediates 4,228
Matriculates 44,502

* Information is collected only quarterly.

(c) 28,460 during April,
January, 1961.

1960 to

Aid to Nepal

Shri D, C. Sharma:
Shri Shree Narayan Das:
Shri Radha Raman:

1791.

Will the Prime Minister be pleased
to state:

(a) the up-to-date progress made in
regard to the aid which is being given
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to the Nepal Government for the
execution of their Development Plan;
and

(b) the total aid given so far?

The Prime Minister and Minister
of External Affairs (Shri Jawaharlal
Nehru): (a) and (b). The total aid
given until 31st December, 1860
amounted to Rs, 4,47,43,241. The aid
is continuing and is being utilised to
finance water supply schemes, village
development, road construction, local
development works, surveys, etc.

.Small Scale Industries in Punjab

[ Shri Ram Krishan Gupta:
1798 Shri D. C. Sharma:

Will the Minister of Commerce and
Industry be pleased to state:

(a) the amount of allocations for
the development of small scale indus-
tries in Punjab during the Second
Five Year Plan period so far; and

(b) the progress made so far in
this respect?

The Minister of Industry (Shri
Manubhai Shah): (a) and (b). A
statement is laid on the Table of the
Lok Sabha. [See Appendix III,
annexure No, 49].

Housing of Handloom Workers in
Bombay

1799. Shri Pangarkar: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the amount set apart for the
housing of handloom workers in the
then Bombay State during the Second
Five Year Plan;

(b) how much of this amount has
been utilised till now; and

{c) the target of house building
and the number of houses constructed
so far?

The Minister of Industry (Shri
Manubhai Shah): (a) The State Gov-
ernment has reported that no specific
amount was set apart for the housing

of handloom workers in the then
Bombay State during the Second Plan
period. However, provision to the
extent of Rs, 10,78,000 has been pro-
posed out of the total ceiling fixed
by the All India Handloom Board
from year to year, during the Second
Plan period.

(b) An amount of Rs., 9,69,024 has
been sanctioned to the Weavers' Co-
operative Societies so far. In addition,
an amount of Rs., 10,719 being the
grant portion will also be disbursed
by the close of the financial year.

(c) It has been proposed to con-
struct 660 tenements. Of these, 196
tenements have been completed and
work will start shortly for the con-
struction of another 460 tenements.

Indo-Pak Border Settlement

1800. Shri Pangarkar: Will the
Prime Minister be pleased to refer to
the reply given to Unstarred Ques-
tion No. 537 on the 22nd November,
1960 and state the up-to-date pro-
gress since made towards the imple-
mentation of the ground rules of
Indo-Pakistan border scttlement relat-
ing to East Pakistan and Assam
border?

The Prime Minister and Minister
of External Affairs (Shri Jawaharlal
Nehru): A statement giving details of
the progress made in the implemen-
tatien of the “Ground Rules” on the
Assam-East Pakistan border since
November, 1960, is laid on the Table
of the House. [See Appendix III,
annexure No. 50). The progress has
been satisfactory.

Rebate on Woollen and Silken Khadi

1801. Shri Hem Raj: Will the
Minister of Commerce and Industry
be pleased to state the amount of
rebate given on the woollen and
silken khadi during the years 1957 to
1960, State-wisc?

The Minister of Industry (Shri
Manubhai Shah): The claims for
rebates on woollen and silken Khadi
from different Khadi Institutions/
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Sales Centres etc., at the revised rates
have yet to be scrutinised and settled.
It is, therefore, not possible at present
to indicate the amount of rebate given
on woollen and silken Khadi during
1957-60. However, a statement con-
taining a rough estimate of the amount
of rebatc payable on woollen and
silken khadi during the years 1957-58,
1958-59 and 1959-60 State-wise is laid
on the Table of the Lok Sabha. [See
Appendix III, annexure No. 31].

Small Scale Handloom Industries in
Punjab

1802. Shri D. C. Sharma: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the number of small scale
handloom industries started in Punjab
during 1960-61 so far with names of
places;

(b) the total amount sanctioned by
way of loans and grants for the deve-
lopment of these industries with
break-up for each; and

(c) the production of each industry
and total income for the same period?

The Minister of Industry (Shri
Manubhai Shah): (a) to (c). There is
no programme of starting new hand-
loom industries and hence this infor-
mation is not available.

Presidential Awards to Public
Undertakings

1803. Shri Harish Chandra Msathur:
Will the Minister of Commerce and
Industry be pleased to state:

(a) when the newly constibuted an-
nual awards will first be given to
selected public undertakings for their
performance;

(b) what agency and procedure has
been decided upon to evaluate the
performance of widely differing public
enterprises; and

(c) whether similar awards are con-
templated for private sector also?

The Minister of Industry (Shri
Manubhai Shah): (a) Sir, the first
awards are likely to be granted during
the current year;
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(b) A ‘Committee of Experts’ drawn
from different fields of science, techno-
logy and engineering, finance or-
ganisations labour etc. would judge
the performance of the undertakings;

(c) There is no proposal at present
for similar awards for the private
Sector.

Muslim Pilgrims from Pakistan

| Shrimati Ila Palchoudhuri:
18%4.  Shri P. C. Borooah:

Will the Prime Minister be pleased
to state:

(a) the number of Muslim pilgrims
who came from Pakistan to the annual
Urs of Dargah Khwaja Moinuddin
Chishti at Ajmer in 1960 as compared
to 1959;

(b) the reasons, if any, for increase
or decrease in their number; and

(¢c) how many of the pilgrims are
still residing in India?

The Prime Minister and Minister
of External Affairs (Shri Jawaharlal
Nehru): (a) 1959 1960

1,004 5,451

(b) It would appear from the visa
applications that a large number of
Pakistanis were desirous of making
pilgrimages in 1960 than in 1959. It
may be stated also that two Urs festi-
vals were held in 1960, one in January
1960 and the other in December 1960,
as against only one in 1959,

(c) 1,000 persons who came for
pilgrimage are still residing at Ajmer
with wvalid visas.
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Export of Chemicals

1806. Shri Ram Krishan Gupta: Will
the Minister of Commerce and Indus-
try be pleased to refer to the reply
given to Starred Question No. 875 on
the 13th December, 1960 and state:

(a) whether Government have since
received the report from the delega-
tion sent to Middle East Africa to
step up the export of chemicals to
that region; and

(b) if so, the main recommenda-
tions thereof?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) and (b). The Repor# received only
a few days back is under examina-
tion.

Small Scale Industries in Rourkela
Steel Project Area

1807. Shri Ram Krishan Gupta: Will
the Minister of Commerce and Indus-
try be pleased to refer to the reply
given to Starred Question No. 889
on the 13th December, 1960 and state:

(a) whether the report regarding
the setting up of small scale indus-
tries around the Rourkela Steel Pro-
ject area has been prepared; and

(b) if so, whether a copy would be
laid on the Table?

The Minister of Industry (Shri
Manubhai Shah): (a) and (b). A draft
report on the survey of Rourkela
Area for the setting up of small scale
industries was prepared and is being
revised in the light of discussions
held with the State Government of
Orissa and Hindustan Steel Private
Ltd., during January, 19861.

Export of Iron Ore to Buropean
Countries

1808. Shri Ram Krishan Gupta: Will
the Minister of Commerce and Indus-

try be pleased to refer to the reply
given to Starred Question No. 868 on
the 13th December, 1960 and  state
the result of efforts made for enlarg-
ing iron ore exports to European
countries?

The Deputy Minister of Commeroce
and Industry (Shri Satish Chandra):
(i) Agreement{ has been concluded
with Rumania for export of 2 lakh
tons of iron ore during 1961 to be
increased gradually to one million
tons by 1966,

(ii) Sales have been made of
1,560,000 of iron ore to Italy and
2,00,000 tons to Wesy Germany during
1960-61.

(iii) The exports during 1860 to
European countries have increased to-

12:46 lakh tons as against 10:20 lakh
tons during 1858,
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State Trading Corporation

Shri A. M. Tariq:
1811. < Shri Rameshwar Tantia:
| Shri Pangarkar:

Will the Minister of Commerce and
Industry be pleased to refer to the
reply given to Unstarred Question
No. 33 on the 14th November, 1960
and state:

(a) whether the consideration of
amending the Articles of Association
of the State Trading Corporation of
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India Ltd. has since been finalised;
and

(b) if not, when it is likely to be
completed?

The Minister of Commerce (Shri
Kanungo): (a) and (b). The matter is
still under consideration and is ex-
pected to be soon finalized.

Paper Making Machinery

1812 [ Shri R, C. Majhi:
) 1 Shri Subodh Hansda:

Will the Minister of Commerce and
Industry be pleased to state:

(a) how many of the approved
firms for the manufacture of complete
plants for paper-making machinery
have come to the production stage as
yet; and

{b) when these firms are expected
to produce the licensed capacity?

The Minister of Industry (Shri
Manubhai Shah): (a) and (b). Of the
9 firms licensed under the Industries
(Development and Regulation) Act,
1951, for the manufacture of complete
paper making plants, 5 have reached
the production stage; of these, one
firm "has already achieved the licensed
capacity and 2 firms are expected to
achieve the licensed capacity by the
end of 1961 and the remaining 2 firms
in 1962.
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Steel Rope Factory at Ernakulam

Shri A. K. Gopalan:
Shri M. K. Kumaran:
Shri Warior:
Shri Punnoose:

[ Shri Kodiyan:

Will the Minister of Commerce and
Industry be pleased to state:

1813.

(a) whether Government have re-
ceived any application for licence to
establish a steel wire rope factory in

Ernakulam duly forwarded by the
Government of Kerala; and

(b) if so, whether the licence was
issued?

The Minister of Industry (Shri
Manubahi Shah): (a) Yes, Sir.

(b) No, Sir.

Tea Trade with Switzerland
1814, Shri Pangarkar: Will the

Minister of Commerce and Industry
be pleased to state:

with
and France at

(a) the position of tea trade
Switzerland, Italy
present; and

(b) how does it compare with the
last year?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) and (b). The quantity and value
of tea exported from India to Switzer-
land, Italy and France during 1060
compared to 1959 are given below:—

Switzerland Italy France
e Quy. Value Qty Value  Quy.  Value
(Ibs.) (Rs.) (lbs.) (Rs.) (1bs.) (Rs.)
1959 57,279 202,759 135,999 435,524 102,721 296,817
1960 534,810 22,61,187 127,525 431,862

99,346 294,121

Export of Lac Artioles

1815, Shri Pamgarkar: Will the
Minister of Commerce and Industry
be pleased to state:

that the
decreased

(a) whether it is a fact
export of lac-articles has

2226 (Ai) L.S.—3.

recently; and

(b) if so, the reasons therefor?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) There has been no decline in the
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export of lac-articles recently as will
be seen from the following figures:

1958 1959 1960

Exports: (1) Lac (in
crores  of
Rupecs) . 5§89 610 6-°41

(i) Lac Aru-
cles (in
Lakhs of
Rupees) 122 13-4 138

(b) Does not arise.
Closure of Industrial Units

Shri Morarka:
ins. {Shri Nathwani:

Will the Minister of Commerce and
Industry be pleased to state:

(a) the names of industrial wunits,
State-wise, which are either partial-
ly closed or complelely closed for
want of coal; and

(b) the estimated loss of production
in quantity and wvalue as a result
thereof?

The Minister of Industry (Shri
Manubhai Shah): (a) and (b). No
precise information is available and
it is difficult to collect it. If the
enquiry is limited to a particular place
it may be possible to call for infor-
mation.
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Raids by Pakistani Nationals

1818. Shri Raghunath Singh: Will
the Prime Minister be pleased to state
the number of cases of raids, shoot-
ing, kidnapping and smuggling by
Pakistani nationals or armed forces
and troops on Indian border on both
Eastern and Western sides during
18607

The Prime Minister and Minister
of External Affairs (Shri Jawaharlal
Nehru): We are collecting the infor-
mation in consultation with the State
Government. The information will
be placed on the Table of the House,
as soon as collected.
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Training to Nepali Pilots

1819. Shri Raghunath Singh: Will
the Prime Minister be pleased to state:

(a) whether Nepal Government has
requested Indian Government to pro-
vide facilities for the training in
aviation to the Nepali pilots; and

(b) if so, the action taken in the
matter?

The Prime Minister and Minister
of External Affairs (Shri Jawaharlal
Nehru): (a) Yes, Sir.

(b) Six Nepali pilots are currently
undergoing training.

Road Building Machinery

Shri Raghunath Singh:
Shri Agadi:
Shri Wodeyar:
1820.{ Shri Sugandhi:
Shri M. B. ThakoYre:
Shri K. U. Parmar:
[ Shri Prakash Vir Shastri:

Will the Minister of Commerce and
Industry be pleased to state:

(a) the number of factories in the
country manufacturing road rollers
and their spare parts;

(b) the number of factories manu-
facturing other road-making machinery
like crushers, mixers, vibrators and
boilers;

(c) what is the estimated produc-
tion of these factories in comparison
with the requirements of such machi-
nery as per page 80, Appendix XIV
of the Chief Engineers’ Report on
Road Development Plan; and

(d) what arrangements are con-
templated to obtain the machinery
mentioned in Appendix XV of that
Report? '

The Minister of Industry (Shri
Manubhai Shah): (a) to (d). A state-
ment is laid on the Table of the Lok
Sabha. [See Appendix III, annexure
No. 52].

Ownership Rights of Shops in
Refugee Markets

1821. Shri P, C. Borooah: Will the
Minister of Rehabilitation and Mino-
rity Affairs be pleased to state:

(a) whether the Government of
India have recently received any re-
presentation, demanding the transfer
of ownership rights of shops in new
refugee markets to the allottees, from
the Delhi State Refugee Association;
and

(b) it so, what is the decision of
the Government in that regard?

The Minister of Rehabilitation and
Minority Affairs (Shri Mehr Chand
Khanna): (a) and (b). No represen-
tation has been received in the recent
past. It was decided in August, 1857,
not to transfer the ownership of the
following five markets:—

(1) New Central Market known
as Shanker Market.

(2) Kamla Market,
(3) Sarojini Market.

(4) Raisina Road Market.
(5) Pleasure Garden Market.

A press note was issued on the 14th
April, 1958, a copy of which is laid
on the Table of the Sabha, explaining
the view point of the Government
[See Appendix III, annexure No. 53.]
Government adhered to the decision
then taken.

Manufacture of Heavy Machine Spare
Parts

1822, Shri Hem Raj: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the steps taken by the public
and private sections for the manufac-
ture of spare parts of heavy machines;

(b) the special help given by Gov-
ernment to the factories who manu-
facture them; and

(c) the amount of foreign exchange
spent during the years 1858 to 1860
on the import of such spare parts?
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The Minister of Industry (Shri
Manubhai Shah): (a) During the year
1960, 110 licences under the Industries
(Development and Regulation) Act
were granted for the manufacture in
the private sector of various kinds of
industrial machinery and equipment,
which are expected to include spare
parts of heavy machinery as far as
possible. The corresponding number
of licences granted in 1959 was 69.

In the public sector, the following
undertakings have either been estab-
lished or are proposed to be estab-
lished shortly for the same purpose:—

(1) Heavy Egineering Corpora-
tion, Ranchi, for setting up the
Heavy Machine building, the Coal
Mining Machinery, Foundry Forge
and Heavy Machine Tools pro-
jects. (These are in the process

of construction at present).

(2) Heavy Electricals limited,
Bhopal. (Started production of
some items recently).

(3) Hindustan Machine Tools
limited, Bangalore. (In produc-
tion).

(4) Praga Tools Corporation,
Hyderabad. (In production).

(5) Nahan Foundry, Nahan. (In
production).

(b) Among the more important
steps taken by Government to render
speclal assistance to factories engaged
in such manufacture may be mention-

ed the following:—

(1) Applications for licences
under the Industries (Develop-
ment and Regulation) Act for
manufacture of industrial machi-
nery are ordinarily granted free-
ly without reference to the Licens-
ing Committee.

(2) Manufacturing firms in
receipt of foreign exchange allot-
ment have been granted general
permission even to exceed their
licensed capacity if they can do
so by obtaining parts of machinery
etc. required by them from indig-
enous sources i.e. without involv-

ing any additional expenditure of
foreign exchange,

(3) Priority is accorded to the
import requirements of machinery
manufacturers in granting import
licences.

(4) Standing Committees of the
Development Councils have been
set up to examine the possibility
of increasing the manufacture of
machinery of various kinds in the
country, so that dependence on
imports of machines, which com-
prise the bulk of imported engi-
neering goods, can be reduced.

(5) It has also been decided to
set up a separate Development
Council for machinery manufac-
turing industry.

(¢) It is difficult to collect this in-
formation.
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Indians Jailed in Indonesia

1824, Shri Raghunath Singh:
Sardar Igbal Singh:

Will the Prime Minister be pleased
to state:

(a) whether 3 Indians thave been
jailed i Indonesia and have been
sentenced to undergo rigorous im=-
prisonment for seven, five and one
years respectively on the charges of
smuggling gold in the beginning of
1961; and

(b) if so, who were these Indians
and how they reached Indonesia?

The Prime Minister and Minister of
FExternal Affairs (Shri Jawaharlal
Nehru): (a) Yes.

(b) The persons involved are Bhag-
wandas Vasanmal Relwani, Naraindas
Parmanand Vasnani and Vasanmal
Tekchand.

Naraindas Parmanand Vasmani and
Vasanmal Tekchand went to Indo-
nesia on passports issued by Pakistan
passport issuing authority, Karachi,
in November, 1947 and Bhagwandas
Vasanmal -Relwani went there on a
British Passport issued at Karachi in
May, 1946, These passports were duly
exchanged for Indian ones on their
arrival in Indonesia.

Goa Situation

1825. Shri Achar: Will the Prime
Minister be pleased to state:

(a) whether a delegation under
the leadership of the Rev. Dr. H. G.
Mascarenhas, the President of the
Goan Political Convention met the
Prime Minister and discussed with
him the Goa situation; and

(b) if so, the steps the delegation
requested the Prime Minister to take
to solve the Goa problem and the deci-
sion of Government to the said sug-
gestions?

The Prime Minister and Minister
of External Affairg (Shri Jawaharlal
Nehru): (a) and (b). A delegation of
Goans under the leadership of Rev.

Mascarenhas met the Prime Minister
in December, 1960, and among other
matters raised the question of fur-
ther liberalisation in the present
policy towards Goa. The delegation
also breached the subject of more
intensive publicity on Goa in coun-
tries abread, The various steps that
Governinent have taken and are
taking and Government's continuing
interest in achieving the early free-
dom of the Portuguese possessions in
India was explained to the delegation.

Industrial Production

1826. Shri Kalika Singh: Will the
Minister of Commerce and Industry
be pleased io state:

(a) Stale-wise monthly average of
production of (1) sewing machines,
(2) electric lamps showing separately
figures for incandecent filament lamp
and miniature lamps, (3) cloth, (4)
yarn, (3) woollen materials, (6) jute
manufaciures, (7) leather, (8) matches
(9) paper and board and (10) foot-
wear of the lalest years for which
figures are available;

(b) whether the rate of increase in
some of the States is unreasonably
slow; and

(¢) if so, what is being done to in=-
crease the rate?

The Minister of Industry (Shri
Manubhui Shah): (a) to (c). It is not
possible to collect the information,

Effect of Cheap Electricity Supply to
Industries

1827. Shri Mahummed Elias: Will
the Minister of Commerce angd In-
dustry be pleased to state what is the
effect on the cost of production in
view of supply of electricity at cheap
rates to different industries from
hydro-electric projects?

The Minister of Indusiry (Shri
Manubhai Shah): Much depends on
the nature of industry. It is difficult
to make a general observation,
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Opening of New Embassies in Africa

1828. Shri Inder J. Malhotra: Will
the Primc Minister be pleased to state:

(a) whether the Government of
India have any plans to open any
new Embassies in the African con-
tinent; and

(b) f su, what are the names of
these countries?

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru): (a) and (b). Government are
considering the question of establish-
ing new MHssions in Africa but no
final decisions have so far been taken.

Publicity of Plans

1829 Shri Damani: Will the Minis-
ter of Information and Broadcasting
be pleased to state the details of
amount spent on publicity of the five
year plans til] today and the amount
that shall now be spent by the end of
March, 1961, and how far it is com-
parable with the original estimates
for the job?

The Minister of Informatlion and
Broadcasting (Dr., Keskar): Pro-
gramme of Plan publicity was launch-
ed only towards the end of the third
year of the first Plan period. The ex-
penditure on this programme amounted
to Rs. 5:08 crores—Rs, 1:05 crores dur-
ing the First Plan period and Rs. 4.03
crores from 1st April, 19856 to 31st
January, 1961, The expenditure during
the mon.lis of February and March,
1861, is estimated at Rs. 0.45 crore.
Thus, the total expenditure by the
end of March, 1961 will amount to
Rs. 553 crores against the original
Plan estimates of Rs, 8.50 crores
(Rs. 1.5) crores for the First Plan
period and Rs, 7.00 crores for the
Second Flan period).
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Rules for Issue of Passports

1 J Shri Bibhuti Mishra:
'IShri L. Achaw Singh:

Will the Prime Minister be pleased
to state:

183

(a) whether it is a fact that Gov-
ernment have recently revised the
rules in regard to issue of passports;

(b) it so, the nature thereof; and

(¢) the need for revising the rules
and wha: would be the effect of such
revision?

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru): (s) Yes, Sir.

(b) The revision has been mainly
of procedures.

(c) There were certain avoidable
delays which the present revision of
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regulations have sought, and in a
considerable degree managed to eli-
minate.

T. V. Programmes in big Cities

1832. Shri Aurobindo Ghosal: Will
the Minister of Information and
Broadcasting be pleased to state:

(a) whether any scheme for intro-
ducing T. V. programmes in cities
like Calcutta, Bombay and Madras,
has been finalised; and

(b) if so, the details thereof?

The Minister of Information and
Broadcasting (Dr, Keskar): (a) A
proposal to set up a Television centre
at Bomhay has been included in the
Third Five Year Plan

(b) The details have still to be
worked out as the implementation of
the projeci depends upon foreign
exchange being made available,

Officers for Enforcement of Labour
Laws

1833. Shri D. C. Sharma: Will the
Minister of Labour and Employment
be pleased to state:

(a) whether it is a fact that there
is a separate all India cadre of Officers
for enforcement of labour laws;

(b) vrhether it is also a fact that
the are similar posts in the Central-
ly Administered Areas but they are
borne on separate strength;

(¢) if so. what are the reasons for
having separate cadres for one and
the same purpose;

(d) is it a fact that as a result of
maintenance of such a cadre the
junior ufficers in the Centrally Ad-
ministereq Area cadres get rapid pro-
motions vwhenever the new posts are
created there; and

(e) whether there js any proposal
to form a general pool of officers of
all officers of all posts in co-ordination
with the Centre?

The Deputy Minister of Labour

(Shri Abig All): (a) No.

(b) Yes, in Delhi and Tripura.

(c) Because most of the labour le-
gislation is in the concurrent list. For
the administration of such laws the
Centrally Administered Areas have
keen deicgated the powers of ‘State
Government’. Hence each administra-
tion has its own cadre.

(d) and (e) No.

QOutlay for Madras

1834, Shri Tangamani: Will the
Minister of Planning be pleased to
state:

(a) whether the outlay for the
various States for 1961-62 had been
decided,

(b) if so, how much for the State
of Madras; and

(¢) wiether a statement will be
laid showing the amount and allotment
made under different heads?

The Deputy Minister of Planning
(Shri 8. N, Mishra): (a) and (b).
Planning Commission has suggested
14 to 15 per cent of the Third Plan
outlay for 1961-82 for the States.

(c) Details have not yet been re-
ported by the State Government,

Loan for Middle and Low Income
Group Housing Scheme

1835, Shri Tangamani: Will the
Minister of Works, Housing and Sup-
ply be pleased to state:

(a) whether the amount set apart
to be paid as loan under the Middle
and Low Income Group Housing
Scheme has been advanced in full
during the Second Plan period;

(b) if not, reason for the same; and

(c) what is the State-wise break up
of the loans advanced?

The Decputy Minister of Works,
Housing and Supply (Shri Anll K
Chanda): (a) and (¢). A statement
showing the required information
under each Scheme separately is laid
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on the Table of the Lok Sabha.
[See Appendix III, annexure No. 55]

(b) The loans advanced to the State
Governments for any particular year
have necessarily to be based on the
actual expenditure incurred by the
respective States during that year.

Review of Proceedings of Parliament
by ALR.

1836, Shri Tangamani: Will the
Minister of Information and Broad-
casting be pleased to state:

(a) whether there is review of pro-
ceedings of Parliament in the A.LR.
Englich programme;

(b) if so, how it is prepared; and

(¢) whether the script of 20th Feb-
ruary, 1761 and also the script of
news of 21st February, 1961 will be
laig on Lhe Table?

The Minister of Information and
Broadcasting (Dr. Keskar): (a) Yes,
Sir.

(b) The commentator attends the
Parliament and prepares the com-
mentary on his personal impressions
after due check with material gather-
ed by PTI and AILR. correspond-
ents,

(¢) The desireq texts are laid on
the Table of the Lok Sabha.
[See Appendix III, annexure No. 56]

Hindi Raksha Samiti

1837. Shri Hem Raj: Will the Prime
Minister be pleased to state:

(a) whether Swami Rameshwara-
nand, one of the leaders of Hindi
Raksha Samiti, met him; and

(b) whether the representation was
made regarding the language issue of
Punjab?

The Prime Minister and Minister
of External Affairg (Shri Jawaharlal
Nehrn): (a) Yes, the Prime Minister
recently received a delegation of the
Hindi Raksha Samiti, which included
Swami Rameshwaranand.
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(b) The delegation pleaded the
cause of Hindi in the Punjab.

Industrial Estates in J. & K,

1838. Shalkh Mohammad Akbar:
Will the Minister of Commerce and
Industry be pleased to state:

{a) the total number of Industrial
Estates eslablished in Jammu and

Kashmir State during the Second
Five Year Plan; and
(b) what is the target for Third

Five Ycar Plan?

The Minister of Industry (Shri
Munubhai Shah): (a) Three Indus-
trial Estates one each at Gandhinagar,
Srinagaor and Anantnag, 'have been
citablished during the II Plan.

(b) A provision of Rs, 168.24 lakhs
has beon made for Indusrial Estates
during the Third Plan period for
Jammu and Kashmir State.

Small Scale Industries inp Jammu
ang Kashmir

1839. Shaikh Mohammad Akbar:
Will the Minister of Commerce and
Industry be pleased to state the
ainount of industrial loans proposed to
be given to Jammu and Kashmir
State during the Third Five Year Plan
under Small Scale Industries pro=
gramme?

The Minister of Industry (Shr
Ma»ubbai Shah): The allotment for
Jammu and Kashmir State for the
Third Five Year Plan for Small Scale
Industries and Industrial Estates is
Rs. 304:00 lakhs. The break-up of this
allotment is as follows:

Smal] Scale Industries Rs, 135.76 lakhs
Industrial Estates Rs. 168.24 lakhs

Disposal Wing of D.G.S.&D,

1840, Shri Chandak Will the Minis-
ter of Works, Housing and Supply be
pleased tc state:

(a) the value of the stores disposed
of by the Disposals Wing of the
D.G.S.&:D. during the year 1959-60;
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{b) the amount of commission earn-
ed by thc Department for such sales;
and

(¢) the amount spent by the Dis-
posals Wing during the period for
operation and establishment?

The Minister of Works, Housing
and Supply (Shri K. C. Reddy): (a)
Rs. 291 crores.

{(b) In 1959-60 the Disposals Wing
realised Rs. 95,946 as Departmental
charges ai the ratz of 2 per cent of
the sale realisation from Ccmmercial
Departments of the Government of
India, State Governments, State Un-
dertakings ete. The Departmental
charges, at the enhanced rate of 5
per cent of the sale realisation, are
beirn.g recovered with effect from the
1st April, 1960 from the Ministry of
Defence in addition to the aforesaid
Departments of Central Government
and other authorities.

(c) Rs, 13,02,870.
Industrial Housing Scheme

1841. Shri Palaniyandy: Will the
Minister of Works, Housing anq Sup-
ply be pleased to state whether
Madrag has utilised the entire alloca-
tion for the Industrial Housing Scheme
during the First and Second Five
Year Plans?

The Decputy Minister of Works,
Housing and Supply (Shri Anil] K.
Chanda): No specific allocation was
made to the Government of Madras
under the Subsidised Industrial Hous-
ing Scheme during the First Five
Year Plan period. A project was, how-
ever. sanctioned during this period
for the construction of 936 houses by
the State Government at an approved
cost of Rs. 2493 lakhs under the
Scheme against which a sum of
Rs. 9.64 lakhs was released based on
the progress of construction of these
houvses.

During the Second Five Year Plan
period, the entire revised Plan allo-
cation of Rs. 85.20 lakhs under the
Scheme is expected to be drawn fully
by the Government of Madras.

Thefts of Documen!s from Custodian
General’s Office, Delhi

1842. Raja Mahendra Pratap: Will
thn Minister of Rehabilitation and
Minori.y Affairs be pleased to refer
to the reply given to Unstarred
Question No, 2219 on the 17th Sep-
tember, 1958 ang state:

(a) whether any inquiries were
held into the two cases of complaints
of thefls of judicial documents; and

(b) if so, lay on the Table the
copie; of the findings of those in-
quiries?

The Minister of Rehabilitation and

Minority Affairs (Shri Mehr Chand
Raanna): (a) Yes.

(L) In one case loss of documents
was nol proved, In the other case the
loss of documents was proved due
to the negligence of an official whose
scrvices were terminated.

Labourers in Tea Gardens of Tripura

1843. Shri Bangshi Thakur: Will
the Minister of Labour and Employ-
ment bc pleased to state:

(a) whether jt is a fact that an
Advisory Committee to look into the
conditions, daily attendance, wages
ele, of the labourers of 52 tea gardens
in Tripura, has been formed; and

(b) if so, the details thereof?

The Deputy Minister of Labour
(Shrl Abid AlD): (a) and (b). Infor-
mation is being collected from the
Tripura Administration, and it will be
laid on the Table of the House in due
course.
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12.08 hrs.

«CALLING ATTENTION TO MATTER
‘OF URGENT PUBLIC IMPORTANCE

REPORTED FAILURE OF INDO-PAKISTAN
TALKS 7€: MOVABLE PROPERTY AND
BANK DEPOSITS ETC.

Shri Ajit Singh Sarhadi (Ludhiana):
Under Rules 197, I beg to call the
attention of the Minister of Rehabili-
tation to the following matter of
ungent public importance and I re-
quest that he may make a statement
thereon: —

“The reported failure of talks
between India and Pakistan in
regard to movable property and
‘bank deposits etc. belonging to-
displaceq persons.”

The Minister of Rehabilitation and
Minority Affairs (Shri Mehr Chand
Khanna): A meeting of the Imple-
mentation Committee set up under the
Movable Property Agreement between
the Governments of India and Pakis-
tan was held at Rawalpindi from 22nd
to the 25th February 1961. Besides
the normal review of progress in
regard to restoration of movable pro-
perly or its sale proceeds, varification
of claims in respect of Post Office
Savings Bank accounts and Certi-
ficates and claims of contractors,
exchange of court deposits and gold
loan accounts etc., the main items for
consideration at the meeting were the
assets of the Joint Stock Companies,
transfer of lockers anq safe deposits,
transfer of bank accounts of the
evacuees in the agreed areas and
declaration of displaced banks as non-
evacuee CONCerns.

2. Some progress was made in regard
to the exchange of sale proceeds of
movable property of evacuees, verifi-
cation of claims in respect of Post
Office Savings Bank accounts and
Certificates and exchange of court
deposits. Regarding contractors’
claims and gold loan accounts, the
Pakistan Government undertook to

Calling Attention to 5334

Matter of Urgent Public
Importance

expedite the verification of pending
claims and to hand over the valuables
in the case of gold loan accounts
already adjusted to our Deputy High
Commissioner at Karachi.

3. So far as the assets of the Joint
Stock Companies are concerned, out
of a list consisting of 176 Joint Stock
Companies which was handed over to
Pakistan over 4 years ago, they gave
details of verification only in respect
of 18 companies. Even in regard to
these 18 companies, the Pakistan
delegation took the stand that since
they were evacuee concerns, their
movable assets only were restorable,
India"s stand was that these companies
were not evacuees, as they had shift-
ed their headquarters to India before
the 15th August, 1947, in accordance
with the provisions of the Companies
Law, and as such they were entitled
to the restoration of both their mov-
able property. It was agreed that
India would collect the necessary
information proving that these com-
panies had legally shifted their head-
quarters to India before the 15th
August, 1947 and send the same to the
Pakistan authorities for further con-
sideration of their cases. It was also
agreed that the Government of Pakis-
tan would expedite the verification of
the assets of the remaining companies.

4, No progress could, however, be
made in regard to the transfer of
lockers and safe deposits, transfer of
bank accounts of evacuees in the
agreed areas, and declaration of dis-
placed banks as non-evacuee concerns.
All these items are closely interlink-
ed. Under the Movable Property
Agreement, the transfer of lockers and
safe deposits was linked with the
transfer of bank accounts of evacuees
in the agreeq areas. Under the Bank.
ing Agreement also, provision has
been made for the transfer of bank
accounts of evacuees in the agreed
areas, but thig agreement also stipu-
lates that banks would be treated as
non-evacuee concerns and given
facilities to realise their assets and
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after discharging their liabilities to
repatriate their surplus assets to the
other country (that is India). As
Pakistan had not given the agreed
facilities to the Indian banks and had,
on the other hand, frozen the assets
of a number of them under their
Evacuee Property Law, India has been
pressing Pakistan to declare these
banks as non-evacuee concerns, so
that they may be able to function
normally, realize their assets and dis-
charge their liabilities. The Pakistan
Government wasg prepared to declare
the functioning Indian banks in Pakis-
tan as non-evacuee concerns, subject
to India permitting the bank accounts
of evacuees in the agreed areas being
transferred to Pakistan along with
their funds. In regard to these banks
also, Pakistan stipulated that they
would be allowed to function only
after they had satisfied the State Bank
of Pakistan about their bonafides ete.
to function in Pakistan. Regarding
the banks which were not functioning
in Pakistan, they said that they had
not been able to take any decision.
India could not accept this position,
because the Banking Agreement, to
which Pakistan was a willing party,
clearly stipulated that all the dis-
placed banks in Pakistan, whether
functioning or not functioning, would
be treated as non-evacuee concerns.
But, mere “treatment” as non-evacuee
in the light of the past experience
was not enough, India, therefore, urg-
ed that all banks should be declared
as non-evacuee concerns. The Pakis-
tan Government stated that they
would consider the matter further
after going into the question of the
assets and liabilities of the various
Indian banks in Pakistan.

5. Thus the position is that though
some progress was made in regard to
less important items like exchange of
sale proceeds of movable property,
court deposits, etc. no progress was
made on the more important items
like transfer of lockers and safe
deposits, transfer of bank accounts
of evacuees in the agreed areas and
declaration of displaced banks as non-

Table

evacuee concerns. It was, however,
agreed that the matter on which no
decision could be arrived at will be
further discussed at the next meeting
of the Implementation Committee
which is likely to be held after 2-3
months.

Shri Ajit Singh Sarhadi: One point
of clarification, Sir. Has any target
date been fixed by which Pakistan has
undertaken to verify the assets of the
joint stock companies which have
shifted their office before Partition to
India?

Shri Mehr Chand Khanna: We have
failed to persuade them to look into
the assets of the joint stock companies.
I think their value is round about
Rs, 8 crores. During the last 8 or 10
years, not much progress has been
made. Hardly any progress has been
made,

Shri Ajit Singh Sarhadi: When
Pakistan has undertaken to verify
these, have they fixed any date by
which they intend to do so?

Shri Mehr Chand Khanna: They
have never said ‘no’. But, the result
has been more or less on the other
side.

12.14 hrs.

PAPERS LAID ON THE TABLE

CaSES OF TENDERS NOT ACCEPTED BY
INDIA STORE DEPARTMENT, LONDON
AND INDIA SuppLy MrssioN, WASHING-
TON

The Minister of Works, Housing and
Supply (Shri K. C. Reddy): I beg to
lay on the Table a copy of Statement
showing cases in which the lowest
tenders have not been accepted by the
India Siore Department, London, and
the India Supply Mission, Washington,
during the year ending the 31st
December, 1960. [Placed in Library,
See No. LT-2740/].
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ANNUAL REPORT OF KHADI AND VILLAGE
InpUsTRIES COMMISSION

The Minister of Industry (Shri
Manubhai Shah): I beg to lay on the
Table a copy of the Annual Report of
the Khadi and Village Industries Com-
mission for the year 1959-680, under
sub-section (3) of Section 24 of the
Khadi and Village Industries Com-
mission Act, 1956, [Placed in Library,
See No. LT-2732/61].

AnnuaL Reports oF RuBser Boarb,
SINDRI FERTILISER: AND CHEMICALS
Linvitep anp HinpusTAN CHEMICALS
AND FERTILISERS LIMITED

The Deputy Minisier of Commerce
and Industry (Shri Satish Chandra):
I beg to lay on the Table—

(i) A copy of Annual Report on
the activities of the Rubber
Board for the year 1959-60.
[Placed in Library, See No.
LT-2733/61].

(ii) A copy of each of the follow-
ing Reports under sub-section
(1) of Section 639 of the Com-
panies Act, 1956,

(a) Annua] Report of the Sindri
Fertilisers and Chemicals
Limited for the year 1959-
60 along with the Audited
Accounts and the comments
of the Comptroller and
Auditor-General thereon.
[Placed in Library, See No.
LT-2735/61].

(b) Annual Report of the
Hindustan Chemicals and
Fertilisers Limited for the
year 1959-80 along with the
Audited Accounts and the
comments of the Comptrol-
ler and Auditor-General
thereon. [Placed in Library
See No. LT-2734/61].
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12.16 hrs.
SALT CESS (AMENDMENT) BILL*

The Minister of Industry (Shri
Manubhai Shah): I beg to move for
lJeave to introduce a Bil] further to
amend the Salt Cess Act, 1953.

Mr. Speaker; The question is:

“That leave be granted to
introduce a Bil] further to amend
the Salt Cess Act, 1953."

The i+ 90 was adopted.

Shri Manubhai Shah: 1 introducet
the Bill,

12.17 hrs.

GENERAL BUDGET—GENERAL
DISCUSSION—contd.

Mr. Speaker: The House will now
proceed with the further discussion of
the General Budget. 1 may inform
the House that we are behind sche-
dule. The other House is rising. We
have therefore to finish the vote on
account before tomorrow evening.

The Minister of Finance (Shri
Morarji Desal): Before tomorrow
evening at the latest, it has to be done.

Mr. Speaker: I propose that we may
sit for one hour more today, that is,
till 7 o'clock. I will ask the coffee
booth to be kept open.

Shri Rajendra Singh (Chapra): We
sat one hour more yesterday. We may
sit one hour earlier tomorrow .instead
of one hour late today.

Mr, Speaker: My experience is,
sometimes, we have to ring the
quorum bell at 11 o'clock. In the
evening, we may not be more parti-
cular about quorum. I request all
hon. Members to be present. We will
carry on. Some more hon. Members

may speak.

*Published in the Gazette of India Extraordinary Part II—Section 2,

dated 16-3-61.

tIntroduced with the recommendation of the President.
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Shri Rajendra Singh: Are we sitting
one hour earlier tomorrow or one hour
late today?

Mr. Speaker: One hour more today.

Shri Rajendra Singh: We have some
engagements today.

Mr, Speaker: He may go.

Dr. M. S. Aney He has already
taken some time. There is one other
matter. Having looked into the
schedule of work that we have, not-
withstanding the fact that we have
been sitting for one more hour and
today we propose to sit for two hours,
1 do not think we would be able to
finish the work unless we sit on a
Saturday. We thought about it. I
have to inform the House that at their
sitting held on the 10th March, 1961,
the Business Advisory Committee had
recommended that a sitting of the
House might be fixed on a Saturday on
which no sitting had at present been
fixed so far, so that all the Demands
for Grants may be voted within the
Scheduled time. The Minister of Par-
liamentary Affairs has since suggest-
ed that a sitting of the House may be
fixed on Saturday, the 15th April, 1961,
I take it that the House agrees to this.
(Hon. Members: yes.) We are sitting
on that day then.

Shri T. B. Vitlal Rao (Kammam):
Will there be Question Hour?

Mr, Speaker: No; there will be no
Question Hour.

Shri Tangamani (Madurai): A Bul-
letin hag been circulated.

Shri Rajendra Singh: If we can sit
on a Saturday, what is the necessity to
incraase the sitting by one hour to-
day?

Mr, Speaker: It is also necessary.
Otherwise, I won't ask the House to
sit.

Raja Mahendra Pratap (Mathura):
There may be Id.

Mr. Speaker: On the 15th of April
Not. now. Fifteenth of this month is
over.
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Dr. M. S. Aney (Nagpur): Mr.
Speaker, yesterday, I was mentioning
that the Government of India should
take steps tn get back the territories
from China and Portugal, now that the
Report of the Indo-China-Border
Committee and the Hague Court de-
cision have been in our favour. The
claim of China for any part of our
Himalayan territory to which they
have been making pretensions has
been disproved. Similarly, the decis-
ion on the question of right of the pas-
sage of Portugal has been entirely in
our favour. That being so, I urge on
the Government of India to see that
this advantage is pusheqd to its logical
consequence so that the parties con-
cerned may know that the Government
of India is not content with the suc-
cess that it has obtained, but it is de-
termined to carry the thing to its logi-
cal consequence and make every effort
to get its territory which, for one
reason or another, had been wrongly
in their possession. This is what I wag
saying yesterday.

I shall now only refer to two things:
one, the wrong done to the people of
Vidarbha, not by the State of Maha-
rashtra, but by the Government of
India and another, done to Indian cul-
ture by a body of the international
Institution of the world, namely the
U.N.O’s subsidiary body, the
UN.ES.CO. .

Ag far as the wrong to Vidarbha is
concerned, ycu all know that when the
Maharashtra State was formed, the
people of Vidarbha were opposed to it.
At that time, among the many things
conceded, there was one thing known
as the Nagpur Pact, a kind of under-
standing between some persons of
Vidarbha and the Government of India
and the Maharashtra State, Among the
many conditions in that Pact, one of
the conditions was that so far as was
possible, the Government of India and
the State of Maharashtra would try
their best to preserve the importance
of Nagpur. That was one of the con-
ditions mentiorned there, For some
time, I found that the Government of
India were very earnest in making en-
quiries about what offices they could
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transfer from the Centre to Nagpur.
But, now, I find that instead of send-
ing any offices there, some of the
offices which have been there for long,
as, for instance, the Circle Office of
the P, & T., are being removed from
there t¢ Bhopal, and no alternative
offices are being set up or any other
Central office shifted there. So, in
that way, I fiind that the Government
of India have not been careful in keep-
ing up to the promise which they had
given <o far as the preservation of the
impor.ance of Nagpur was concerned.

One thing that struck me as most
disapponiting in this connection was
this. The other day, my hon. friend
Shri Vidya Charan Shukla asked a
supplementary  question as to
whether any protest had been
lodged or whether any application had
been made in this matter by the State
of Maharashtra with regard to the
question of preserving the office of
the P. & T. Circle at Nagpur, and the
reply was that Government had heard
nothing from the Government of
Maharashtra about this matter. So,
neither the Union Government nor the
State of Maharashira seem to be alive
to the promise that they had given,
namely that they would try to pre-
serve the importance of that town by
keeping the Central offices there and
also by bringing in some more offices
there. That is one point that I would
like to mention.

The second point, as I have men-
tioned earlier, is with regard to the
wrong done not only to India, but to
Indian culture by the United Nations
Organisation. As you all know, the
United Nations Organisation is a body
for the prestige of which more than
any other country, the Government
of India have taken the greatest possi-
ble care. As you know, we have even,
recently, sent our combatant forces to
Congo for this purpose. Now, there
is a subsidiary body of the United
Nations Organisation, which is known
as the UNESCO; it hag got a very big
name, and I do not want to give the
whole of its name by amplitying the
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abbreviation. That body decided some
years ago to write a world  history,
that is, a history of the world cul-
ture; and a commitiee was appointed
for the purpose, and that committee
has succeeded now in preparing the
first volume of the history. That
volume covers the periog up to 1200
BC. About the position that is allot-
ed to India in that history, Dr.
Majumdar, who is one of our emin-
ent historians, has given a very im-
portant information in one of  his
lectures, delivered on the foundation
day of the Bhandarkar Research Ins-
stitute of Poona, which I shall read
out to you. He says:

“It is at this point that my
story begins, and it concerns, for
the present, the first volume of
the proposed history of the scien-
tific and cultural development of
mankind. This volume is the
joint production of two authors,
the portion concerning India be-
ing written by Sir Leonard
Woolley, an eminent scholar of
international reputation. The
whole volume consists of more
than 1500 typed pages and covers
the period from the very begin-
ning down to 1200 BC. It is ad-
mitted in the draft of this volume
that the Aryans came to India
about 1500 B.C. Nevertheless,
everything concerning the Aryans
and their culture is contained in
about tep lines.”

That is, everything concerning Aryans
and their culture is contained in about
ten lines in a volume of 1500 pages.
He further says:

After a description of the Indus
Valley Civilisation, its overthrow is
ascribed to the conquest by the Aryans
and it is in this connection only that
a reference is made to the Aryans in
the following words:

“Aryan victory seems to have
involved wholesale massacre—the
bodies of women and children lie
amongst the ruins of the houses—
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and there was ng chance of any
trade revival under the rule of
the barbarians.’”,

In other words, the Aryans have
been called barbarians, and the
charge has been made that the Aryans
had massacred those persons who had
been living under the Indus Valley
Civilization. When I read that, my
blood boiled with indignation, and I
believe that every Indian who has
read something of the old history will
also feel the same way. Dr.
Majumdar is one of the members of
that committee. He says further that:

“Elsewhere, there is a passing
reference to the Rigveda in the
following words:

&

‘The Rigveda is the epic of the

destruction.....”

I want to draw you attention, Sir to
this particular passage, since you are
most interested in Indian culture—

....of one of the greatest cultures of
the ancient world.”

These ares the only references to
the Aryans and the Rigveda in these
1,500 pages in addition to the follow-
ing remark which may be regarded as
apologetic or explanatory:

‘For more than a millennium
after their arrival, the history of
the Aryans is shrouded in utter
darkness; but at least in the third
century B.C, the veil lifts a
little....".".

Dr. Majumdar protested against
these remarks. After a good deal of
consideration and correspondence,
finally, instead of the word ‘bar-
barians', the word ‘semi-barbarous’
has been used. That is what Dr.
Majumdar has stated.

This will be a book of authority
about the scientific and cultural his-
tory of the world up to the year 1200
B.C., being published by that big cul-
tural institution under the auspices of
the United Nations Organisation. It
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is our sad experience that those who
profess to be our friends sometimes
stab us in the back in this way. I
wish that people who are interested in
Indian culture should take up the
challenge and challenge the validity of
the proposition contained in  this
volume of world history, which is
wholly misleading so far as the history
of the entire Indian culture and
literature is concerned. The whole
Rigveda literature is referred to in
that volume in one sentence, as the
‘epic of destruction’. What can we
say to that? This is blasphemous, and
yet that has happened.

I wanted to bring to the notice of
the House the great wrong that has
been done to India in that publication
on the history of the human culture.
I want that the Government of India
and the Members of Parliament
should see to it that a body of Indian
scholars is brought together to ex-
amine this remark and give a proper
reply to this kind of publication which
will now be going into the world as
an authoritative statement on behalf
of the United Nations Organisation.
I wanted to bring these two wrongs to
the notice of the House. I thank you
for the time that you have given me,
though I have exceeded the time-limit
which you had permitted, and I also
thank the Members of the House for
the indulgence that they have shown
in listening to me even when I spoke
beyond the time allotted. I thank you.
once again.

Mr. Speaker: Now, Shri Kasliwal.
I wanted to call Shri Ramanathan
Chettiar, but he is not here now.

Shri Braj Raj Singh and Shri
Rajendra Singh rose—

Mr. Speaker: I shall call these hon.
Members also. What happens is this.
The Congress Party consists of near-
ly 375 members. They have been
complaining to me that they do not
get any chance. Every time, even
though an Opposition party consists of
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only two or three members, they rise,
;and they feel that I have to call them.
*That is what I find. I am not dis-
allowing representation of various
parties; I am trying to allow repre-
.sentation of the various parties. But
then, I find that these Members also
are insisting on their being called. I
shall give them opportunities.

Shrimati Ila Palchoudhuri (Nabad-
‘wip): Women also need your blessing.

Shri Rajendra Singh: 40 per cent. of
the time is allowed to the Opposition,
‘and I think that should be allowed
here also.

Mr. Speaker: That is what is being
-done. Otherwise, Shri Braj Raj Singh
Shri Vajpayee, Shri Sampath, Shri B.
K. Gaikwad etc. would not have any
-chance.

Shri Braj Raj Singh: May I very
meekly protest against this remark of
yours that I belong to a party which
has only two Members here in the
House, or even Shri Vajpayee belongs
‘to such a party? That is not correct.

Mr. Speaker: How many Members
‘has he got here in his party?

Shri Braj Raj Singh: I have got 7
members in my party.

Mr. Speaker: All right. That does
not matter. Even then, in a day of
five hours, I have allotted 40 per cent.
to the Opposition, that is, two-fifths of
the whole time, and that comes to 2
hours or 120 minutes. If that is divi-
ded over 125 Members, the hon.
Member's party gets only about
seven minutes.

Shri Braj Raj Singh: We are sitting
for 20 hours for this discussion.

Mr. Speaker: In fact, I am a’lowing
the hon. Member to speak not only
during these 20 hours, but even during
the other discussions; even when we
have only flve hours for a discussion,
still, T am calling him; whenever I
‘have felt that his viewpoint has to be
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placed before the House, I have cal-
led him. There is no meaning in pro-
testing in this manner and trying to
make the seven minutes as seventy
minutes. Al] the same, I am showing
any amount of indulgence. But they
ought not to insist on their being cal-
led on any particular day. I
am not forgetting them.
I will certainly give an opportunity
to those hon. Members. But the other
hon. Members also must give an
account of their constituencies. Yes-
terday one hon. Member got up and
asked: Is there no chance? Therefore,
I shall try to distribute the time,
equally.

So far as the P.S.P. is concerned, I
do not know where to locate Acharya
Kripalani.

Shri Rajendra Singh: He is not a
member of our Party.

Mr. Speaker: One after the other
they go away from their Party and
then cveryone constitutes a party.
That is my difficulty. I cannot go on
extending the time, So far as
Acharya Kripalani is concerned, I
will continue to treat him as a mem-
ber of the P.S.P.

Shri Rajendra Singh: No, Sir.
Acharya Kripalani is an Independent
Member. He should be treated as
such.

Mr, Speaker: All right. Let me see.
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Shrimati Ila Palchoudhuri: Women
also need your blessing.

Mr. Speaker: 1 am calling her—all
the three hon. lady Members.

Shri Kasliwal (Kotah): Mr. Speaker,
Sir, yesterday when Shri M. R. Masani
was going to end his peroration, he
said that the mandate belonging to
the Congress had expired. It is very
easy to test that mandate, Let Shri
M. R. Masani resign and seek fresh
election from any seat anywhere he
likes and it will be found out to whom
the mandate of the people has been
assigned. I challenge Shri M. R.
Masani to say whether a single bye-
election has been won by him or by
the Swatantra Party.

Shri Rajendra Singh: He has not
fought any bye-election.

Shri Kasliwal: People like Shri
Masani are engaged only in self-
delusion. T do not propose to waste
more time on Shri Masani, but I will
go straight to the Budget.

I would like to say af the outset
that on the whole 1 welcome the
Budget. So much criticism has been
made about the Budget, that it is not
socialistic, that it is an admixture of
Bood and bad and that there are more
indirect taxes than direct taxes. But
I am not going into all those ques-
tions at the present moment. It is
true that it is an admixture of good
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and bad, but let me say that there
are more good things in the Budget
than bad and as such, I welcome the
Budget.

What are the circumstances under
which a Budget of this kind has been
placed before this House? In a deve-
loping economy, there are certain
objectives and those objectives have
to be achieved in an intelligent, logical
and coherent fashion, and this Budget
indicates the way to achieve those
objectives. Many criticisms have been
made about increase in taxes. I want
to point out here and now that I have
hardly any objection to taxes. If I
have any objection, it is to double
taxation. I will point out how there
is double taxation. But before I go into
that question, I want  to draw  the
attention of the House to page 20 of
the Economic Survey where it has
been said:

*“....over the lasl few years, the
economy has gained greatly both
in terms of performance and of the
potential for further growth.”

I am in entire agreement with this
sentiment, but the question is whether
there is really double taxation or not.
I go straight to say that there is
double taxation in the sense that
prices have continuously risen.

The question of rise in prices has
been raised in the other House and
also referred to by many speakers
here yesterday and the day before.
The hon, Finance Minister gave some
treatment to that subject in the Rajya
Sabha, but may I say that the treat-
ment which he gave to this very im-
portant question was rather a meagre
treatment? Let me refer to page 9 of
the Economic Survey, What is stated
there on the question of spiralling of
prices is very eloquent. It says:

“The general index of wholesale
prices (1852-53:100) which was
117-9 at the end of 1959 rose al-
most continuously to a level of
127- 4 about the middle of October
1960. There has been a decline,
mainly seasonal, since then the
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index at the end of December
1960 being 124:2, The index has
risen again thereafter; for the
week ending January 28, 1961, it
was 126'3 as compared to 119°2
a year earlier, The average level
of prices for 1960 was 6'5 per
cent higher than in the previous
year”,

The hon, Finance Minister stated in
the Rajya Sabha that in a developing
economy, there is bound to be some
rise in prices. I am in argreement
with him; I am in agreement with cer-
tain other speakers who have said that
in a developing economy, there is
bound to be some rise in prices. I am
not concerned with rise in prices; I
am concerned with the rate at which
the prices are rising. You have seen
that in the Second Plan the prices
have risen to the tune of over 25 per
cent. Are we going to permit this
rise in the Third Plan? That is the
question I am going to pose to the
Finance Minister today.

The other day when Shri S. A. Dange
and Shri M. R. Masani were speaking,
they referred to this question of prices.
I am constrained to say that Shri S. A,
Dange almost ran amuck with quota-
tions from a book written by Prof.
Gadgil in which he was saying that in
a developing economy prices do not
rise. I challenge that statement, If he
says that Prof. Gadgil is one of those
we!l-versed in the art and science of
economics, I have also another au-
thority, equally well-versed in the art
and science of economics. 1 want to
quole an international authority on
this subject, namely, Dr. Lokanathan.
He wrote an article recently on the
question of rise in prices, Whatl does
he say there?

“Provided the incrcase is not
substantial and is limited to about
7—8 per cent during a period of
five vears, and provided a'so that
prices of food and other essential
consumnption goods are not permit-
ted to rise too much, a slightly in-
creasing price level is, on the
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whole, desirable. It would give
resilience to the economy, It would
keep profits at a reasonable level
and thereby act as a spur to fur-
ther savings and production, It
would neutralise the inefficiency
of the public and private sectors
to some extent”.

I would like to point out that the
question of rise in prices is not the
case only in a planned economy, It is
the case all over the world, I have
been recently in the United States.
There is a continuous rise in prices.
Hotel prices have risen by 50 per cent,
Yet nobody says that it is a planned
economy. In a planned economy, it is
obvious that prices are bound to rise
to same extent. But I am concerned
with the question of what is the rate
at which prices are permitted to rise.
With that question, I pose the ques-
tion, again, of the permissible limits
to which prices can be ailowed to rise
in a planned economy. We have
seen that in the Second Plan the prices
have risen by more than 25 per cent.
Are we going to permit that luxury
now? No, we cannot. If we do, I will
submit, and I will quote again Dr.
Lokanathan at a subsequent stage to
point out, that our Plan will fail, Gov-
ernment has been, all along, armed
with a large number of powers to curb
prices, to control prices, but those
powers have not been utilised, The
Government has created facilities to
increase production, but these facili-
ties have not been utilised.

Now, I will quote Dr. Lokanathan
to show what is going to be the posi-
tion in the Third Plan if this condi-
tion continues, I need not put it in my
own words, because he has put it in a
very inimitable way:

“A further 25 per cent increase
in the cost of living and general
prices, as happened during the
Sccond Plan period. wouid cause
serious injury to the economy,
render the task of mobilising ade-
quate resources almost insuper-
able, create social and economic
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discontent, reduce the levels of
achievement in terms of physical
targets, accentuate inequalities of
income and wealth distribution
and further make nonsense of
our goal of a welfare State. The
prevention of any considerable
rise in prices and cost of living
must be regarded as an imperative
in the Third Plan.”

Having said so, I want to go to the
question of the commodities which can
be controlled What are those essen-
tial commodities to which so many
economists have given their atten-
tion, and pointed them out as the
essential articles which can certainly
be controlied?

The other day I was hearing a talk
given by a famous economist of Delhi,
Dr. V. K. R. V.Rao, He listed a num-
ber of articles, I am sure I will not
have time to point out how all those
articles can in some way or other be
controlied, but I will just state two
articles, First is the question of food,
angd the second is the question of
clothing.

On the question of food, we see in
the draft Third Plan it is proposed
that food production should be in-
creased from 80 million tons to 100
million tons. What should be done to
achieve this? First of all what
should be done is that the facilities
that we have created for the purpose
of increasing production should be
utilised. Have they been utilised? I
have with me a pamphlet which was
issued by the Ministry of Food and
Agriculture in 1960. And what does it
say? It says:

“The over-all short-fall is of the
order of 2*45 million tons. In other
words, the achievement in respect
of these schemes during the First
Plan period was only two-thirds
of the targets.”

Then I go to the next stage. There,
what does it say? It says:

“Unfortunatlely, a similar situa-
tion continues in the Second Five
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Year Plan also, the achievements
for 1956-57 and 1957-58 under these
very same heads being 3'3 mil-
lion tons egainst the target of
15°5 million tons, If we could have
fulfilled the targets. ...

—this report almost wails—

“....set out under these heads,
the total production would have

been very nearly sufficient for our
needs.”

The other day the Deputy Minister
of Irrigation, while answering a ques-
tion, claimed that 70 to 90 per cent of
the irrigation facilities had been utili-
sed by the States. I challenged that
statement then and there, and I am
prepared to challenge it now, and
point out that not more than half the
irrigation facilities that had been
created for the purpose of production
of food have been utilised. I appeal
to the Finance Minister to see that if
he is going to provide foor for 50
crores to be the population at the end
of the Third Plan—it is but natural, it
is but necessary that he has to pro-
duce 100 million tons of foodgrains to
feed that population.

Then I go to the next question.

Shrimati Ila Palchoudhuri: You
must have family planning.

Shri Kasliwal: I agree, but what are
the figures? Out of 40 crores, only
184lakh have received family plann-
ing training. This is the condition of
family planning. This is not the time
to go into it, but L. am sure it will be
raised by somebody or by me at the
time the Demands for Grants of the
Ministry of Health are discussed here.

Shri D. C, Sharma
Quite right,

(Gurdaspur):

Shri Kasliwal: The question is: are
we prepared to guarantee a minimum
price, because it is obvious, and so
many reports have said. that the
marketable surplus which is coming
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into the market is becoming less and
less? Therefore, are you prepared to
guarantee a minimum price to the
farmer?

The other day, the Deputy Minister
of Finance said that at fair price shops
wheat was being sold at Rs. 14 a
maund. I would like to know the
flour price you propose to give to the
farmer. Is it going to be Rs. 14, is it
going to be Rs, 13?7 That is what I
want to know. It is for the Finance
Minister to judge what flour prices he
should fix. It is for him to decide
whether the flour prices are to be fix-
ed for a period of one year, for a
period of two years, for a period of
three years. 1 would personally sug-
gest that flour prices must be decided
for a period of three years. Of course,
these prices must take into considera-
tion seasonal variations and regional
variations, but if you are going to
give any stability to the mind of the
farmer, you have to decide on this
question that flour prices have to be
fixed for a period of at least three
years,

There is another question, and that
is this—the question of buffer stocks
and warehouses. It is surprising and
shocking that a few years back the
former Minister of Food and Agricul-
ture, with great fanfare, announced
that there was going to be a big Ware-
housing Corporation, and so many
hundreds of warehouses were going to
be constructed, in which grain would
be stored. I would like to know how
many warehouses have been construc-
ted. I will leave it at that.

These are the four or five points that
I had to make. Then I come to the
other matter of cloth. In the Third
Plan it has been suggested that 9,800
million yards of cloth altogether will
be produced. I do not know whether
million yard, including export, should
that cloth will be sufficient. I will say
with regard to cloth, as I have already
said, that it is another essential article
which has to be controlled, and I main-
tain that it is necessary that not 9,800

MARCH 16, 1861

Budget—General 5354
Discussion

be produced, but 10,000 million yards
of cloth, excluding export, What is
the position if we produce 10,000 mil-
lion yards. For a population of 500
million people, you will be providing
only 10,000 million yards of cloth, the
result being that each person gets
only 20 yards of cloth. If in the Second
Plan, a man got 16 or 17 yards of
cloth, in the Third Plan he will get 20
yards of cloth. In other words, a per-
son will have either a shirt more, a
pyjama more or a dhoti more, and
nothing more. That is the position.
And if we are not going to control the
price of cloth, what will happen? 1
shall not go inlo the history as to what
the position was when the mills refus-
ed to produce cloth when the private
sector was encouraged to do so and the
price of cloth even began to rise in
spite of the fact that cotton was being
suppiied to the mills at a much cheap-
er rate. In spite of that the manu-
facturers of cloth continued to raise
the prices. And I must congratulate
the Minister of Commerce and Indus-
try who took steps to control the
prices of cloth. If this is the position,
I only submit that cloth is another
article which must be controlled.

As there is no time, I cannot go inte
the other essential goods which should
be controlled.

Secondly, in the Third Plan, what is
non-developmental expenditure which
has to be avoided is a subject which I
will take up later. I agree that there
has to be taxation. I agree that in a
developing economy there has to be
direct taxation and indirect taxation.
But the whole point is whether there
is going to be double taxation. I main-
tain that a continuous rise in prices is
nothing more than double taxation,

Shrimati @Ia Palchoudhuri: Mr.
Speaker, Sir, when I listened to Shri
H. N. Mukerjee yesterday I was re-
minded of that poem by Rudyard
Kipling entitled “If", where he says
that if you do so and so, such as “if
you loved all men but none too much™
and various other hings, “you will be
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a man my son”. It is a very fine poem.
Shri Mukherjee also posed to the Gov-
ernment, that “if Government did cer-
tain things” he would be satisfied. I
would like to pose certain “ifs” to
their party. If they did not go on hun-
ger strikes and marches the necessity
for more police would not have been
there; if they did not go on the roads
as riotous crowds. ...

Shri Tangamani: Were the demons-
trations in Calcutta riotous crowds?

Shrimati Ila Palchoudhuri: Not only
in Calcutta but in many other places
also.

It they did not go to the refugees
and dissuade them from going to
Dandakaranya that scheme might
have some chance of fructifying,

1 would like to say something also
about Shri Tridib Kumar Chaudhuri,
my friend, I think he quoted the Fin-
ance Minister right out of context
when he said that the “resources of
the private sector had gone up 5 times
within the past year.” That is true
that the hon. Finance Minister has
said so in his speech while inaugurat-
ing the Technical Co-operation Mis-
sion’s conference somewhere, but he
has also said, however, that without
the public sector the private sector
would be entirely helpless” So, he
has completely supported the public
sector, I would also say that without
the private gector there are many
things which the public sector would
not really be able to get through.

It has also been said that the taxa-
tion of the richer classes of persons in
India has not been as much as it
should or might be. May I just bring
a few figures to the notice of the
House? Txation in this country is
really the highest as you find in any
other country at various higher levels
of income, In the United States,
the highest tax is 91 per cent and
that is on the income level of
Rs. 25 lakhs. In the United King-
dom, it is about 92 per cent at an
income level of Rs. 2 lakhs. And, in
India, it is 84 per cent at the income
level of Rs. 70,000, After all, we want
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this climate of tax to be carried on.
That js true. But, at the same time,
we want that economy to be generated
so that the revenues may go up. It
is quite true that the country, as Shri
Masani has also remarked, is going tc
cast a ballot. I quite agree with my
friend, Shri Kasliwal, that when the
country goes to the polls in the next
General Elections, it will know for
whom to cast the vote, because it will,
certainly, not be for any party that
only stands for big business but it will
be for a party that stands for the peo-
ple of India. When the country has
really gone to the polls it will be seen
that they have given the vote to the
party that has served the country all
their lives. Sir, the people have put
up with taxation that went up from
Rs. 307 crores to Rs. 1,000 crores and
it was not as if it was a Police State
or anything like that.

I am not going to answer all the
questions of the Opposition, After
having said that we have done some
spectacular things during this Plan in
our various projects, I would bring to
the notice of the Finance Minister cer-
tain things. We have said that we
want industrialisation; we have said
that we want the small industries to
come up. In States like West Bengal,
for instance, where the financial allo-
cations have to be according to the
Finance Commission on a per capita
basis and where the problems of the
State are so intense that even the
Chief Minister of West Bengal feels,
that the Third Finance Commission
should go into the question and have
the financial allocations for West Ben-
gal reorganised,

What has happened there? There is
not enough land. One acre per head
is, perhaps, the agricultural land
available there. You must have in-
dustry to keep people going. With the
influx or refugees the problem has
increased. The small units are the
only answer. It will become very
difficult now. I think the taxation on
the small unit, the 4 unit power-loom
is exorbitant, if I may say so. Because
there the whole margin of profit can
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only be Rs. 300; whereas on the small
units has been placed a tax of Rs. 444,
This will only result in their going in
for various devious ways which may
not lead to the collection of revenue.
I think they will try to find ways and
means of getting out of it. I would
ceriainly plead that this taxation
should be taken off and something
much more reasonable put in its place.
I hope the hon, Minister will consider
this,

I would also like to say that our
Defence expenditure does not seem to
have increased, When we are faced
with all this trouble on our borders,
the Defence expenditure seems to have
remained static. However, in spite of
the trouble on our borders, that our
Army has been sent to the Congo is
a matter of pride to all Indians and
we stand solidly behind our Prime
Minister in his decision to do this. I
am sure our Army in the Congo, when
it goes there, will prove its worth.
Our mission always wants peace, but
they will be ready to act when action
will be necessary. Sir, we are proud
of our Army; and we wish them the
best of luck,

Next, I would like to bring to the
notice of the hon. Minister another
taxation proposal of his, and that is on
newsprint. Newsprint is something
that really gives publicity our Plans;
it is through newsppapers that the
Plans get publicity. I want to put
it to the House whether newsprint can
be taxed and yet we can keep on hav-
ing the amount of newspapers we want
to have. In addition to that, the news-
papers serve a very good purpose in
really giving employment to a large
number of people—educated people.
So, here is something that should not
be made to go down but rather made
to increase, The taxation on news-
print, I hope, will really be reconsi-
dered.

I would like to say just a few words
about the staff artists of the Informa-
tion and Broadcasting Ministry, Here
is also another vehicle which is uce-
ful to the country, You should offer
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them contentment; otherwise; I do not
think your work can go on in the way
it should. The staff artists in the Infor=
mation and Broadcasting Department
have many grievances. Look at the
number of things they do not have,
Sir. The staff artists do not have any
provident fund; they have no pension;
they have no annual increment, no
house allowance, Everything, ‘No’. I
would like the Minister to look into
this and see what more can be given
to them so that, at some time, we are
able to say (o the House that they do
have some security of service, they do
have some lwousing and pension. After
all, it is a well-known fact that “The
doctors’ fees are heavy and the law-
vers' fecs Lighi; but the artists is just
supposed 1o entertain and die” Seo,
I think you must consider the condi-
tion of the staff artists.

There are also two other points
which I would like to bring to your
notice, There is this question of surplus
men in the coal Controllers’ offices.
You have made some study, I think it
is called, “time and motion study”, by
doing which you have found some
people surplus, I hope it will not be
found necessary to create more un-
employment by creating surplus peo-
ple because coal is something that is
being consumed more and more. The
industries are consuming it, If they
are going to be declared surplus and
are asked to take alternative employ-
ment, perhaps, they will be placed at
a disadvantageous position and also,
alternative employment may not al-
ways be possible. The same applies to
some people in the Industrial Statis-
tical Wing of the Centra] Statistical
Organisation, They have been told
that when these two wings are merg-
ed, they will become merged with the
Directorate of National Sample Sur-
vey. People will be displaced from
their homes, When people with low
incomes of Rs. 180 or so are displaced
from their States and Towns and are
asked to come to Delhi, it becomes
impossible for them.
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When we put forward all these
grievances, I also realise that the tax
must be found, There are some ways
in which more money and more in-
come for the country could be had.
There are three things that really work
miracles in getting money for the
country, One is tourism; the other
is shipping and the third is tea. Tea
is of course our largest foreign ex-
change earner and any relief that is
given is very welcome. We want more
propagation of our Indian tea in the
right quarters and 1 hope that there
will be more allocation for the Tea
Board to go on wilh this work. Se-
condly, if the allocation for shipping
could be increased, it would at once
earn you more money, We spend
Rs. 150 crores a year on freights alone,
We need ships to bring foodgrains that
are guing 1o be imported and to trans-
port the ore that we are giving to
Japan. We need bulk earriers; we need
tankers and things like that. Then,
there is the coastal shipping; it is our
second line of defence. No matter
what Shri Masani may say that we
should not defend our coasts, with the
long coasiline that we have, it is a
prestige industry. The shippers of
India have always proved their worth
and have tried to put India on the
map of the world. Ships also carn
foreign exchange because it goes and
comes; it is never idle, It is our in-
visible export, you earn foreign ex-
change and {rade is increased.

Then, there is tourism. Here is
something that you really import and
earn foreign exchange. With the tou-
rists you import the goodwill of other
countries, We should build more
hotels and develop land that is as
beautiful as anywhere in the world.
There is no other country that is as
beautiful as India and if we develop
tourist attractions, we would earn not
only Rs. 19-20 crores but much more.
We expect more and more tourists and
we can earn to the extent of Rs. 25 to
30 crores if we really take up this
question earnestly.

It is a matter of great pride to
that there is no work for the panel
corruption, I have seen a news {
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the other day. It is reported that there
is a lack of complaints. This is indeed
a very happy thing. After all this is
what our Congress President has said
and the Congress High Command is
reported to have said; “there is no case
for thig corruption committee to take
up”. This is very good, Sir.

But I am sorry to say that there are
two other items that I would like to
refer to. Here is a news item that
has been reported today, that the Gov-
ernment has been cheated to the tune
of Rs. 1 crore during the past six
months by the regional settlement
commissioners in the Punjab, if I may
say so,

Shri D. C. Sharma: Bengal is worse,

Shrimati Ila Palchoudhuri: These
are the loopholes that have to be
plugged, If that is done, some relief
could be given, particularly to the poor
man’s cup of tea which has gone up by
one naya paisa and this one crore
might have saved that one naya paisa
which, when diluted with the poor
man’s cup of tea, will not make it any
sweeter,

The other day Shri Raj Bahadur
pointed out the defalcations in the
posts and tclegraphs department. It
was in answer to my question on the
14th March. He said that in 1958-59,
there was defalcation to the extent
of Rs. 9'80 lakhs and in 1959-80, it has
come down to Rs. 6°81 lakhs, All
these are considerable sums, If we
also plug these loopholes wherever
they may exist. I think many of the
tax reliefs that we are clamouring for
may be considered and we would earn
more money through the instruments
I have suggested.

There is only one thing more, be-
fore I conclude. We support this
Budget because we find it is a bold
Budget and we know that India will
grow from strength to strength. Wa
know that the Budget will be success-
ful. It needs the co-operation of the
whole country to make it successful.
I would just like to quote one sentence
from Hipoletc’ Lazare Carnot, the
French Redical. He say that in a free
country, there is much clamour with
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little suffering; in despotic countries,
there is little complaint with much
grievance. I only hope that the first
part of it may come true of India. Sir,
we are & free country, and so we
clamour much but I also hope that

£ g wolt ag T w1 wT G § W
FTREH Iwfa A fr HY 1w
e &7 far & g gooftar g § e
wafew & f& sy g gemg T &

there may be little suffering for the

people at large.

witwelt 3w Age (arge) : wsger
HENLT, TAE FT THAHAT HE FTHA aver
aff 3, T Aoz & T w1 TN
w1 ®, foq ¥ s1giae w7 At
EFaw 7 2y, 79 Hre A (e &
#Y FTH 97| 39 A9 FT 7 FH T4
¢ o wgAew fafrer &1 @t T
g F eftw gf 99 €Y @A & A1 T
weraT § fF o awz #1 gadt gagAr 7
FI3 YT FT F @ v ¢ w2 fenai
o o o) & A § =2 A # gear
g & & T FIT AT FC A A
s vt §, wigAw fafqez &
HATEATE 347 & fF 371 7 A% AT
g VT * FJ7 AT A

gf @ 2 7 Frad g o1t
g 81 T & o T g d
T AR § I FA@T WA
grar g fr awfa aga g , a@ar g
g¢ & WY 39 TR F W Y aEd A
T ag &Y ¥, AT w31 A T T2
&, Tel A A, T A e AR R |
STV 3 A3 a3 wE faard 37 A,
el W A F 9T aga 9T IRT
Hrex meat frars 37 &/, 72 § o
e Fet feard & it | Afe o
TR ¥ WEeAT G AT AT FT HFA
TRIT @AT § 1 g T ® Rgrar |
AT wifed | A W oow g oA
Y FrAvET S W3 & qww w9 E
fr = & oft a1 7, AT g g Fr ot
aw fraemt 7ff 2 & | T i
hiFey WX dFEuHe ardew @

& ¢ Ag wTHATE g, T A QY
o @ § far # i gy & 1 Afww
2T WY aTE gATY foraar sare v
afgg ar, I ew A A& famr
Y QrATTd AT g€ I F IT A T
o g fagqr | @Ed g ®
WA 17 99 7¢h =qv9 fagr g
ar g

T AISCTIHT & 3@ 9T g9 H
IF AT 7T WY g AT 91fEg
frager faat o<i & 1, FroaEt § o
o Zrzel # Y wEe &7 oFEr A

SFEC RS 4Y | 39 7 78 F|T A b
1 fF ag F1aa I F47 F1 g F9

T I3 | W H WA A gt [ e
Y w47 40 §, F1AT FT AT F I
A I H TG FAT & | T FT TRNAET
T2 1A I A I @A AG AT
et afsT 70 fas @ FE e
i 9q g1 ST AT FLS § A1 ST A
T AT F1 T2 AT Srfed fw
¥ fraaT Srewe e WX S9 F A
qw # fefigeqa 97 §vm wifs Faa
SrEFe A @7 w9 AE Aq qHar |
AAE 1 AG@H A qfex fv I
I FA § I A FAAT NERA R
AT gt NS G2r g, @ ST W/
2 o fefgsgam #1 W aaea s
aifgd |

qE OF I FH F gOA g, A
oRT ARAT A & W 9w
WAY § IT FT T WAHAT @A 8,
AfieT Y Wi oy e E QYT 8, Form Wy
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g W9 PR AR FA & A ¥
Mg T Ay ¥ Sw ®
am & fod &= A & 1 A qm oW
s gAT SAE e g e oSy
AT STEAR gH FLX IA W AR AW A
3F ag ¥ fefegsqum & S o
FRYaed S 8 & s «ifeq 41 |

# wq wrgrw fafaees & 7 %,
37 ®1 W AW g fE gwra @ oaga
Tia & WY sarEaT d%a€ ofw@r @
AT 27 wAeaTee § | fggeama ® aga
g & o7 frga & faw & o g
o gA T | SarEE A at faega
Ty g amarafi g, fa s am
FagT A4t 8, 7 F o W A R
FAFMIFF AR | AT FT ITF
foq o FAT =rfeq o

M & wamar faq & ma o
aga QA Wt} I A famw A R,
I & qra G4 Ag) ¢ o T 7O aver a=at
& AT FT T FO G5 | A7 a8
R W R T &)

it fafew aoma & & & ar o #y
S ot w9 qaearg frwdt &, A
o€ qfewal & woT a4y # fer 2
I & 1afET ST A "9 Fadr  faawa
78 R & w7 2T a1 SIS 1S @A
g w9 @ndl W wifes § ge oA
7€ farara T@ A & WL T /W F O
& framat #t adeq & a3 dar 4
gt | FAR A9 A gg gav av fd &
S fFaTd 93 FT WW I g AT o,
2 wrd afe ¥t 9= fraral Y gamT
FIF 4 | Al o1 a3 AT T8 )
T ST T597 qIF grav § 9 6 feam
gt a & fad awrc g adr g, 59
& fou gudr feae adedt ot € 0
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W aTH W WG w7 s 3T wifgw
arfe That wr fgard fasr &%

WA AT ATHA 399 FT TATH § |
it 29 T TR & & Gt gy ot 9T
Mg 77 § WY FW Y IR AT
&1 s, AfwT I g ¥ ora fw
foit ot asfaa & F g7
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g Freeft W wTT g e e 9
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M T ¥ AW A JIT WK @Y
Fr ara il aneft & 1 & " g e oaw
THM T A 7 WA g a7 Tha gy,
a8 % & f& 7g w3 Y fomr @
afew Y AT W § ST A =T qg W
FY TG 6 § T8N ST & @A T w7
gframs &% 91X 99 & @A &7 W
FLIZAIT B OB OGHAT wOE
2, o dfews gz @Y A W@ 7
g 910 T I #) A §, Afww wq)
AET T & TSI W B G X | WACEH
URT F< af g0 AT 459 &7 FAF
EERT | T W fREw a aw
AT w1 |

T et fafieer A & g
Fg1 & % S 7 "y a9 &7 s
qurdr 97 & o w7 fwar & 1 ww
Fed § & g0 7 79 qurdy a7 39w
AT &, WY wg § B ogw S gy
T FA § I 9T 9 o @ ]
T g B owwng @ @ Afe
fafaeet aga oA & fe WY & o
arft I ¥ A9 ¥ %g awdr g fx
o7 O feed g dam wrar gAY 99w
were gt fgek T o gt & | g
&t 7w & goo fosmr ararr @

fet fafrex aga & A QT e

qx Wt % qrTAT § 1 ST A WeAr
ot ¥ wgr fe g & o AW 9T 3w
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w1 worgdl & 90 & wa § W fafew
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T farstelt 7Y &, @Y 2@a & f & Averdat
FT EEAAT FI9 € | o Jgrar A
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AT I AT AAT E, A AA IA A
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AT AEA £ A g ATH FH A9 T
39 W FT AW FT AGE A F LA
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9§ AeHAT €7 F wATT T 7 A
SaT dFr Ay i gwaw Fr fasrelt £
JarY # @, WY 0T W Fed ¢ (%
guﬁsm%argqir TTAE 7A@ 2 | 42
| %7 fa@ § g AFA® grar 7 |
wmzﬁfsrﬁfwfnfwrmﬁ
ST & "I 07 ST fam w7

| AT FTH 9T ZF9 &1 7 for%
g1 s fafrer aga 7 st == 3
W feama & &< aaar fw oW &
¥ Uk AG GH O TAT IAT AT
afer & 7 o= e fog o9 ag am
T ar o ¥ dt awer & A
s wifte  afeamie # @ oa e
oTq HYX FTH Fadr g WX A g9
AT & AT & F I WY AT F A §
W ST T aga R § 1w ¥ s
gt & o<l # A §@ awq O ogw wf
grom s AR iR A
o & gf  uw 9 d g,
@ %1 7w 7y e fe g A N
o W 9 i gEm g YA g
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qad | frd ot g A=y § o ST qg
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wE ? fagd gfugaa ¥ gard wuTy wA
¥ IT WY ¥ g9 FeT 7 IF AGH
6t st g€ ot vt o g
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Shri M. R. Krishna (Karimnagar—
Reserved—Sch. Castes); Mr, Speaker,
Sir, it is said that our country has not
left any country in the worid which
can afford to lend money to get money;
also, the Government{ has not failed
to tax any commodity that is avail-
able in this country. Nobody would
hesitate to pay taxes. The taxes may
be very heavy on a certain gection of
the Indian population; they may be
very light on some other sections.
But, in general; people will not hesi-
tate to pay taxes to the Government
since the people are going to get the
benefit out of whatever small amount
they may be paying. But, when we
are told in this House about the
various items of extravagant expendi-
ture and also the wastages which the
Governmen{ could conveniently avoid
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and when the Government does not
tuke serious note of it, the people at
large may lose confidence in the Gov-
ernment. It is only then that even
the poor people who cannot afford to
pay any taxes, whether they are
direct or indirect, will try to find fault
with the Government, Only this
morning, it was said, on a very small
matter like paying rent to one of the
buildings hired for the State Trading
Corporation, that the Government is
losing nearly Rs. 30,000 a month. This
sum of Rs. 30,000 for a country which
aims to spend crores and crores of
rupees for the development of this
country may appear to be very small.
But, people who are really starving,
who may not be in a position to con-
tribute much to the development fund,
have every right to question the Gov-
ernment, which may consist of emi-
nent and honest people. There are
many other things for which the Gov-
ernment has no answer. It is time
for this country and this Government
to take note of these things and avoid
such wastages,

The Finance Minister and many
other Members who spoke in this
House have said that the private sec-
tor in this country has contributed a
lot and therefore, it becomes necessary
for the Government to give certain
concessions to the private sector in-
dustries. Nobody would grudge that.
People coming forward to invest
their money in the development
of industries would be welcomed
both by the Government and the
people, While appreciating the en-
deavour of the private sector, the
Finance Minister and the Govern-
ment should not under-estimate the
huge contribution that the working
classes and the other people who are
engaged in the wvarious works con-
tribute. That should not be forgot-
ten. The money which the private
sector industries have received from
the banks, from the Industrial trust
funds and various other financing
agencies is very huge. It has been
pointed out in this House that a few
big business houses are utilising @
very enormous share out of these in-

PHALGUNA 25, 1882 (SAKA)

Budget—General 5400

Di :
dustrial trust funds, Therefore,
they have to do certain things more
for the expansion of industries. But,
while appreciating this, if we do not
pay any attention to the work which
the working classes are putting for-
ward, we may be doing a great in-
justice.

The industrialists are supposed w
construct houses for the working
classes and they are supposed to
contribute a meagre amount from
their own earnings. But, many pri-
vate sector industries are not taking
advantage of it.  Thereby, it
is clear that the welfare of
the labouring classes Is not
properly being looked after by the
private industry. There are various
things by which the efficiency of the
working classes can be improved, If
the working class people come to
know or if they start feeling that
the Government is assisting only the
private capitalists and whatever con-
tribution the working classes actual-
ly make to improve the industries
and increase production is mot taken
into consideration, the country which
has to depend mostly on the work-
ing classes, cannot make very rapid
progress. All that I wish to say in
this connection is that encourage-
ment to the working classes, who are
employed in the private sector in-
dustrics, should be taken care of by
the Government. Only yesterday, it
was stated in thiz House that the
people employed in the public sec-
tor industries, particularly in the coal
mines and so on, are very well look-
ed after, looked after much better
than the workers in the private sec-
tor collieries. This is a point which
the Government has to take note of
because, whatever the Government
may be doing in a small way or big
way to the benefit of the larger sec-
tion of the community, it may be to
the benefit of working classcs, but it
is definitely not the richer class.

After saying these words, I would
like to switch on to other points.
Whatever we may get in the form of
foreign assistance or whatever money
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we may receive by taxing the people,
that is definitely meant for develop-
ing mostly the backward arcas. What
do we see here? We definitely see
that most of the backward areas
which remained backward before In-
dependence are still left to remain
backward. No attention has been
paid to these areas. This morning,
the Minister for Planning was reply-
ing a question which was directed to
find out from the Ministry what steps
the Government are taking to deve-
lop the backward areas and what is
the criterion decided upon to set up
the various public sector industries.
The Minister was not in a position
to give any reply to convince this
House that the Government is really
serious and sincere to develop the
backward areas. If I could venture
only to state about my own  State,
Andhra Pradesh, 1 would be bold
enough to state that the industrial
growth in that S.ate has completely
come to a standstill after achieving
Independence. Whatever small in-
dustries could crop up before Inde-
pendence, after Independence, neither
have those industries expanded, nor
new industries have been set up. If
I can only point out one small indus-
try, the Praga machine tools, factory
wag started before the Hyderabad
was integrated. After that, even
though it is one of the finest indus-
tries, producing machine tools in this
country, the expansion programme did
not get any favourable reply or as-
gistance from the Government of
India. When the Government of An-
dhra Pradesh placedq all the relevant
facts before the Government of India
and requested them to start some in-
dustries there, the expansion pro-
gramme for Praga tools has been ac-
cepted. But, I think, what the Gov-
ernment of India first wanted to spend
on this particular factory has been
curtailed and they are not going to
spend the amount which they thought
of spending in the initial stages.

In Andhra Pradesh itself, there
are two areas, one, the former Telen-
gana area and the other, the Andhra
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area. In the Telengana area, there is
no prohibition whercas there is pro-
hibition in the Andhra area.
This very clearly shows
that the State's revenue is not enough
even to develop the other portion of
Andhra Pradesh and therefore, pro-
hibition is continued in one side while
there is no prohibition on the other
side. Whatever the State Govern-
ment representatives come here and
make representations to the Govern-
ment of India, dfinitely, they are as-
sured. But, afterwards, whatever
proposals they place before the Gov-
ernment of India are not heeded to.
I pleaded in this House that some de-
finite criteria should be arrived at, to
set up industries in various back-
ward areas, and they should be made
known to the whole country. In
England and other countries, the main
factors that warrant the Govern-
ment’s setting up industries are either
the social needs of the people
in the particular area or the strategic
importance, whereas in this country,
we try to forget both the.e things
very conveniently.

If you take the number of the un-
employed people and under-employed
people, their number is growing every
day. I think the position in Andhra
Pradesh in this respect is in no
way Dbetter than in many other
States. If we take into account the
revenues of Andhra Pradesh and
compare them with the revenues of
other States and also the industries
which have been started in other
States, I do not think anybody will
be able to give an answer to the
question why industries have not been
started in Andhra Pradesh. Even for
a thing like expansion of thermal
power, when the Andhra Pradesh
Government wanted some foreign ex-
change, that was not found by the
Government of India to assist that
State. If this is the type of en-
couragement that is given to a State
like Andhra Pradesh, I think very
soon, this House and the Govern-
ment will have to face very grave
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difficulties, since the different States

may try to impose their own condi-
tions.

The Prime Minister and various
other Ministers often state that the
method of production and the techni-
cal skill of all the workers in this
country should be improved, Until
that is done, the production cannot
be improved and the unemployment
problem also cannot be removed.
Therefore, the Planning Commission
has set up a small committee to find
out how far they can train people
who are already in service in various
technically skilled profession, The
Ministry of Defence has got a very
fine machinery. Every year, the
Ministry of Defence has to release a
lot of people from the services, and
these people add to the number of
unemployed people in the country.
The other Ministries as also the var-
ious industries must take in a few
of them for training. Before the
services of thesp people are dispens-
ed with, they should be trained in
various skills, so that after leaving
the service, they would become use-
ful to themselves and to the coun-
try. I think there is some plan with
the Planning Commission in this
behalf, and I hope that will be ex-
panded and spread over all the States
in the country.

Even in the location of small-scale
industries, preference should be given
to the under-developed States, At pre-
sent, the pattern is that big and
small industries. are located only in
those States where the people are
prepared to contribute a lot of
money; that means that only those
States that can afford to spend money
or where a lot of private entrepre-
neurs are available will get the as-
sistance of the Government of India
to have these industries located 1In
their areas, But, as far as the small-
scale industries are concerned. Gov
ernment should lay down a policy
that first of all, the preference should
be given to those States where there
@re no big industries. Since the
starting of big industries, it is often
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said, is based on the availability of
raw materials, the cost of production
etc., therefore, this argument cannot
at the same time be applied to the
small scale industries; hence, prefer-
ence should be given to the under-
developed States in the matter of
starting of small-scale industries.

Finally, I would like to touch upon
one very imporiant point. Today, in
this country, we talk about the need
for very many skilled and experienc-
ed people, but at the same time, there
is also this cry that these people are
not being utilised properly. For ins-
tance, I may speak about the Army
officers, seniormost Army officers,
right from the rank of Brigadier to
Lt. General most of these officers,
putting in a lot of service and having
served in various capacities, and hav-
ing gained experience from the rank
of Lt. to Lt. General, are not being
properly utilised after they retire
from the Army. If an ICS officer
could be suited anywhere, whether it
be in any industry or in any other
institution, I do not see any reason
why Government should not make
it their policy to make the best use
of thesc officers who are retiring from
the Army, Navy and Air Force. This
will also relieve the feeling from the
minds of the officers that after they
leave the service, they are not at all
looked after properly and they ar
not at all given any responsible posts.
I should like the Government of
India to find out how far these offi-
cers could be utilised in the various
services. After all, these officers
have been trained in various capaci-
ties, and they have got the experience
both in war ag well as in peace; the
talents, experience and merits of these
officers should not be unnecessarily
wasted. The Government of India
will definitely get better service from
this class of officers than from the
other civilian officers.

Having said this, I should not fail
to speak about another very impor-
tant thing, Now-a-days, you are
very careful to see that any question
asked in this House should mot
create a feeling either outside this
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(fouse or outside this country that
Defence Forces of our country are
weak in any sense. Many people
say that the promotions in the Army
have caused a great deal of heart-
burning amongst the senior officers. 1
do not know how far this is true,
but I would very much like 0 say
that the Defence Minister should be
able to inform this House of the
machinery that has been created to
do this kind of job, that is, to give
promotions ele, As far as I know, up to
the rank of Lt. Col. it is all
a case of time-scale promo-
tions. I should think that this
action of the present Defence Minis-
ter will be appreciated by all those
officers up to the rank of Lt Col,
because, formerly, an Indian who
joined the Defence Forces would re-
tire as a Major, if he was very lucky;
but, today, an officer who has joined
the Army will go up to the rank of
Lt. Col. in India, whereas in UK,
there are many officers who reiire as
Captains but are given the rank of
honorary Majors. This is a good turn
which our Defence Minister has
done. But the promotions after the
rank of Lt. Col. are said to be done
by one man, or there is no proper at-
tent'on given and so on The Defence
Minister will be doing a great ser-
vice to the defence personnel and
also help to remove the feeling in
our enemy countries that there iz any
kind of disconteniment among the
officer classes in this country, if he
were to tell this House the means
and the machinery that are employ-
ed for giving this kind of promo-
tiong to the senior officers.

After the first or second appoint-
ment of the Army Chief, I think
there was a small press report to the
effect that some officers were dis-
satisfied with the way in which the
promotions had been made. In the
Army, if two officers join at the same
time, because one officer gives his
name a little earlier than the other,
he becomes senior to the other offi-
cer. Both may be very good fighters,
very intelligent and very efficient, but
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because one happens to be one minute
senior to the other, the first officer
gets the preference; and by the time
the second officer has to ascend to
that position, his retirement age is up
and he has to reduce without ascend-
ing to that post. This happens. It was
happening with the lower ranks
formerly. Now this may happen
even at the higher ranks. But
one thing is certain, In this
country, if there is any category
of people who are very much satis-
fied or who should not grumble, it is
the officer classes. It is up to the
Lieutenant-Colonel's rank, and the
men in the Army who form the
very base; they are very sleady and
very strong, and they do not have any
kind of complaint against the Gov-
ernment. Therefore, even by this pro-
paganda that the army officers are not
satisfied, any enemy couniry should
not feel that there i any kind of
division in the Indian Army. The
Indian armed forces have done very
wonderful work and they have prov-
ed their mettle everywhere they have
been sent. Therefore, in this country,
the army officers, the men and every-
one, have done their very best. I
think our pilots are so superior that
their performance is appreciated
even by very advanced countries
like Britain and the United States
of America.

Therefore, I once again appeal to
the Defence Minister to come to
this House and tell us what is the
method evolved in giving these pro-
motions after the rank of Lieutenant
Colonel. If he does so, I think he
will have done a great service both
to the country and to the defence
forces.

Mr. Speaker: Shri Heda.

Shri Basumatari (Goalpara-Reserv-
ed-Sch. Tribes): No hon. Member
has spoken from this side.

Mr. Speaker: I will call as 1nany
Members as possible. Some of them
may not speak beyond 15 minutes.
Others may just stata their points
and take only 10 minutes, if they are
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prepared to agree w it, so that the
hon. Minister may address himself to
those individual grievances.

Shri Heda (Nizambad): First, I
would like to refer to two points, one
rai;ed by Shri M. R. Masani yester-
day and the other stated by Shri
Somani also yesterday. Mr. M. R,
Masani stated that this is a ‘lame
duck’ session of Parliament and.
the efore, this Parliament has no
sanction to bring such big taxation
proposals; particularly when the elec-
tions are coming only next year, the
Finance Minister should not have
coc with such heavy taxation This
|was his point. W¢ know the defini-
tion of ‘lame duck’ session. In the
literal sense this session ig not a ‘lame
duck’ session. As is the convention,
afier the new Parliament is elected
when the old Parliament meets for
the last time, its session i; called
‘lame duck’ session. This is the pre-
election Budget Session, and so it
has every right as a regular Parlia-
ment to proceed with its business.
The elections are coming only next
vear and the argument that taxation
propo.als, should come after the elec-
tion results does not hold any ground
at all.

We are fighting these elections on
the basis of what? The main plank
is the Third Five Year Plan. The
ruling party has brought forward a
big ambitious Plan, And when there
is a big Plan and just after its appro-
val and introduction of that Plan we
are fighting the elections, it is but
natural, and shauld be expected of
any sincere Finance Minister of Gov-
ernment, that the taxation proposals
should also match the requirements of
the Plan,

In the Third Five Year Plan itself,
it has been stated that the total taxa-
tion should increase from 85 per cent
to 11 per cent. So the envisaged
Increase is about 25 per cent. I think
When we are fighting the elections on
that very basis, on the basis of the
Size of the Plan and the policy of
the Plan it was but natural for the
Finance Minister to have come with

taxation proposals that he has.
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Otherwise, it would have been said
against us that we have brought for-
ward a big plan only to cajole the
country and we do not mean jt. We
would have been asked how without
any resources we could fulfil this
Plan, therefore, it is a utopia, only
a dream and there is no sincerity
behind it. That would have been the
objection or accusation against us. It
needed a courageous and bold Fin-
ance Minister to come on the eve of
the elections with heavy taxation as
demanded by the Third Five Year
Plan since we have approved it.
Therefore, this was just but needed.

The second point I would refer to
to was the one raised by Shri Somani.
Shri Somani was very eloquent and
was quoting many examples, parti-
larly from the United States of Ame-
rica. He was saying that in a deve-
loping country, the big industrial
houses had a particular duty. They
contribute to industrial development
and, therefore, the so-calleq talk
against the expansion of these houses
or the monopolisation of business in
these houses should stop. He further
stated that these houses are very
small when compared with similar
houses in other countries. It is quite
true that among the first hundred of
the biggest business houses in the
world, there is none from India.

14'46 hrs.
[Mr. DepuTy-SPEAKER in the Chair]

There is no doubt about it. But if
you just look at the national income
of that country, the total financial
resources of that country and the
total financial resources of those in-
dustrial houses, you will not see such
a gap of difference But here the gap
between the poor man, the average
man, and those who are in charge of
these big houses is so wide that it is
but natural that people feel it.

Shri Somani belied himself when he
was elaborating his point. In elabo-
rating his point so far as the USA ina
concerned, he stated that there is a
tendency for many small houses to
come together, combine and become a
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big industrial concern. What does it
denote? It denotes that those small
concerns develop themselves indepen-
dently as small units and afterwards
because of competition, because of
monopolistic tendencies, they combine
themselves because they want to ex-
ploit the particular trade or industry.
Here what is the trend? Here that is
not the trend. It is no a case of small
units coming together and combining.
Here there are a few houses, at the
most 20 or 25, but practically 50—80
per cent of the new licences is in their
names.

This takes me to another aspect of
the very same problem, that it is the
financial and banking mind which
.overrides the industrial mind. When
industries are owned by banking or
financial interests the industries suffer.
It is just possible that the banking or
financial interest may indulge in, or
have an eye on, speculative tenden-
.cies and exploit the trade, as happens
in many established industries. In
qll those industries which are newly
-started, it is the speculative tendency
that has the upper hand; thereby, it is
the financial and banking mind that
exploits the industry. This fact itself
goes against the steady, natural and
fast development of the industry.
Because of two factors, the issue capi-
tal of these big concerns is subscribed
in no time. The first is that there is
very good scrutiny by the Develop-
ment Wind. The second is the factor
of foreign collaboration. When for-
eign elloboration comes, they natural-
ly go into the details of the project
and they see that the industry will
make profits. Similarly, when the
Development Wing recommends a
licence, naturally it sees that there is
no over-production and the concern
will go very well. Because of these
two factors, the issue capital of these
big concerns is subscribed in no time.
Many times immediately afterwards
the ghares are quoted at a premium,
Therefore the very promoters who
have taken the shares in the name of
their friends or their relatives sell
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them in the open market and befors
the industry starts, they make some
good money. I am glad to note that
there are one or two industrialists —
one of them is a Member of this
House, I need not name him — who
have done very good work, When he
got greater number of applications for
his industry than were required he
allotted the shares not to his friends
and relatives, but according to a
scientific system, taking a ballot, But
that does not prevail everywhere. In
many cases, rather in most cases, the
shares are allotted in the names of
people who are amenable to the pro-
moters, and afterwards the shares are
sold, and soon the prices go up in the
market and profits are made before
any industrial activity has started.

From the national point of view, we
have to take note of this fact, and this
tact will dominate our scene for a
long, long time, namely, that indus-
trial development should not be tor-
pedoed, or overridden by the specu-
lative financial or banking interest.
So, this is a point I think we should
bear in mind.

Then 1 come to the taxation policy
itself. Our taxation policy is no doubt
very sound, and therefore the Finance
Minister has done very well in making
his net wide and making all strata of
society fee the burden. No doubt, the
poor have no capacity to bear extra
burden, therefore they are feeling
more. The rich have gt the capacity,
therefore they are {feeling less, or
rather they are no feeling it at all, be-
cause probably they had expected
much more than what they got. But
the point is what is the best taxation
policy? Lf you need Rs, 60 crores in
the shape of taxes, how much has the
consumer to pay? If the consumer has
to pay Rs. 30 or Rs. 40 crores, and
Government get Rs. 80 crores, that
would be the best taxation policy. But,
if the consumer has to pay Rs. 100
crores, and Government get only Ks: 60
crores, that will be a very bad policy.
Therefore, those commodities which
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go into the black market, which have
got a margin in their price, which go
directly without entering the books,
without coming into the orbit of in-
come tax or any other tax, should be
taxed, and the taxation will not be
felt to that extent by the consumer as
otherwise, and the consumer will not
suffer. But if the commodities where
there is no black market, which have
a free market and the price is just
reasonable, are taxed, the result
would be that if the Government col-
lects Rs. 10 crores, it is just possible
the consumer has to pay Rs. 15 or
Rs. 20 crores. This is common
knowledge.

Take the case of kerosene. It is
only superior kerosene that is taxed,
but..

Shri Tangamani: Most of the States
#et only superior kerosene,

Shri Heda: ..... even the inferior
quality kerosene's price has gone up.
The retail and wholesale trade is not
co-operating with the Government
today. That is very much clear. This
is not a new phenomenon. It was
there yesterday, it was there 1two
years before, it was there ten years
before. The point is that Government
should make all prepartion to see that
this class, wholesale and retail trade,
does not behave anti-nationally, that
it behaves properly, that it does not
indulge in the activity of profiteering
for itself. From that point of view,
we hardly find any hard steps taken.

Well, our Finance Minister has a
very big name, and therefore it was
expected that a man with such a big
name and reputation would come for-
ward with severe steps and curb
these activities.

Acharaya Kripalani (Sitamarhi): He

is a Finance Minister; he is not a
Policeman!
Shri Heda: I mean his reputation

as a strong man of our country s

2226 (Ai) LS—6
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there, and I am referring to that fac-
tor, and I hope Acharyaji will not
deny this reputation to him.

Take the case of the Preventive
Detention Act. Can we not use that
Act for this purpose? If we cannot,
we may amend that Act, but use that
Act. We may sometimes get into the
net the wrong persons or even inno-
cent persons, but that does not mat-
ter, but in the interests of the country,
some punitive, immediate, strong
steps should be taken. They are very,
very necessary. From that point of
view, I think we have not fared very
well. In this taxation, our target is
to increase it from 8'5 to 11 per cent
in the course of the Third Plan.
Therefore, this policy is not going to
be the policy of this year alone, fur-
ther years are +there, Therefore
I hope that some such steps would be
envisaged.

Then, I would go to another point,
namedly these foreign collaboration.
Now, there is a big rush of foreign
collaborations. These colloborations
are welcome, because they increase
our industrial development, our indus-
trial tempo but the point is that even
there, where we have got sufficient
know-how, and where the public sec-
tor, the Government, have got enough
resources, should we not prefer loans
to foreign collaboration? I am re-
ferring to nothing in particular, I am
just referring to the general point,
the general problem.

Take the case of the steel mills. We
have got now three new steel mills
with foreign collaborations, from three
different countries, and I am sure that
these steel mills are doing far better
than similar steel mills in their own
countries. We have got such a big
experience at our command. We had
already two other steel mills in our
country. So, in our new stee] mills,
if we still require foreign collabora-
tion, it means we are not in a position
to stand on our own legs, to run our
own house What would be the im-
pression created in the foreign coun-

‘e
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tries? 1 am not going to the extreme
example of Russia, where they took
foreign assistance ang  technical
know-how in the beginning, but
stopped them as soon as they felt that
they could run them efficiently or
inefficiently. For a long time, they did
run them inefficiently, but ultimately
they learnt to run them efficiently
themselves. We should not go to that
extent, but we should be wise, and
when we have already got such big
experience at our command, I think
there should not be unnecessary rush
for foreign collaboration. There should
be discretion used in this regard, and
this would save us foreign exchange
for the future and even for the pre-
sent, because foreign collaboration is
more costly than getting foreign loan,
and I think the climate in the inter-
national world, in the international
sphere, is such that we can get foreign
loans quite easily. Therefore, we need
not go the whole hog for foreign col-
laboration. Foreign loans will do.

~ One last point about a particular
indusiry, and I have done. The Finance
Minister has taxed ceramics or pot-
teries. I have only a small point to
make, and I hope that he has already
received the particular representation.
This ymall cotage industry, particularly
the pottery of Khurja, used to be
greatly noted. I would tell the story
here that they used to be so beauti-
ful and marvellous even 25, or 50
years before, that they would be
simply stamped as “Made in England”
or something like that, and sold in
our couniry. Many times they would
just go there and come back with the
label and they were sold. The quality
is there, When I went to England last
year I had a chance to go to this par-
ticular area where the potteries are
very much popular and very famous;
and they were also telling me that
there is one place in India where the
potteries are very good. I hope that
this cottage industry would not be
taxed as has been done,
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15 hrs.

The Deputy Minister of Finance
(Shri B. R. Bhagat);: Mr. Deputy-
Speaker, Sir, I have been listening to
the debate which has gone on for the
las’ three days. 1 was particularly
impressed by the pointed reference
made to the basic cconomic issues
facing the country. '

The hon, Shri Dange who opened
the debate, in his u.ual sweet but

twisted arguments tried to paint a
picture ‘hat the whole economy is
titled in favour of the vested in-

terests and the richer sections. As
usual, in his anxiety to paint this car -
caturocus picture of our economy, he
went very far. And the arugment
that he used reminds me of that
famous logically falacy of reductio
ad absurdum, particularly when he
referred to the question of rise in
prices and disagreeing with the Minis-
er when he said in the other House,
that in a developmental economy, in-.
evitably there is a certain, but with-
in reasonable limits, rise in prices, he
said it is possible and it may be sa in
a monopolistic capitalist economy.
According to him, in a socialist eco-
nomy there is no rise in prices. Quick
came fhe hon. Member, Shri Asoka
Mehta, who is always listened to in
this House, on matter whetlier politi-
cal or economic, with great respect
because he speaks with great authori-
ty and knowledge, with the contra-
diction. ...

Shri Tangamani: Did you check

_the figures? Did Government check

up the figures?

Mr. Deputy-Speaker:
the hon, Minister.

Let us hear

Shri B. R. Bhagat: with the con-
tradiction that there has been ton-
siderable rise in prices. The hon.
Member, Shri A, P. Jain gave his
own personal experience how even
the neccssities of life in the Soviet
Union are costly.

Shri Tangamani: In war time.
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Shri B, R. Bhaga‘: If there has
‘been afisc in prices in the Soviet
‘econorily or in the Chinese economy,
then, 'agtjord.ing to Shri Dange’s logic,
it is not a socialist economy; this is so
if we carry his logic further.

Acharya Kripalani: Even then it
is not so.

Shri B. R. Bhagat: Sir, it you carry
his logie fur'her, then in England 100
years ago when industrialisation took
place and there was considerable rise
in productivity and national wealth
and the prices fell down as a result
of the increased product vity, then,
England had great socialist economy.
That is the twisted logic of the hon.
Member; and I think the House
should try to -analyse it. when he
brings this twisted logic to bear on
all matters whether of political eco-
nomy or national economy. He made
some small references later on; but
th's ‘g the general observation that I
‘have to make about his line of
approach.

Then there was the hon. Member
who speaks so eloquently and who
represenis a ncw party in the coun-
try. .When 1 heard him I was re-
minded of the  great and learned
speeches made in (#e 19th century in
the House of Commons by eminent
men whom we know through our
s‘udies of the economic-—history of
England. They spoke so eloquently
against any measure of social pro-
gress, whether it is rap’'d industriali-
sation or whether it is the intro-
duction of a ten-hour day instead of
a fourteen-hour day. They always
spelt doom for the economy of Eng-
land, in their eloquen* and learned
arguments. Here, the hon. Member,
In the same way, says that the future
of the country will be safe only if
there is economic democracy of the
market place where people can go in
the bazars and settle the'r economic
ba'ance. That is the Picture he paints,
the Economic picture of the country
by reminding that he is opposed to all
f°1:m of planning and all that we are
doing in the last 10 years.
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I will come later on to say that
that is not the way the country will
go ahead. That is not the way. As
you know everything is aga‘nst it.
Everyth’ng is not in favour of eco-
nomic progress; and everything is in
favour of the status quo is the argu-
ment of the hon. Member which is in
correct line, both in eloquence and
knowledge, with the great Barons and
Dukes of the later 19th century who
spoke in England.

A number of hon, Member spoke
about the growing expenditure, and
par‘icularly of non-development ex-
penditure. And, I would like to refer
in some detail to this matter. Let us
understand what s the picture.
There has been a rise in the expen-
diture on adm nistrative services, It
is ent'rely true. The hon. Member,
Shri Masani, gave us certain figures,
I have here the figures for the last
10 years, )

During the last ten years the expen-
diture on administrative services
rose from Rs. 213 erores to Rs.52.04
crores. This incre- » of abou* Rs. 81
crores was in rospect of the Tribal
Area:, General Administration and
Police. So far as expenditure on Tri-
bal Area is concerned it includes
both social and other expendi-
ture in those backward areas. A
large part of the increase in expen-
diture in the Tribal Areas is neceg
sary for the development of those
areas. In addition, it may be neces-
sary, in those areas, to strengthen the
Administration including the pol'cing
of these areas. The ‘ncrease under
General Administration is mainly in
respect of expendi‘ure on the Secrti-
tariat includ'ng Parliament, provision
for Elections, Intelligence Bureau and
larger requ'rements af Union Terri-
tories. All this, however, is not merea
ly expansion of the staff, even though
with the enormous increase in the
activ'ties and responsibilitics of Gov-
ernment for Plan development, some
increase in administrative and super-
visory staffs is inescapable. Part{ of
the increase is also attributable 1o
the additional emoluments allowed to
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low-paid staff from t me to time. The
increase of Rs. 6 crores under Police
is ma‘nly in respect of larger pay-
ments to the States for policing the
border areas which, as the House
knows, has assumed greater import-
ance now. There has been larger
provision for Indian Missions abroad;
and there has been expend ture on
Tibetan refugees. With the increase
in the work-loads on the maintenan-
ce and audit of accounts, Audit has
come into importance and there is
increased expenditure on Audit also.

This is the p'cture which shows
that although there has been an
increase, firstly, there has not been
very disproportionate increase; and
secondly, the work-load per unit or
per section has not gone up very
much. So, to give a picture that there
has been disproportionate increase in
civ)l expenditure is wrong firstly.
Secondly, this is actually brought out
with a view to attack the taxation
measures and to prove that the taxa-
tion policy or the amount received
from taxation is not true because it
goes to non-development expenditure
or to the increase in civil expendi-
ture. I would like to say that this
is not true, even on the account that
our taxes go to meet non-develop-
ment expenditure.

We have provided the Economic
Classification of the Budget. I think
it is a very technical document the
reading of which will show that very
little of the additional taxation raised
by Government is utiliseq for non-
developmental purposes. During the
Second Plan period the dditional
taxation raised by the Central and
the Sta‘'e Governments together was
of the order of Rs. 1,040 crores of
wh'ch Rs. 960 crores were expended
on developmental schemes included
in the Plan. In addition considera-
ble amounts were made out of revenue
both at the Centre and in the States
for expenditure on development
schemes outside the Plan. The eri-
ticism that the bulk of the additional
taxation was absorbed by non-deve-
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lopmental expenditure, is therefore,
clearly untenable. While non-plan
expenditure was also larger than
what was originally envisaged, this
was mostly due to the circumstances
which could not be visualised at the
time when the resources for the
Second Plan were drawn up. For
instance, the defence needs went up
by Rs, 155 crores and the House will
not say that it was unreasonable; it
was quite necessary. We did not
visualise this increase. Similarly, the
interest paymenis on public borrow-
ings had also gone up. Public borrow-
ings over the Second Plan period were
larger than what we expected. It
was larger and so were the interes'
charges; they went up by about Rs. 50
crores. This is mainly due to increase
in the volume of public borrowings
and also progressive increase in the
interest rates. The statutory and
other non Plan grants paid by the
Centre to the States in pursuance of
the recommendations of the Second
Finance Commission caused a further
rise of Rs. 80 crores. In addition, dur-
ing the Second Plan period, Rs. 50
crores were paid to the States as grants
for raising the emoluments of low-
paid employees and Rs. 20 crores for
sharing the expenditure on natural
calamities. All ti-ve things will ex-
plain why there has been some rise
in non-plan expenditure; they are
not only justified but they were en-
tirely necessary.

It does not mean that I minimise
the need for putting a curb on the
growth of civil expenditure or non-
plan expenditure.. @ The present
Finance Minister at the head of
the Finance Ministry is himself a
safeguard against any untoward in-
crease in expenditure. He comes
down heavily with an iron hand on
any untoward or unnecessary or un-

just'fied expenditure. Then there
are other institutions and  built-in
arrangement: that we have evolved

over a period of years to check the
grow'h because we agree that there
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is an inherent tendency for such ex-
penditure to grow. But all the same
over a period of years we are build-
ing such institutions wh'ch put a
curb on it. For instance, we have the
Economy Board at the highest level.
Then there are internal economy
committees in each Ministry. Then
we have also an Organisation and
Methods Division of the Cabinet.
There is a Committee on Plan pro-
jects known as COPS; then there is
the Secretariat Reorganisation Unit.
All these are working and from time
to time, their reports are there before
the House. Ther is a con'inuous
effort on the part of the Government
to check all avoidable expenditure
and to keep it down as much as
possible.

So, Sir, while agreeing with the
anxiety of the house that this ex-
penditure should be brought down to
the minimum, I would only plead
with them to consider these things.
The p'cture that some of them gave
that this expenditure had been going
on rather uncontrolled was wrong.
The facts show that whatever in-
creases there had been are firstly
because of the growing tempo of
developmental activity and they have
been commensurate with the activi-
ties in the country.

The hon. Member, Shri A, P. Jain,
referred to the question of counter-
veiling du‘ies. He has pointed out
that when we impose excise duties we
also have in some cases imposed
counter-veiling customs duties. Simi-
larly, in the reverse order, he sugges-
ted that when we imposed customs
duties on machinery this year, we
should have counterveiling excise
duties. In principle, the two are not
the same. That is my first disagree-
ment with him. When we impose
excice duties, we want to prevent any
untoward rise in price by reducing
the customs duties on the imported
Eoods, If we impose customs duties,
it does not mean that we should have
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counter-veiling excise duties. Tt is
not as if that it has led to a windfall
in the case of the purchasers of the
mach'nery. What is the picture of
our economy today so far as the
manufacture of these machine goods
are concerned? If we raise the
customs duty, as has been indicated
by the Finance M nister in his Budaet
speech, it will act as a measure to
encourage the growth of indigenous
machinery producers. As regards the
types of machinery which are already
being manufactured in the country,
the question of additional profits
being made by the manufacturer will
arise only if the indigenous manu-
facture is cheaper and imporis are
free. None of these two conditions
obtain today. We carefully check
the machinery that is imported,
Secondly, the machinery that we
manufacture here today, whether it is
cement industry or sugar industry or
whatever il may be, is costlier and it
is our task to encourage that indus-
iry and make that machinery locally.
So, this duty will give a fillip to the
production indigenously and secondly
the danger or windfall profit is not
there because the two conditions do
not apply.

Some Hon, Members referred to the
low return investment in Government
industrial and commercial under=
takings, This question was raised
in the other House and the
Finance Minister had given a very
full reply. But as a number of
hon, Members have raised it in this
House, I would like to repeat the
arguments for the benefit of the hon.
Members. This criticism ig based on
the report in explanatory memoran-
dum which says that the percentage
of profit would increase from .2 per
cent in 1959-60 to .51 in 1961-62, It
was described by the hon. Member
as very low. This percentage, how-
ever, has been worked out merely on
the actual return received by the
Government. It in no way reflects
the ac‘ual! profits earneq by these
undertakings. The House has also to
remember that out of a total in-
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vas;ment of Rs. 605 crores upto 1960-
61. over Rs. 400 crores are in respect
of concerns which are comparatively
of a recent origin and are either in the
course of construction or have not yet
reached their full level of production
to yield adequate returns. Rs. 300
crores are for the Hindustan Steel
Ltd., alone which has yet to go into
full production. Then again there
are certain companies like the Hindu-
stan Aircraft Ltd., Bharat Electro-
nics, shipping and air corporations and
the Oil and Natural Gas Commission
which are intended to serve specific
needs and their importance cannot be
judged solely from their revenue
earning capacity. Further, in the
case of those concerns which have
reached their production stage; a sig-
nificant porlion of their profits are in-
tended to be ploughed back for
further investment in the concerns
themselves and the fact that they
have not made adequate return to
the general revenues should not be
taken to mean that they are runn'ng
at a loss. If you see the actual pro-
fits of some of these concerns, they
are not so low. The profits of the
Sindri Fertilisers came to  about
Rs. 1'59 crores on a paid-up capital
of Rs. 23 crores and ihe profit earned
by this concern comes to nearly seven
per cent. The Hindustan Antibiotics
Limited, the Pencillin Factory at
Pimpri, made a profit of Rs, 87 lakhs
in 1958-59 and Rs. 77 lakhs in 1959-
60 and the entire profit had been
ploughed back by the concern. The
Hindustan Cable have also made a
profit amounting to 11 per cent of the
capital employed. The Tndian Tele-
phone industry earned a  profit of
more thap 6 per cent in 1958-59 and
1959-60 although it paid dividend 1o
Government of only 2} per cent. So
if you see the actual profits they are
not unreazonably low. But the fact
remains that they have to be run
on a commercial basis and the twin
principles of higher productivity and
return on capital investment should
be the main criterion and not only
the post office socialism that has
become 50 current in these days.
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But the House should know that
so far as the Thirq Plan is concerned
the resources for the Third Plan
assume contiribution from  public
sector enterprises including Railways
and State enterprises at a little over
Rs. 550 crores. The Central Govern-
ment undertakings excluding Rail-
ways are expec‘ed to contribule
Rs. 300 crores of which Rs. 111 crores
would be from steel plants, Rs, 33
crores from fertiliser faclories and
Rs. 28 crores from Posts and Tele-
graphs. Thees surpluses, it may be
added, have been arrived at after
provid'ng for payment of interest and
dividend including amounts required
for meeting current depreciation
charges.

Thi: brings me to our honourable
and respected Member Acharya Kri-
palani. He has raised a number of
points and I would like to deal with
them. The first point he raised was
about agricultural wages based on the
report of the Second Agricultural
Labour Enquiry. He said that
wages per day of a casual adult male
worker has declined from 109 naye
paise in 1950-51—that was when the
first Agricultural Labour  Enquiry
Committee was set up—to 96 naye
paise in 1956-57—a decline of about
12 per cent. According to the En-
quiry there was also a decline in
emnloyment. The results of the
Second Agricultural Labour Enquiry
are however not comparable with
those of the first Enquiry beecause the
concepts and methods of estimation
differ considerably. The decline in
wages shown by the second Enquiry
is mainly due to the fact that pay-
ments made to the labourers ‘'n kind
were valued in the first Enquiry at
retail prices—obviously they are
higher—and in the second Enquiry
at wholesale prices which are lower.
So although we may say that there
has not been any considerable rise in
the wages, it cannot be said that there
has been a fall just on the basig of
this Enquiry.
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Acharya Kripalani: I quoted oniy
the second Enquiry. I did not talk
of the first Enquiry.

Shri B. R. Bhagat: I am not ques-
tioning him. I am only explaining
the methodology wused in the two
enquir‘es and sometimes a statistical
illusion ig created by a plethora of
figures.

Shri Asoka Mehta (Muzaffarpur:
Sir, if T may be permitted to inter-
rupt the hon, Deputy Minister, what
is the advantage of carrying out en-
quiries where we aller the sys-
tems and methods and produce
datas which are not comparable?
This is a queston which has been
raised by economisls also ou'side this
House. These are all ad hoc enquiries
where you cannot draw any eonclu-
sions. All that the hon. Deputy Minis-
ter has said is that we are not justi-
fied in saying that the rate of pay-
ment has gone down nor are we jus'i-
fied in saying that it has not gone
down because the data is not com-
parable. Sir, so much money is
spent and so much effort is put in.
Why is it that systematic, comparable
da'a are not produced?

Shri B. R. Bhagat: 1 agree with
the hon. Member, But sometimes our
statistical experts in innovating new
methods, advanced methods, change
the methodology. I hope in future
these enquiries would be conducted
in such a way that the data collected
are comparable. Bui I agree with
the basic issue raised by the hon.
Member.

Shri T. B. Vittal Rao: It should be
comparable,

An Hon. Member: You agree

Shri B. R. Bhagat: I believe in
honest reply. I do not believe in
twisting things, I believe in accept-
ing facts.

Shri Chintamoni Panigrahi (Puri):
So you accept that it has gone down?

Shri B. R. Bhagat: The hon. Mem-
ber said that additiona] taxation can
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be avoided by tightening the machin-
ery of tax collection, Sir, this is
taking a very narrow view of our
taxation effort. In his Budget speech
the Finance Minister said that taxa-
tion is an essential instrument of
cconomic policy. Undoubtedly, every
effort should be made to ensure that
taxes legitimately due to the Govern-
ment are fully and honestly paid. It
is, however, quite wrong to imagine
that improvements in the machinery
of tax collection can yield resources
of such a large order as to make the
tax effort unnecessary. In the Third
Plan, we are up for a large tax effort
and it cannot be done only by im-
proving the machinery,

Acharya Kripalani: I was talking
about the present Budget, only about
Rs. 60 crores. If vou are careful you
will get it all right.

Shri Morarji Desai: I wish I could
put you here.

Shri B. R. Bhagat: I am talking of
the Plan period. That ig the difficul-
ty. But taxation has other objectives.
The Finance Minister clearly said
that in a developing economy, in a
planned ecconomy, we have to reduce
consumption, we have to create more
savings for fruitful investment, for
investment going in the right direc-
tion. So it is a new mechanism suit-
ed to the dynamism of the present-
day economy, and to equate it with
the old conception of taxation that
it is just to raise revenue is hardly
true in the present-day world, I
think, Sir, to put it most respoctfully,
the hon. Member needs some of the
new conventional wisdom which the
hon, Member sitting with him has
pointed out.

Similarly, he said that we do not
distinguish between necessities and
luxuries. I can quote examples to
show that in a country like this we
are not producing a plethora of luxu-
rises and we cannot get all the yield
by taxing luxuries as we may do in
a society of mass consumption. But
it is true that we are spreading our
tax effort so wide as to put the tax
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incidence very thin at each one point.
Our efforts will continue. Although
our tax effort would be wide it would
be thin at each particular point,

The hon. Member, Shri Asoka
Mehta, raised a point which needs
some explanation. He saig that the
bulk of net capita] formation is be-
ing financed by internal and external
borrowings. But it is not quite evi-
dent how this will lead to an inevit-
able rise in prices. Deficit financing
by the Centre has been progressively
brought down from Rs. 475 croreg in
1957-58 to Rs, 149 crores in 1958-59.

Shri Asoka Mehta: I think you are
answering a point which I never
made. I will welcome your answer-
ing it, but I never made that point.

Shri B. R. Bhagat: I have the text
of the report with me. If he has not
made that point then I need not ans-
wer it.

Shri T. B. Vittal Rao: We are in-
terested in it.

Shri B, R, Bhagat: Then he drew
attention to transfer payments made
by the Central Government. It is
true that transfer payments budget-
ed for 1961-62 amount to Rs. 545
crores as compared to flnal outlays
of Rs, 935 crores. Of the total trans-
fer payments of Rs. 545 crores as
much as Rs, 117 crores or 23 per cent
goes to public in the form of grants,
subsidies, scholarships, pensions, com-
pensation to displaced persons ete.
This supplementg the income or capi-
tal resources of the public. Quite a
sizeable part of “consumption expen-
diture” of the Central Government
and grants to States is on social ser-
vices like education, hea'th etc,
which benefit more the poor sections.

My only point is that if we had not
followed it would have meant more
deficit financing, which has been gra-
dually reduced from Rs. 475 crores to
Rs. 98 crores in 1959-60 and Rs. 34
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crores in 1060-61. And everybody
knows that if there has been more
deficit financing, what would be the
social consequences.

This takes me to the last point, and
that is the overall picture of the eco-
nomy. My respected leader, Acharya
Kripalani, painted a very dismal pic-
ture; maybe because I am younger in
age, I am more of an optimist, But
I want to say that I entirely disagree
with the gloomy picture that he has
drawn. I would like very briefly to
tell the House of the picture that 1
have in mind, and the picture that
was very aptly described by Shri
Asoka Mehta, namely, the call or the
challenge of the time.

Acharya Kripalani has said that
there has been a deterioration in
human relations, in efficiency, in dis-
cipline and in moral values. In short,
he has enumerated only the debit side
of the picture. I want to present the
credit side. What is the credit side?
Over the last ten years—1951 to
1961—the nationa] income will have
increased by 40 per cent; the per
capita income by 20 per cent; and
per capita consumption by 16 per
cent. The infra structure of the eco-
nomy hasg becn strengthened consider-
ably, creating conditions for more
rapid development in the future. The
index of agricultural production has
risen from 96 in 1950-51 to 135 in
1960-61. In terms of actual quantity,
the production of foodgraing has gone
up from 52 million tons to 75 mil'ion
tons, and it was described by the
Prime Minister sometime back that
we have crossed the hump in agri-
cultural production; and we are well
on the way towards the take-off
stage so far as industrialisation is
concerned, with what we will achieve
in the Third Plan period.

The total irrigated area has increas-
ed from 51 million acres to 70 mil-
lion acres. Consumption of nitroge-
nous ferti'isers has gone up from
55,000 tons to 360,000 tons. In the
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industrial sector, production has risen
from 100 in 1951—I am giving the
index number—to 170 in 1860, a 70
per cent increase. With the comple-
tion of the new steel plants, the total
steel production, as the House knows,
will go up from 1'3 million tons to
4'5 million tons. I can enumerate
the advancement in various sectors,
whether it is education, or social ser-
vices or agricultural production or
organisation or engineering or science
and technology, etc. Everywhere, we
have gone from progress to progress,
and as I said, this provides a very
good base for the take-off stage in
the Third Plan, in the coming years.

Acharya Kripalani: What about the
price.? 1 myself gave the figures.

Shri B. R. Bhagat: The prices have
not gone up more than in other coun-
tries of the world. They are very
comparable with the growth in our
national economy. I disagree with
the hon. Member; that is what I said
earlier. I beg of the House to have
this attitude, namely, we must meet
the challenge of the times and not
be in a pessimistic or a gloomy mood.
After all, we have done so much dur-
ing the last ten years, and what is
the outlook that we should have after
having done so much? That is my
quarre: with the hon. Member. The
years that are to come, the coming
decades or the sixties—the next five
yvears of the Third Plan as I said—are
the very crucial years for the econo-
mic development of the country, We
have to do so much. We have done
so much and we have to do much
more and we have to reach the take-
off stage in our economy so that we
g0 to the self-sustaining economy and
ultimately achieve the mass consump-
tion cconomy. The road is long, We
have to be stubborn and not be pes-
simistic. We must look ahead but we
must be steadfast in our purpose and
austere and jron-willed; and that is
the mood with which I will end my
Speech.

Shri Sampath (Namakkal): Just after
the able speech of the able Deputy of
the Minister of Finance who took

PHALGUNA 25, 1882 (SAKA) ° Budget—General

28
Discussion 4

great paing to relieve his chief of
some burden, I am glad I have the
opportunity to say a few words. The
hon. friend who preceded me began
his speech by paying ample compli-
ments to a Member of the Opposition,.
maybe because of the fact that he has.
always been giving very strong sup-
port to most of the ill-advised mea-
sures taken by the Government, In
this context, I am reminded of one
of the sayings of Mr. Winston Chur-
chill who is reported to have quoted
his father in the House of Commons
that “it was the business of the Oppo-
sition to oppose everything and turn
out the Government. If by any com-
bination of ecircumstances, the Oppo-
sition is occasionally forced to sup-
port the Government, that support
should invariably be given with a
kick and not with a caress” How-
ever much disorganised and disunited
we may be on this side, it is not
heartening to hear encomiums being
paid by the Treasury Benches to an
Oppos:tion Member, especially when
he has made a speech supporting this
very unpopular budget,

Regarding the budget, I cannot but
reaffirm the view that has been ex-
pressed not by one but by many Mem-
bers who preceded me in this debate,
name.y, that it is an anti-people’s
budget. The people (I am sure, will
not ever pardon this Government for
its calculated attempt to fleece the
poor and the middle class families of
their hard-earned wages and salaries,
and earn encomiums first and other
kinds of help later during the elec-
tion year from the capitallst and big
monied class, Not a few were deceiv-
ing themsclves with the delightful
idea that the people will not be hard
hit from new imposts in this budget,
this being a pre-election year; but
experts and pastmasters as they are
in electioncering technique. A Con-
gress Ministry perhaps should have
decided to instil hope in the minds of
big monied interests who have of late
taken to the Congress pattern of so-
cialism a little bit seriously. So, it
is no wonder that frantic efforts have
been made by our Finance Minister
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“to prove his party’s and bona fides to
the monied interests by offering bou-
quets to them and brickbats to the
common ‘people,

This budget, with its net cast wide
to tax a large number of eommodi-
ties, has imposed a heavy burden on
the common people. That it is cer-
tain to push up the prices out of all
proportion iy already evident in the
‘market. These measures, instead nt
-damping the inflation, will accelerate
it much further. The Finance Minis-
ter pas extended a patriotic invitation
to the people of India to shoulder
more burdens and be prepared to do
more sacrifices. But naturally and
quite legitimately, the people also
would like to put soine questions.
And they want to know for whose
benefit they should sacrifice, and as
to what hag happened to the fruits of
the two five year plans about which
my hon. friend who preceded me
spoke so enthusiastically ? He said
that there has been a rise in our
national income by 42 per cent. It is
good, but quite recently, on the floor
of the House, our own Prime Minis-
ter, who is also the Chairman of the
Planning Commission, admitied that
he did not know what exactly has
happened to that 42 per cent rise in
the national income and where it has
gone exactly. And, now, our Gov-
ernment has appointed a committee to
find out where exact'y that rise of
42 per cent in the national income
has gone. Now whenever our Minis-
ters have the neccssity to enthuse the
people both inside the House and out-
side, they give a piethora of data,
figures and statistics. But the rising
national income that features so pro-
minently in the flgures and statistics
is not to be found in the country.
That is why the people ask what right
the Finance Minister or the Govern-
ment has to tax the people when they
are still searching for the prosperity
that is to be found only in our statis-

tics.

Taking only certain main {tems,
the taxing of which is quite unrea-
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sonable, I wou'd first graw the atten-
tien of the House to the rise in duty
on newsprint, It is the smal] news-
papers which will be hard hit, As the
House is aware, the small newspapers
do not have the benefit of big adver-
tisement income and they entirely
rely on the circulation of the paper.
So, the incrcase in duty of newsprint
will very adversely affect the small
newspapers.

Regarding the duty on betelnut,
many hon. Members in this House
have very c’aborately dealt with it
In Tamil Nad, there used to be a time
when, for a quarter anna we were
getting  you vetri-lai-pakku—what
they call pansupari here. After the
new impost, that costs # anna and
there need be no surprise if it is
simply rounded off to 1 anna, follow-
ing the methods of our Government.

Regarding the new duty which is
put on cigar manufacture, I would
request my hon. friend to consider
the suggestion senty by the Cigar
Manufacturers Association of Tamil
Nad, that instead of simplifying and
rationalising the levy on cigars, Gov-
ernment might consider the raising of
the non-taxable limit to Rs, 25.

Regarding kerosene, even Shri
Heda who preceded me said that the
taxation has affected both inferior
and superior variety. Especially the
Finance Minister’s argument is mis-
ieading in that he says that in rural
arcas, thcy are only using inferior
variety of kerosene. But may I sub-
mit that in about 7 States of India,
including Tamil Nad. only =uperior
variety of kerosene is being supplied
to the people? Very recently more
and more middle-clasg families have
taken to kerosene as alternative fuel
to firewood and charcoal, thanks to
the advent of cheap stoves. They
will be hard hit as a result of the
duty. Also, the rural population who
still have to resort to kerosene for
burning their lamps will be hard hit.

The cumulative incidence of duty
on diesel oil—of the Rs, 5 crores that
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‘was raised in the last budget and Rs.
1.33 crores which is sought to be rais-
€d in the current budget—will
throw a very heavy burden on
the motor transport industry, which
will be ultimately be shifted to the
shoulders of the general public.

Regarding thce tax on wirelesg sets,
I would only suggest that the Gov-
erninent may consider the proposal to
raise the exemption limit to Rs, 300
irom Rs. 160, as proposed.

Regarding the duty on powerlooms,
it will put into a very sorrowful
plight many thousands of small {fac-
tory owners. Formerly a factory that
owned four looms was excempted from
any tax. Now they are very heavily
tax2d and the exemption limit has
been reduccd to two looms. Accord-
ing to the new proposals, a factory
with four looms working two shifts
wili have to pay Rs. 3,072 per annum,
‘which is too much for such a small
cottage industry to bear.

Regarding the additional duty on
coffec, the Finance Minister's biag to
the south is but very well-known. It
is really surprising that he has taken
both coffee and tea for severe taxa-
tion. At least we can understand his
love to tax on tea, as it is rumoured
that it is a beverage upon  which his
very estecmed colleague, the Defence
Minister, Shri Krishna Menon, sur-
vives. But I do not understand what
made him lay his heavy hand on
coffee too, which is a very popular
beverage in South India. Especially
the argument that he has advanced is
quite wrong. So far as tea is con-
cerncd, he savs the duty has been in-
creased to restrain consumption of
tea and to encourage export. He ad-
vances the same argument to coffee
also and savs,

“with a similar object, the
rate of duty on coffee ig proposed
to be increased by 33 per cent
b-inging Rs. 38 lakhs.”

This argument is entirely wrong,
because the coffee production both in
India anq in the world has gone up
30 much that the production has
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resulted in accumulation of stocks to
the tune of one year’s world produc-

tion.

In India, in 1850, we produced
22,000 tons of coffee and in 1960 we
have produced 47,000 tons of coffee.
In the current yea-, it is expected to
go up to 60,000 tons. If we take the
export figures, in December, 1960, we
offered for sale in the expory market
4,000 tonnes, but only 2,400 tonnes
were taken by the export market.
In 1961 January, we offered 4,154
tonnes, but only 2,640 tonnes we e
taken. In 1961 February we offered
3,648 tonnes and only 2,640 tonnes‘'were
bought. So, there has never been any
want of supply to the export market
from our side. We have never been
guilty of it.

Our exporis have increased very
creditably. In 1954-55, it was 8,082,
tons. In 1859-60, it increased 1o
20,000 tons. So, our rate of increase
in exports, has been very considerable
and creditable. If we compare these
figures with the figures of internal
consumption, in 1954-55, the internal
consumption was 19,838 tons. In
1959-60, it was only 28,679 tons, which
means an incease of only about 9,000
tons. Our production, as I alrcady
stated, is 47,000 tons for 1960 and it
is now estimated that for the current
year, it will be 60,000 tons. So, if
the Finance Minister comes forward
by taking hard measures to curb
intenal consumption, what are we to
do with the surplus we arc having?
Are we to burn all of them like the
Brazilians? One of the main purpose
of the Indian Coffee Board, I believe,
is to popularise coffec. We have been
taking measures at a considerable cost
to popularise coffee-drinking. Now
the Finance Minister has come, with-
out any reason whatsoever to curb
the iniernal consumption, and that too
in a fantastic manner. He has levied
this tax even on the varietics which
have lower prices. that is, Robusta,
apart from Arabica, which is the
highest priced variety. Now both the
varieties have been taxed in the same
manner. We could have understood
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him if he had come forward with a
tax only on the superior variety. But
now he has taxed both the varieties,
superior as well as inferior, in the
same manner.

It would be interesting in this con-
text to know that the total world
exportable coffee this year js about
4'4 million tons, but only 2'4 million
tons could be sold and the rest are
lying idle. If he looks at these figures
carefully, the Finance Minister should
be impressed that he has no reason
whatsoever to levy this unnecessa™y
tax, which will only curb the internal
consumption, that is very badly
needed in the matter of coffee.

As I have already said, even the
indirect taxes are affecting the people
as a whole very much, but, in parti-
cular, the people of the south are the
most hit very hard, especially by the
taxes on betel-nuts, ke~osene and
coffee. Even in the matter of taxing,
the people from the south are very
badly ireated, and when it comes to
the question of allocation of Plan
funds, it is again the people of the
south who are neglected in a contemp-
tous manner, In the House, only
quite recently, member after member
belonging to almost all the parties,
and coming from the va~ious South-
ern States, namely, Mysore, Kerala,
Andhra and Madras, were complain-
ing and pleading when the railway
budget was being discussed that in
the allocation of new lines south has
becn very badly treated and more
new lines should be allocated. Every
member impressed the fact that the
south, especially Tamilnad and
Mysore, have been very badly treated
in that not even a single inch of new
line has been given to these two
States in the plans. Even those lines
which mav be considered as inter-
State lines. they have not been taken
vp. Recentlv, when the Chief Minis-
ter of Kashmir requested the Prime
Minister for more railway lines in
Kashmir and he replied that it is the
south which should get priority when
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we have enough funds. But the Rail-
way Minister did not say anything
about it in this House even when so
many members demanded him to say
something about that.

Not only with regard to railways
but even with rega-d to other matters
the position is the same. With regard
to the steel plant in Salem, our State
Ministers, to save their skin there,
tell us “they assured us” “they pro-
mised us” “it is going to come” and
so on. When we read the local news-
papers we are heartened. But when
we come he-e and hear the Minister
of Steel, Mines and Fuel, who is very
pessimistic about the steel plant in
Salem, we get disheartened.

There is another point to which 1
would like to refer in this connection.
In the Plan we have been demanding
more allocations without any fruit.
Now the people of south India, who
are setiled in Burma and Ceylon are
ecxperiencing untold misery under
those respective governments. May
be it is a ticklish point to discuss, as
it might be said that it is the domestic
problem of another government. But,
all the same, it is our people who are
suffering. So, our Government should
do something in this matter. We
interest ourselves in matte~s like
Congo, Laos and other countries. We
must also get ourselves interested,
even more interested in issues where
our people are involved, when it is a
human problem and when tragic
d-amas are enacted in neighbouring
countries as a result of which our
people are suffering. With these
words 1 end my speech,

Shri Morarka (Jhunjhunu): Mr.
Deputy-Speaker, the position of the
Finance Minister, pa~ticularly during
the budget discussion, is always
unenviable, and more so during this
budget, because if he Jevies taxes he
is blamed for imposing burdens on
the poor and if he does not levy the
taxes, he is accused of being unmind-
ful of the needs of the countrv or the
Plan. In anv case, thonse people who
want to criticise this Government and
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the Finance Minister will have ample
opporiunity to do so

Acharya Kripalani: Therefore I
showed him my sympathy.

Shri Morarka: But the difficulty of
the Finance Minister is more so, be-
cause he has to reconcile certain con-
tradictory objectives. He has to levy
excise duties and yet hold the price-
line; he has to collect wealth tax and
yel promote savings, he has to pro-
vide for the decentralisation of indus-
try and yet he has to promote high-
skilled, more scientific and modern
steel plants.

In this budget, the Finance Minister
has imposed a tax of Rs. 61 crores
and the respected Acharyaji, who
spoke yeste~day, questioned why the
Finance Minister raised only Rs. 61
crores because, according tp him, he
must have raised at least one-fifth of
Rs. 1,100 crores, which is the target
for the Third Five Year Plan. Sir, I
think, Achayaji did not make a small
arithmetical calculation, because this
tax of Rs. 61 crores is per year, and
during the five year period it is bound
to yield more than Rs, 300 crores,
which would be not only one-fifth but
a little more than one-fourth of the
total ta-get under the Plan,

Acharya Kripalani: I am willing
to admit that I was wrong in my
mathematies. But that makes the
budget even more vicious than I had
expecied it to be.

Shri Morarji Desai: That is no

explanation.

Shri Morarka: Sir, I propose to
divide my speech into two parts.
During the first part, I propose to
give, to the best of my ability, answers
to some of the points which have
been raised here, and according to
me, on inadequate appreciation of
certain proposals and, in the second
part, T myself want to make some
criticism of certain things which I
feel are weakness in the Government
administration.
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Shri Rajendra Singh: Unmindful of
the difficulties of the Finance Minister?

Shri Morarka: The first criticism
is about the direct and indirect taxes.
The Finance Minister ig charged with
having raised mor-e indirect taxes and
less of direct taxes. It is quite true
that in every budget the quantum of
indirect taxes is more than the quan-
tum of direct taxes and this pattern,
say whatever you like, is likely to
continue for times to come. This is
not a peculiar thing to thig country;
this is a common feature all over the
world. But there is one point which
I want to bring to the notice of this
House, which, it seems, everybody
has ignored. If you kindly see the
collection of direct taxes, you would
find that as compared to the budget
provisions for the current year, we
propose to collect in the year 1960-61
exacily Rs. 275 crores more, both
by way of income-tax as well as cor-
poration taxes. And the Finance
Minister, in explaining this increase,
in the budget speech, said:

“The taxes on income, including
the corporation taxes are expected
to increase by Rs. 25 crores due
mainly to the compleiion of a
lager number of assessments per-
taining to earlier years and
better realisations than originally
anticipated.”

I would have thought that this state-
ment implies that there has been a
windfall collection this year alone and
that for the nexi year this windfall
would not occur, because this year
they have cleared the arrears. But
if you see the budget provisions for
the next year, you will find, not only
this amount, not only these Rs. 25
crores, has been taken as recurring,
but even more has been added, that
is, Rs. 1 crore by way of corpomation
taxes and Rs. 2 crores more by way
of income-tax. But if you take all
these into consideration, you will find
that in one yvear alone the amount of
direct taxation added is about Rs. 30
crores and, if you take for five years,
it comes to Rs. 150 c-ores.
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The House may ask as to how wilh-
ou. raising the rate of income-tax or
corporation tax or without any budget
provision this increase will ocecur.
Last year the hon, Finance Minister,
if 1 may say so, under the plea of
simplifying the company siructure of
taxa.ion revised certain corporation
taxes and income-taxes on companies.
According to me that has yielded the
hon. Finance Minister this inctease of
about Rs. 30 crores per ycar. 1 am
sure that if the hon. Finance Minister
nud told the House that he was going
to raise Rs. 30 crores more by way of
direct taxes under his new proposals,
the House would have been happy
and the criticism against the hon.
Finance Minister would have been
much less. But the hon. Finance
Minister believes in performing blood-
less operations. Therefore he did not
give out this fact, and the criticism
about direct and indirect taxes was
levelled again.

The second point about these di‘ect
and indirect taxesg is that even in
these indirect taxes in the peculiar
stage of our economy there cannot be
a water-tight division. As it is the
industrialists, the middlemen or the
en'repreneurs are charging the con-
sume~ the fullest price. If an addi-
tional excise duty is levied, it is not
necessary that the entire burden of
the excise duty is passed on to the
consumer. In the case of some
‘rtieles, it is passed on, in the case
f others only partially it is passed
on and in the case of some other cate-
gories no burden is passed on to the
consumer due to consumer resistance.
This position obtains pa~ticularly in
the case of paper, textiles, rayon and
things like that,

Now take for example the import
duty on machinery. How is the
fmport duty on machinery an indirect
tax? It will have to be paid by every
person who imports machinery directly
and he will have to bear the burden.
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Shri Rajendra Singh: He may
recover it through eventual profits
that he will have from those machines.

Shri Morarka: Even income-tax is
paid on profits, Let my hon. friend
have some patience. Let him wait
and he will understand better.

Similarly, excise duty on refrigera-
wrs, import duty on cars and on air-
conditioners are taxes which, though

“calied indirect, are in a sense direct

taxes on consumers. Therefore T feel
that while there is some justification
for the argument that the tax on the
poor is always increasing, to some
extent dircet and indirect taxes are
not so watertight in this country as
they obtain clsewhere.

Apart from this I would like to
bring one fact to the notice of the
House, So many hon, Mcembers who
have spoken here criticised the hon.
Finance Minister on the question of
direct and indirect taxes, including
Acharya Kripalani and others, but not
a single one of them has veniured to
suggest as Lo what should be done,
where direct taxces should be increased
and what should be the levy. With-
out veniuring any consiructive sug-
gestion, they have only talked from
a negative aspect of criticising the
hon, Finance Minister for not levying
direct taxes.

Hon. Member, Shri Asoka Mehta, no
doubt, sopke about tax shelters. I
quite agree that some of these tax
shelters can be done away with in
due course, particularly the concession
given in the tax on dividends rececived
by one corporation from another as
also some exemptions given for the
investment made in certain corpo-
rations. Those things can be done
away with.

In a study made by the National
Council of Applied Economic Research
it has been pointed out that after a
certain stage, that is, after an income
of Rs, 70,000, if a person makes an
additional income, his net saving goes.
down rather than increase. 1 would
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read only one passage from that. At
page 40 it says

“Bul even at a much lower
level of income, i.e. Rs. 70,000
with the corresponding level of
wealth of Rs. 11.67 lakhs, any
addition to wealth in the form of
earning assets will increase tax
liability by more than the income
from those assets. For at this
level, any addition to wunearned
income will attract income-tax at
84 per cent. To illustrate, if the
individual saves Rs. 1,000 and gets
an additional income of Rs. 60, he
will be called upon to pay addi-
tional tax of Rs. 60'4—Rs. 504 of
income-tax at 84 per cent and
Rs. 10 of wealth-tax at 1 per cent.”

So, if a person saves Rs. 1,000 over
Rs. 70.000, his net saving will be less
than what he has earned. Therefore,
I think that while as a criticism this
is all right, unless and until hon.
Members point out something definite
as to where there is scope for levy-
ing additional idrect taxes, this is.

Shri Achar (Mangalore): Some hon.
Members suggested ‘raise the rate’.

Shri Morarka: The hon. Member
says, “Raise the rate of tax”. There
are two things, personal tux and cor-
poration tax. I do not thing there is
any scope at all so far as personal
taxes are concerned. Sc far as cor-
poration tax is concerned, it is quite
true that under the revised scheme
you have got a substantial amount
more and the shareholders have
suffered. But I do admit that in
course of ime you may have to intro-
duce a slab system in the structure
of company tax, not many slabs but
only one slab. That means that a
company making profit up to a certain
limit would be charged 45 per cent,
as it is charged today, and any com-
Pany making profit above that may be
charged 55 or 60 percent or whatever
that may be. When you devise such
8 policy, you will of course have to
kecp in mind the paid-up capital, the
Number of shareholders, the reserve
€te. But though it is a difficult
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thing, I do not think that it is impos-

sible to find out some formula by

which the extra profits generated by

the development plans can be mopped

up by some means or the other,

I want to say a few words about
foreign aid. Hon. Members who criti-
cise foreign aid seem to give an
impression that it is as if these foreign
loars are hanging on the trees and
are waiting only for us to go there
and pluck them. I am reminded of
a famous saying, namely, that the
strength of a man is known by the
number of enemics he has and the
credit of a countiry is known by the
debis it has.

Shri D. C, Sharma: God save that
man and that country.

Shri Morarka: Form a latest publi-
cation we find that we have been given
loans of about Rs, 2,100 crores up to
the end of 1960 and another Rs. 636
crores by way of grants, making a
total of Rs. 2,700 crores and odd.
According to me this is a big amount
and it certainly requires some merits
in a government to get this help from
other countries, While I say this, I
do make one criticism, and a very
valid onc. We have framed our Third
Five-Year Plan and have assessed the
needs of the Plan at Rs, 2,600 crores
of foreign exchange. Out of this
Rs, 2,600 crores, Rs. 500 crores would
be required for repayment of loans
and Rs. 2,100 crores for Plan needs.
You would be surprised to know that
we do not propose to earn a single
pie of this out of our foreign trade
though the need for foreign trade and
for promoting exports has been em-
phasised again and again right from
the year 1956. I am sorry to say that
the Export Promotion Department
has done every little and it has left
much to be desired so far as our
actual exports are concerned,

On the 30th November, 1856, Shri
T. T. Krishnamachari justified his
mid-term tax proposals mainly on the
ground of a decline in the reserve of
our foreign exchange from Rs. 748
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crores to Rs, 543 crores. That means
our foreign reserves had fallen by
Rs. 200 crores and that was the
alarmist view taken by him. He
brought in his mid-term budget and
.this is what he said:

I TTTIY it is necessary at the
same {ime to make the utmost
effort to conserve and develop
our foreign exchange reserves.
One plank in this programme has
to be export promotion.”

The hon, Finance Minister in para 58
of the Economic Survey says this
talking about exports:

“This need, to put it briefly, is
paramount; promotion of export
has to be viewed as a central
plank in public policy.”

Tt was “one plank” in the 1956 budget,
and in the 1961 budget it became “a
-central plank”. But I am sorry that
till now so far as export promotion
is concerned very little has been done.
Without going into the details, it may
suffice to point out here.

The Deputy Minister of Commerce
-and Industry (Shri Satish Chandra):
May I inform the hon. Member that
in five years, up to March 1961, we
have exported more than what we
had decided in 1956 to export. We
have over-reached our target, in
value,

Shri Morarka: I am sorry to say
that the hon, the Deputy Minister is
so unaware of our needs and targets.
But I may tell you, Sir, only this, that
our exports today are less than our
exports in 1950-51 which was almost
a normal year.

Even today we find our exports of
‘tea have fallen by Rs. 8 crores, and the
-export of vegetable oil has fallen
down from Rs. 40 crores in 1955-56 to
.only Rs, 9 crores in the year 1958-59,
‘though it recovered slightly, that is
to Rs. 18 crores in 1959-60. Still there
is a substantial fall.
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Coming to the prices, much has
been said about the rise in prices. I
admit that there has been a rise in
prices, and I also admit that this rise
in prices has caused a lot of hard-
ship among many sections of the com-
munity. But this rise is unavoidable.
Because, our desire to cram into a
few years the achievements that were
spread over more than half a century
in western countries is bound to create
stresses and strains in our economy.
The other day the Leader of the Com-
munist Party, Shri Dange, said that in
other countries even during the dev-
elopment period the rise in prices did
not take place. Though he was right,
but even granting it, the develop-
ment in those countries was spread
over a country, half a century and so
on, Here we want to achieve those
things in the course of five years or
ten years.

But, according to me, the main
reasons for this rise in prices are
three. In the first place, there is an
excessive spending of money by the
Government. In the year 1951-52 the
total spending by all the Govern-
ments, that is the Centre and the State
Governments, was Rs, 998 crores. In
1960-61 this amount has gone up to
Rs. 2,587 crores. This is only on Gov=
ernment account. Add to this the
spending on private account. Natu-
rally, when so much money is injected
into the system the prices are bound
to rise,

The second reason why prices have
risen, according to me, is the imposi-
tion of these excise duties. In the
year 1950-51 our revenue from excise
duties was only Rs. 67 crores. Now,
in the budget year, we are providing
for Rs. 435 crores, that is Rs. 3675
crores more. If this burden does not
fall on the commodities, where does
it fall? How can youv prevent{ the
price rise when you want to raise so
much by way of this tax?

The third main reason for the price
rise is the increased of population.
Our planners had estimated that the
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population would rise by about one
and a half per cent per year. Actual-
1y, it seems it has r ‘21 by 2-per cent.

Acharya Kripalani: Who says half
a per cent?

Shri Morarka: 1} per cent. Over a
period of ten years they had estimated
that it would be 124 per cent. So it
comes to an average of 1} per cent.

Acharya Kripalani: Who had calcu-
lated?

Shri Morarka: The planners.

Acharya Kripalani: Oh, they must
be blind.

Shri Morarka: But actually, it
seems, it has come to 2 per cent.

Last but not least, the rise has also
been caused by the introduction of
the metric system of weights and the
decimal system of currency. Every-
body who was in the retail trade
always rounded it off to the next
higher figure. So prices have gone
up.

Having said this I want to make a
few points of criticism.

Acharya Kripalani: You too!

Shri Satish Chandra: It has not
increased by a single naya Paisa from
rounding off.

Shri Morarji Desai: The traders
have done it; that is what he means.

Shri Morarka: I am sorry that the
hon. Deputy Minister is so well
informed! Even the Postal Depart-
ment and the Telepohnes Department
have done it. Where it was two
annas they are now charging 15 naye
Paise,

Shri Satish Chandra: Postal Depaﬁ-
ment is not a commodity, nor has any
excise duty been levied on it!

Shri Morarka: When Government
has given the lead, the others like

shop-keepers, vegetable sellers, etc. *

have all done likewise.
2228 (Ai) LSD—7
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Mr. Deputy-Speaker: The hon
Member's time is up.

Shri Morarka: I am now coming to
the most important point. Please
give me few more minutes, Sir.

Mr. Deputy-Speaker: The pressure
is so much that I will have to request
every Member to finish in ten minutes,
There are so many Members who
want to speak. The hon, Member may
have a few more minutes, but he
should try to finish now.

Shri Morarka: From the Econo-
mic Survey we find that during the
year 1851-52 the non-development
expenditure per year of all the Gov-
ernments was Rs, 518 crores. In
1955-56, that is by the end of the
First Plan period, it went up to
Rs. 586 crores. That means, it rose
by about Rs. 68 crores per year
during the First Plan period.

Daring the Second Plan period it
rose from Rs. 586 crores to Rs, 884
crores, that is, almost by Rs, 300
crores per year.

I think the Finance Minister would
like to make enquiries as to why
during the First Plan period the rise
in non-development expenditure per
year was only Rs. 68 crores whereas
in the Second Plan period it has gone
to Rs. 300 crores per year. This is
my first criticism against this plann-
ing.

The second point I want to make is
that now that the Second Plan is
about to end in the next few days,
we find that while we have spent the
total amount allotted, thc physical
targets and the main objectives have
not been fully achieved. Take, for
instance, national income, It was
assumed in the Second Plan that it
would rise by 25 per cent. Now we
find that during the first four years
it has risen by 122 per cent and in
this year it is expected to rise by
another 6 per cent. Even assuming
that this expectation comes true, we
would have achieved only 70 or 75 per
cent of our target.
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Similarly, take the question of
irrigation. OQur target at the end of
the First Plan was 60 million acres.
And now, having spent the entire
amount allotted for the Second Plan
period also, we find that our achieve-
ment would be 60.5 million acres.
That is, we would have achieved the
target of the First Plan after spend-
ing the amount even of the Second
Plan.

Acharya Kripalani: That is scienti-
fice planning!

Shri Morarka: Similarly, about
electricity actually generated we find,
as against an additional target of 2.4
million kilowatts, our achievement
would be only 1.3 million kilo watts
during the Second Plan period.

I refer very often on the floor of
the House to what I call unwise
expenditure. I shall give an example.
We have here an institution called
the Indian Statistical Institute. We
gave this institution recognition of
national importance last year. At that
time, and even before that, criticism
has been made that this institution,
to which we give about a crore of
rupees every year, does not publish
its data in time. You would surprised
to know that the latest report avail-
able in the Library is relating to the
data for the years 1951-52 and 1952-53.
In the year 1951 we are getting the
data relating to the year 1951-52!
May I ask, what shall we do with this
data? It might be of historical
importance but of no practical utility
for the purposes of the Plan. I submit
that over this institution, which has
now been recognised as an institution
of national importance and to which
we give one crore of rupees—an
amount with which we can run a
full-fledged university—some strict
supervision must be exercised.

Shri D. C. Sharma: One crore of
rupees is a gross exaggeration.

Acharya KEripalani: What do you
mean? It is one crore.
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Shri Morarka: There is no time for
me. Otherwise I would have given
my hon. friend the actual figure. It
is no gross exaggeration. The annual
report and accounts of this institution,
the House was assured, would be
placed on the Table of the House.
Till now, these have not been laid.
We have one most interesting example
of the performance of this institution.
About a certain year, this institutiom
has estimated that food production in
the country is about 96.5 million tons.
The Government estimates for the
same year are about 73 or 75 million
tons. I was told that the Director of
this institute was asked as to what
happened to the surplus and he said
that our consumption has also increas-
ed. The Government statistics show
a production of 73 or 75 million tons.
This institution shows a production of
96.5 miliion tons.

Mr. Deputy-Speaker: That is why
there was need for this institution.

Shri Morarka: If that is so, I have
only to make one request, Our target
in the Third Plan is 100 million tons.
If the figures of this institution are
correct, let them revise the target.
Otherwise, the future generations of
the population would serve at this
rate.

Mr. Deputy-Speaker: The hon.
Member must conclude now.

Shri Morarka: I would like to say
a word or two about the Defence
Ministiry.

Mr. Deputy-Speaker: Why should
he say anything against any indivi-
dual? He should speak of the policies
or activities of that Ministry.

Shri Morarka: I am only speaking
about the policies. 1 won't narrate
examples of wasteful expenditure
which I did on the last occasion. The
several examples that T gave have
been confirmed by the Public Accounts
Committee. So, I need not repeat
them again. There is one thing. The
Public Accounts Committee recom-
wmended that certain matters should be



5447 General

nvestigated impartially by a com-
mittee. Accordingly, a committee was
appointed consisting of one Member,
Shri Vishnu Sahay, Cabinet Secretary.
That report has not come till today.
Similarly, there is another committee
appointed under the Chairmanship of
the Deputy Law Minister Shri Hajar-
navis. That report also has not come.
Then, there was a third committee
which was to investigate about the
destruction of our wireless station at
Gurgaon. That committee has made
a report. But it has not been told to
this House as to who has been res-
ponsible, what was the extent of loss
and what action has been taken
against the persons responsible. My
point is only this. If a committee of
this House makes a recommendation
for an impartial investigation, the
committee which is appointed to
inevstigate must be an impartial
committee, must be a committee
which would enthuse confidence and
inspire faith. It must not be g com-
mittee merely of government servants
or even Deputy Ministers.

- In conclusion, I will give one
instance about this year. Rum is sup-
plied to the Defence forces. This rum
is purchased from....

Shri A M. Tariq (Jammu and
Kashmir): Is it a bomb?

Shri Morarka: Rum. This is pur-
chased through two agencies. One
agency is our Food and Agriculture
Ministry. This Ministry supplies it to
the Air Force and it is distributed free
to the personnel there. Second, it is
purchased by the Army canteens and
it is sold to the personnel through the
canteens. Would you be surpised that
in the same year, during the same
period, in the same packages, the Food
and Agriculture Ministry has supplied
rum at about Rs. 3-5-0 or Rs. 3-8-0
per gallon and the Defence Ministry
canteens have purchased it at about
Rs, 12 or Rs, 13 per gallon?

Acharya Kripalani: Nothing sur-
Prising.
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Shri Morarka: It may have been
from the same party, as far as I know.’
One may argue that the publie
exchequer has not suffered. It may
be so. Yet, why should corrupt
officials be allowed to profit at the
cost of our defence personnel? Surely,
this is a matter serious enough for
them to enquire.

Since you have given me so much
time, I do not want to strain your
indulgence any more,

Mr. Deputy-Speaker: He will seek
another opportunity, He should con-
clude now.

Shri Rajendra Singh: Mr. Deputy.
Speaker, as you will recall, this Budget
was first discussed in the Rajya Sabha,
which to my mind, is a violence to
parliamentary democracy as we under-
stand it. Several Members have
reminded us of this and if this is not
taken proper care of in the next
budget, I am sure, it would amount
to doing violence to parliamentary
democracy in this country.

The Finance Minister has said that
taxation is an instrument of economic
policy. It is an incomplete statement.
In fact, the entire budget, the
revenue receipts and revenue expendi-
ture, the credit policy and operation—
all these things which are included
in the budget are an instrument of
economic policy. Not only that. That
is an instrument for the realisation of
the social objectives also.

As the Budget is, it is quite true
that it has not been framed or
designed with the purpose of realis-
ing the social objectives which we
have laid down. The phenomenal rise
in the size of the big businesses as has
been pointed out by Shri Asoka
Mehta and Acharya Kripalani in the
course of their speeches, confirms the
view that the Government policy as
it emanates from the Budget is, in
fact, running against the social objec-
tives of our country. The pernicious
effect of this phenomenal rise in big
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business, as you say, inter-corpora-
tions, will have a very serious bear-
ing on the social objective which is
go dear to us. Mr. R. K Hazari, in
the course of his enquiry about big
business says:

“Inter-corporate investment is,
therefore, capable of abuse, and
the law has to step in to prevent
abuses which may be detrimental
to the interests of shareholders
and even more to the economic
development of the country.”

I would like to emphasise the last
sentence, even more to the economic
development of our country. While
production is going up and while
there are some economic activities
increasing to our advantage, the
fruits are being shared by a parti-
cular section of the people, which will
be ultimately not on]y detrimental to
the social objective of this country,
but also against the broad interests
of the people of this country. There-
fore, it is high time that the Govern-
ment realises thaty when the Budget
is being framed, it should be framed
to realise the social objective which
we have set down. Otherwise, if we
keep to the traditional form of the
budget, it would not lie in the mouth
of the Finance Minister to say that
taxation is an instrument of economic
policy. Taxation would be nothing
more than doing something against
the people. The Finance Minister has
given a call to the people of the
country that they must girdle up their
loins and be ready for a period of
self-denial with sweat and toil. Of
course, no country can be built up
unless the people unite to make
sacrifices; there cannot be any run-
ning away from a decade or a period
of sweat and toil. But, in order to
ask the people to prepare themselves
for that toil, one has to create a
climate of confidence, confidence in
the hearts and minds of the people
that this sacrifice and toil would be
ultimately to the advantage of the
people who inhabit this country.
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Now, what is the situation today?
Mr. D. R, Gadgil—he is not a socia-
list—who had been associated in the
formulation of the Third Plan, says
in the introduction to his book which
he has recently published, namely
Planning and Economic Policy in
India:

“The willing acceptance of hard-
ships and self-reliance can come
about only if there is a feeling
of common purpose, common
interest and common sharing.
Such a feeling appears totally
absent in the country today. Most
of our developments are against
the possibility of creation of such
a feeling.”

This is what is said by a man who
has been associated in the inofrma-
tion of the Plan, who is an economist
and who does not have any bias or
prejudice, socialist or capitalist or any
political prejudice. I would like to
know from the hon, Minister whether
there is anything in the budget which
will suggest that the outward indica-
tions are against the conditions which
are so far prevalent in the country.
So, how is the country going to believe
that the fruits of the Third Five Year
Plan would go down to each village
and each house?

As I see it, this Budget is not going
to inspire the people. The people,
because of their habit and because of
their own difficulties and interests
might do what you want them to do,
but there would not be their willing
co-operation; there would not be
any inspired activity which we must
have if we want to pull the country
out of the morass of poverty and the
morass of retarded development,

The hon. Finance Minister, while
speaking in the other House, said,
that Government had resorted to
over-estimation of expenditure and
under-estimation of the revenue
receipts because of the caution and
care which this Government want to
display while framing the budget.
Acharya Kripalani has pointed out in
detail how year after year, during the
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last ten years, Government have
done the same thing. The Finance
Minister gsayg that this has happened
because of care and caution. If that
¢ s0, how is it, as Acharya Kripalani
nimself hag pointed out, that in the
case of the Bhakra-Nangal project,
the estimate has risen by more than
a hundred per cent? If care and
diligence and caution are being shown
in framing the budget and in esti-
mating the expenditure and the
revenue, why is it that the same
virtues are not being displayed, and
why is it that the same acumen and
diligence are not being displayed
while estimating the outlay on such
big projects?

This showsg that Government and
their machinery are inefficient. They
are just moving according to the
process of trial and error. They do
not have that scientific approach of
having a look at things and then
making a proper assessment and then
giving a correct picture to this House.
Somehow or other, by piling up an
excuse here or an excuse there, they
want to cover up their inefficiency.
I do not think I shall have time
enough to point out how year by
yea Government have erred, and
erred on both sides, on the side of
revenue receipts as well as on the
side of expenditure.

My leader Shri Asoka Mehta has
very pertinently pointed out that in
the present circumstances, there must
be a schedule of production, and
there must be conscription of savings,
and at the same time a restraint on
consumption. So far we have gone,
but how can thig forced saving be
achieved? How can the gschedules of
production be organised? That is for
Government to answer. Yet, there is
nothing in the Budget or in the
papers circulated by Government
which can make it clear to us that
Government will take due care to see
that the productions are properly
scheduled. To that extent, I find
that Government have definitely not
given the attention which they should
give to these mattese.

PHALGUNA 25, 1882 (SAKA) Budget—General 5453
Discussion

My hon, friend Shri B. R. Bhagat
has tried to plead with the House
that in the matter of non-Plan ex-
penditure, there has not been any
extravagance. I would like to draw
your attention to the conclusion which
the estimates Committee have come
to in this connection. In the 92nd
report of the Estimates Commiee,
the relevant wording of the conclu-
sion is as under;

“The Committee consider that
in view of the phenomenal rise
in the non-Plan expenditure, in
spite of the reasonable size
envisaged by the Planning Com-
mission in that direction, it would
be most desirable for the Plan-
ning Commission to have a special
study made of the dispropor-
tionate rise and make suitable
to see that such expenditure is
kept under control, and dnes not
expand in the Third Plan as it
has done during the Second Plan
period.”.

So, this is the warning given by the
Estimates Committee. And yet, my
hon, friend the Deputy Minister
would not admit it. So, it is plain
that the Finance Minister and his
colleagues are trying to defend the
indefensible. What they should have
admitted forthright they are trying
not to admit in the ouse. This ig not
the way in which we can create a
climate of confldence. People feel
that Government do not tell the truth,
and that they are hesitant, and
because of certain reasons, they do
not tell the truth to the country or
to the Members of Parliament.
There should be frank and forthright
admission.

You know, Sir, that for the rail-
ways, a separate budget is presented
to this House. The public sector or
the State sector is expanding. As
has been pointed out already by
several Members, what is happening
in the public sector—I mean the big
public projects—is that we do not
know the receipts, the expenditure
and all those factors which are
relevant from the economic view-



5453 General

[Shri Rajendra Singh]

point; we are completely in the dark
in regard to these things. When Gov-
ernment say that after an investment
of over Rs. 700 crores, we are getting
a return of 12 per cent, is it not
reasonable for this House to suspect
that things are not so well as they
ought to be? But the hon. Deputy
Minister will come out and say, ‘No,
no, because of this reason and that
reason, it is so’. Who is at fault? He
is at fault because he does not give
a complete picture to this House
which he ought to. My pleading is
that next time when they come to
this House with their Budget, they
must give a separate budget of all
these big public enterprises so that
the House can be in a position to
know what actually is the state of
affairs and the House can also offer
informed criticism. But this is not
the way to do things, to keep things
hidden from the sight of this House
and then coming and saying, No, no,
because of this reason and that
reason, it has happened’,

Therefore, my suggestion to the
Government is that next time they
come, they must come with g separate
budget and an account of these public
enterprises.

Shri Braj Raj Singh: Are you sure
that they will come next time?

Shri Rajendra Singh: I do not
know if they will come. But who-
ever comes ghould do it. If you
come, you should do the same thing.

Shri Braj Raj Singh: All right.

Shri Rajendra Singh: There is a
controversy going on that in the
static economic equilibrium of a
soclety, full employment can be possi-
ble but that would be at a very high
technical Jlevel; but if a dynamic
equilibrium has to be injected in our
economic situation, the size of the em-
ployment cannot be so much as we
would like to have. So naturally we
have to suffer from certain surplus
hands and we cannot help it. So far
as this pogition is concerned, it s
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really something which needs more
attention than we have given so far.
Both viewpoints have to be respected.
My leader, Shri Asoka Mehta, has said
that in this country, especially in the
under-developed countries of South
East Asia, the rarest commodity is
time and within a limited time we
have to accelerate the pace of our
economic development to an extent
where we can bring about a sense of
satisfaction to the people who have
suffered so long. If that is the situa-
tion, the employment aspect should
not be overlooked.

What hag been done by the Gov-
ernment in this respect? As their
Report itself says, in spite of the
targeted money which had to be
spent in the Second Five Year Plan,
we could not provide the number of
employment opportunities which we
had estimated to create during the
Plan. My humble suggestion in this
regard would be that on the one side,
we must have the production of capi-
tal goods, whatever be the price.
Unless we have heavy industries,
the economic independence of this
country cannot be achieved. That is
true. At the same time, I can never
understand why large-scale consumer
industries are being allowed to
expand or even created in this
country. Small industries, small
units of mechanised industry should
be opened up. They would help to
produce consumer goods and at the
same time be helpful to the heavy
industries. That can be possible. It
would be in the larger interest of the
country to do that. It would create
far more employment opportunities
than what is being done by organised
industry by creation of larger capa-
city of large consumer industries.
Therefore mu suggestion is that from
now on steps must be taken to see..

Mr. Deputy-Speaker: The hon.
Member must conclude now.

Shri Rajendra Singh: T have taken
only ten minutes.
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Mr, Deputy-Speaker: Is i1? I must
congratulate him on his being so
much absorbed in his speech he does
not know how time is running out.

Shri Rajendra Singh: Time is the
rarest commodity.

Mr. Deputy-Speaker: If he is given
20 minutes, would he be satisfied?

Shri Rajendra Singh: That is what
you had been kind enough te allow
to Shri Morarka.

Mr. Deputy-Speaker: Then he has
only one minute more.

Shri Rajendra Singh: There should
not be discrimination in my case.

Mr. Deputy-Speaker: He has to
have it from his own Party. There-
fore, he should not compare his time
with that given to others.

Shri Rajendra Singh: I am the
second Member speaking from my
Party.

Mr, Deputy-Speaker: Therefore, 1
have given so much time.

Shri Rajendra Singh: My hon.
friend, Shri M, R. Masani, said that
the PSP is a pressure group and is
something like a satellite of the
Congress. Shri Masani is supposed to
represent in this country—and he
claims to do so—the captains of
industry and commerce. But I have
gone through the comments of the
Federation of Indian Chambers of
of Commerce and Industry on the
Budget. They have endorsed the
budget proposals of the Government.
So it is evident that Shri Masani does
not represent the people who are in
the free enterprise or who are the
advocates of free enterprise. In fact,
he represents a certain big business
or small business—I do not know
which—of free enterprise, If he is a
satellite of a big business house, I
think compared to that, myself and
my Party are in better company.

Shri D, C. Bharma: A good point!

Shri Rajendra Singh: Not in your
company. I am in the company of
your leader.
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Mr. Deputy-Speaker: Does the hon.

Member mean to say that if he is in

the company of Shri D. C. Sharma,
he is not in good company?

Shri Goray (Poona): That is the
best company one can have.

Shri D. C. Sharma: He dare not be
in my company.

Shri Rajendra Singh: Shri A. P.
Jain has told this House that there
are certain windfalls in the income
and profit of certain industries. The
Government, either by their taxation
proposals or by any other legal
devices, do not care to take it out
from them. This contention is very
very correct. My leader, Shri Asoka
Mehta, has also said that we have
allowed to remain in the country—
may be deliberately, may not be
deliberately; I do not impute any
motive—so many pockets, so many
shelters and so many hide-outs in
which businessmen hide their profits
and do not give to Government. What
is due to them by way of tax. That
is why there has been such a pheno-
menal rise in the income and profits
of these big business houses. I know
of one house which had hardly a
total of Rs. 32 crores assets at the time
of independence; but now it has a
total of over Rs 100 crores assets.
What a genius that house is that
within 14 years there has been such
a stupendoug increase, from Rs. 32
crores to Rs. 100 crores. Naturally,
if all the taxes had been paid to Gov-
ernment, there could not have been
such a rise in the assets of this com-
pany. So, it is beyond all doubt that
even the present taxes are not col-
lected adeuately. So, my only sub-
mission is that if the present taxes
had been collected honestly and
adequately, there could not have
been any reason for bringing in the
tax proposals which the Finance
Minister has brought. Therefore, my
suggestion to the Finance Minister Is
this, that before he goes to the people
with fresh tax proposals, he must
first make himself efficlent, make his
staff honest and make them collect all
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the faxes which are due from the
business houses and other people.

Shri Bhagavati (Darrang): Sir, this
year's Budget has added importance
and significance as we are on the
threshold of a new Five Year Plan.
When we look at the expansion of
the Plan, financially or otherwise,
from the First to the Third, the
Finance Minister’s claim that new
dynamism has been created in the
economy seems to be fully justified.
There is no doubt that we have made
advancement in all directions. There
has been increase in production and
national income. But it is also
evident that the resources have fallen
short of the demand for further
development. So, the Finance Minis-
ter has to call upon the nation for
austerity and further sacrifice.

This may be inevitable in the
developing stage of an underdeveloped
country, but the gquestion is whether
adequate resources have beep created
by industry in the public or private
sector, and whether the resources
thus created have been re-invested
for further production. As a matter
of fact, that is the only way of putting
the economy on a sound basis. Other-
wise, if the self-generating process
does not set in, we shall have to go
on. taxing the people for new invest-
ment, which cannot be a sound policy.

According to Prof. Galbraith, a
country which acepted socialism as a
means of ensuring rapid economic
development must organise the public
seclor to own and run basic indus-
tries and commercial enterprises so
as to create the maximum possible
surpluses which would be used to
finance their expansion on new pro-
duction enterprises. Investment in
the public sector has been rightly
stepped up from Rs. 570 crores in
1956-57 to Rs. 800 crores in 1960-61.
It is not enough that this money
brings as much for investment as was
usually to be done in the private
sector. If it is so, it will be only post

~office socialism as has been said by
Prof. Galbraith,
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§E Devatia, Director of the
National Council of Applied Economic
Research, has written in an article
that in the last ten years, the steel
industry, in- which there are three
public sector plants and in which
about Rs. 500 crores have been
invested, will be producing some 2:6
million tons of steel, against a plan
target of 4'3 million tons. The power
capacity of the country may also
reach a level of only 58 million k.w.
against a ten year target of 6'4 million
k.w., Major and medium irrigation
projects account for the single most
important investment made in the
public sector, Here again, the targets
set for providing irrigation to the
farmers and also for making full use
of the water that is already available
are not being achieved.

While 1 say all this, I want to make
it clear that I do not support those
who criticise the public sector only
to prove that it is no good and that
private enterprises should be en-
couraged. I only wish to say that
the public enterprises should be run
in the most efficient manner, because
the future of socialism and the socia-
list economy in this country depend
on the success of the public sector.
We should now see how public invest-
ments are expanded so that they may
yield the maximum, and that again
for new investments, so that further
taxation may be avoided as far as
practicable. This principle should
apply in the case of the private
sector also. The money earned by
private  industrialists should be
ploughed back for further industria-
lisation. Government should adopt a
policy and also take measures to
ensure it. Nationalisation of banks
and utilisation of hoarded gold may
be some of these measures,

Of the Rs, 63 crores of additional
taxation proposed in this year's
Budget, about Rs. 3 rores will come
from direct taxes and the rest will
come from indirect taxes. This
ratio appears to be out of all propor-
tion. The net has been cast widely
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to rope in as many peopie as possible,
In that way the burden is sought to
be distributed evenly. But then, the
important question that arises in this
connection is whether the increased
income has been evenly distributed.

I fully support the view that in an
underdeveloped country, socialism has
to solve the problemgs of production
and for that, the problem of finding
out money for investment. But this
should not mean that the problem of
distribution is to be in any way
neglected. Now, nobody seemg to be
in a position to say precisely how the
increased income has been distribut-
ed. There is no indication of that in
the Economic Survey. I think it
is very important to assure the pub-
lic about equitable distribution. This
is an inseparable condition of social-
ism, on the basis of which we are
pledged to build up our economy
and the social order in the country.

It is doubtful whether small
increases in the tax on a large num-
ber of items are economic, as the
revenue ultimately gained does not
justify the collection charges. Then
again, market prices rise more than
the rate of tax. The consumers have
not only to pay the tax, but have
also to pay something in the shape
of increased prices. The Government
has conceded this in its presg note
where it has been said that at least
in the short run, there has been pro-
fiteering at the expense of the
common man,

Taxes on some items such as
kerosene and betel nuts do not seem
to be justifiable. I do not know why
it is necessary to slow down the rate
of increase in the wuse of superior
kerosene as has been gsaid by the
Finance Minister. So, I would join
the hon. Members who have pleaded
for the withdrawal of these tax pro-
posals.

Increase of excise duty on loose
tea, I am afraid, may affect the un-
économic units of the tea industry.
Reduction of export duty may create
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favourable conditions for export, and
thus benefit the country and that
section of the industry which mainly
exports tea, but such tea gardens
which produce common tea and have
to depend on internal sale or con-
sumption will be handicapped by the
increase in excise duty. In 1959 it
was estimated that 243'6 million lbs.
of tea were retained for home con-
sumption, and this figure has gone up
to 2746 million lbs. in 1960, The
total world export of tea hag also
increased from 1,039 million lbs. to
very nearly 1,200 million lbs. in 1860,
but India has not gained by this
increase. So, steps to increase tea
export are wclcome, but let us not
create one problem by solving an-
other. In view of the increase in
competition from other countries, it
is not safe to depend entirely on
external markets, though it is essen-
tial to speed up export for earning
foreign exchange.

17 hrs.
[SHR1 MULCHAND DUBE in the Chair]

Sir, for some years past we have
seen a lot of inflation and a lot of
government spending. This leads to
the impression that the two have an
unavoidable connection. If this is so,
the reasons are to be found out and
remedied. The constant rise in the
price index is the most disturb-
ing factor in the life of an
average man. Whenever I travel in
trains or buses, or in the countryside
and falk with the common people, I
find that they invariably express a
feeling of grievance as to the rise in
the cost of living. I know that some-
times some of them are victims of
political and interested propaganda
which always seeks to minimise our
achievements or advancement. But,
whatever it may be, it is wrong to
ignore the widespread feeling in this
regard. We cannot remove this feel-
ing merely by statistical arguments.
We have to remove the real cause for
the dissatisfaction.

Sir, people will not mind being tax-
ed if they are protected against
insecurities borne out of uncertainty
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about employment, provision for ill-
health, children's education and old
age. The agriculturists want to be
protected from the unceriainties about
cultivation due to flood, drought, cattle
mortality, pest menace, hailstorm etc,
With a view to giving them protection
against all these insecurities, I submit
that a Nationa]l Insurance Scheme
should be undertaken without further
delay. An Agricultural Insurance
Scheme should also be undertaken to
give protection against flood, drought,
etc. 1 hope I will not be told that this
is an impracticable proposition.

We have not yet found that kind of
equilibrium, political, economic or
social which gives men that sense of
ease and security out of which they
gain confidence in themselves and
faith in the goodwill of their neigh-
‘bours. In the interest of international
peace and national integration this
equilibrium is to be established.
Removal of al] disparities is a pre-
requisite for this. So, it is in the fitness
of things that our Plan has made it a
matter of principle to remove dispari-
ties. But, I do not know if this prin-
ciple has been scrupulously observed
in removing regional or other dis-
parities or inequalities.

Compared to other States, Assam
still lags behind. The State’s national
income has not kept pace with the
national income of India. In terms of
1948-49 prices, India’s national income
has been estimated to be Rs. 12.471
crores in 1860-81 as against Rs. 11,880
crores in 1958-59. The per capita in-
come has also risen during this year
to about Rs. 306 from Rs. 284 in 1958-
59, representing a rise of more than 10
per cent in 2 years. But the per capita
income in Assam was Rs. 272 in 1858-
59; and it has declined to Rs. 270 in
1950-60. This proves that Assam has
not received due share in development
works. Though Assam is potentially
rich, she ig yet very backward in the
field of industry. Shri Fakhruddin Ali
Ahmed, the Finance Minister of Assam
has said in his Budget speech that
apart from tea and oil, the industries
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now existing in Assam are not worth
the name. In the First and Second
Plans, Assam did not get any Central
Sector project. These plans hag to
deal mainly with the deficiencies in
social services. Assam had to spend
44 per cent of the total expenditure on
social service against the all-India
average of 18'7 per cent.

Assam’s per capita or national in-
come is far behind the All-India
average. But the cost of living or the
cost of construction is the highest
there. Compared to 1955, the cost of
living of the general working classes
in this State was 17 to 21 per cent
higher during the last 5 years. In
comparison with 1955, the cost of
living at Gauhati and Tinsukia in 1960
wag 18 per cent higher; at Silchar it
was 25 per cent higher.

Assam's Budget this year has
shown a large overall deficit. The
Finance Minister of Assam has said
that it is beyond the present resources
of the State {o cover the large and
growing  deficit outside revenue
account. He has stated in his Budget
speech.

“Our grievances, particularly,
relate to the total denial of any
share from the excise duty on
crude oil and from the export duty
from tea; the inadequate share
from excise duty on fea; Central
Government’s apathy to increase
royalty on crude oil; the inequit-
able imposition of West Bengal
Entry Tax on Assam tea, not con-
sumeq in that State but merely
auctioned in Calcutta for the pur-
pose of export; the deprivation of
full share of income-tax collection
from profits of the Tea companies,
registered outside our State,
though earning profits from tea
produced in Assam; absence of
proper assessment of our needs;
the scant consideration given to
the high cost of living and high
expenditure on construction work
due to bad communications ete.”
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goodwill between all the people in
tha: State and also in other parts of
the country.

1 think all these grievances are
genuine.

Now, the Assam Government has
submitted a memorandum to the Third
Finance Commission for g larger share
of the revenues and increased financial
assistance. I have no doubt that the
Finance Commission and the Govern-
ment of Indig would give very earnest
consideration to the needs of Assam.
The difficulties of Assam can be over-
come only through liberal grants-in-
aid and larger allocation of the pro-
ceeds of the Central taxes. I believe,
Assam has a rightful claim for all this.
Assam’s Finance Minister has justi-
fication when he says that to drain a
State of its resources, to deny it even
a share out of its revenue and to with-
hold adequate aid for serving its needs
and for exploiting natural resources
within its areas is not the path of real
democratic Plan.

I request the Finance Minister to
give specia] consideration to the case
of Assam.

Lastly, I am sorry that the day
before yesterday, hon. Member,
Shri Guha thought it necessary to
refer to the Assam disturbances in
relation to the national integration
question. He said that the Govern-
ment of Assam did not accept the
advice of our late lamen'ed leader,
Pandit Plant. But this is not correct.
In reply to some such criticism, Pantji
himself said that what was embodied
in the Assam Language Bill] was
nearest to the formula he recommend-
ed.

Acharya Vinoba Bhave iIn his
present visit to Assam, during  his
Pada Yatra, hag met many people in
his prayer meetings. There, in one of
his speeches he has advised the people
to follow a policy of ‘Forgive and
Forget’.

An Hon. Member: Do not beat him.

Shri Bhagvati: I hope everybody
will accept the advice of the Saint on
the March and build up unity and
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Shri Ajit Singh Sarhadi (Ludhiana):
Mr. Chairman, Sir, the Finance Minis-
ter has given us a very lucid and
clear exposition of the country’s deve-
lopmental economy in his budget
speech and the Economic Survey that
has been circulated to us. Budget
reflects the policies of the Govern-
ment, and this Budget is more im-
portant for, being the first Budget of
the Third Five Year Plan it is indi-
cative of the policies that are to be
adopted in the next five years.
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But I will take up only three salient
features of these policies in my obser-
vations. They will be, firstly, the em-
phasis on the industrial production of
the country particularly in the heavy
industries sector; secondly, the treat-
ment to the agricultural sector and
the increased production—which. is
the foundation of the planning-—and,
thirdly, allocation to the defence pre-
paredness of the country,

But before I deal briefly with these
three features of the policies in the
budget planning, I will shortly deal
with the criticismn that has come about
the taxation proposals in the Budget.
The emphasis in the criticism has
been that there has been more of
indirect taxation and much less of
direct taxa'ion, that these proposals
are very much anti-people, and that
the net is so wide that not only is
everybody touched but most of the
people are hit. I am surprised to see
how these proposals can came in for
criticism. Indirect taxation has been
criticised, on the mistaken ground that
in a country like India which is very
much under-developed, indirect taxa-
tion is the main source of revenue.
In fact, direct taxation is always the
feature of a country for revenue which
is under-developed and direct taxa-
tion, in a highly developed country
where the high income-groups are in
a very large number. In an under-
developed country, like ours, if we
have to export our own capacity, with
the planning that we have got to carry
out,—and nobody joins issue with the
Plan and even some say that it should
be a more ambitious one—we have
got to find resources, and if we have
to find the resources, it is not only on
the foreign aid that we have to depend
but we must pool our own resources.
Then, if we have to look to our own
resources, na'urally taxation is an
essential ingredient, and in an under-
developed country like India, taxation
naturally has to be from the indirect
sources also and not from the direct
sources only because that is not very

much possible. ‘)

Emphasis has been laid on the fact
that there should have been excess
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profits tax, capital gains tax and so
on. I concede, and I also believe and
would at the same time say that taxa-
tion is one of the ways to remove the
economic disparities and wealth diffe-
rences, but we have got to increase
production, si uated as we are, and
when we are maintaining the private
sector on the basis of the industrial
policy resolution of 1956, Then, we
have got to see that we give sufficient
incentive to production in the private
sector. I quite see that the time will
come when direct taxation should be
heavy; the time will come when the
country becomes highly developed
when the direc. taxes would be the
main source of revenue then we must
remove the economic disparities and
prevent concentration of wealth in a
few hands. But as long as the
emphasis is on increased industrial pro-
duction, both in the private and the
public sectors, I would submit that we
shall have to have a climate where the
i wcentive to create more production
should not be curbed. Therefore, we
have ‘o be very cautious in the matter
of direct taxation, and the emphasis in
an under-developed economy shall
have to be on indirect taxation. But
certainly I would say that in this wide
net of indirect taxation, there are
certain matters to which I would like
to draw the attention of the hon.
Minister.

I would just invite the altention of
the hon. Minister, for example, to one
item on which he excise duty has
been levied, nameiy, woollen yarn.
The hon. Minister, while imposing this
duty in Part B of his budget speech,
said that a part of this duty would be
absorbed in the cost of manufacture
and the consumer will not have to
pay. Of course, certainly nobody
would object to an excise duty
which is gbsorbed in the cost of manu-
facture, but if it hits the consumer in
respect of the price he has to pay, then
certainly consideration should be
given, especially in the case of the
excise duty on woollen yarn.

1 would particularly invite the
attention of the hon. Minister to the
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hosiery industry. 80 per cent of the
hosiery industry is concentrated at
Ludhiana, and it serves the defence
forces. I am not sure of the figures,
but, if I remeber aright, nearly 45 per
cent of the entire production in the
hosiery industry is taken away by the
armed forces through the Direc!or-
‘General of Supplies and Disposals. In
the case of this industry, the price of
the woollen yarn is fixed under the
control order. The hosiery yarn and
hosiery goods have been put under
price control under the Woollen Yarn
Production and Distribution Order,
1960 and Woollen Textile Control
Order, 1960. The ex-factory prices of
hosiery yarn have been fixed by a
notification. The yarn so produced is
distributed to various hosiery units
through the Hosiery Industry Federa-
tion at the ex-factory price fixed. The
Textile Commissioner has also fixed
ex-factory price of hosiery goods
based on the control price of the
woollen yarn. Under such circum-
stances, the spinners would certainly
increase the price of their manufac-
tures by 124 per cent or at least 10
per cent in view of the excise duty on
hosiery yarn. Therefore, it would fall
on the consumers. I am told the
hosiery industry is earning some
foreign exchange also. I am not sure
of the figures; I put a question, but the
figures were not given. So, 1 parti-
cularly plead the cause of hosiery and
woollen yarn.

I had categorised the three features
of the budget. Regarding the
emphasis on heavy industries in the
industrial ~prdduction programme, I
certainly agree that in order to streng-
then the economy of the country, we
have go' to give importance to it. I
am not against the stee] plants that
have been put up; they are also
earners of foreign exchange. I also
feel that the grow'h of industrial pro-
d@uction is essential if we are to be
strong enough. But I submit that one
thing for considera‘ion in a developing
economy should be whether with the

MARCH 16, 1961

Budget—General 5474
Discussion

growth of heavy industries and pro-
duction, we would be able to compete
with countries which are very much
ahead of us. If we are not able to
compete with them, would it not be
better if we divert our gttention to the
consumer industries?

Mr. Chairman: THé hon. Members
time is up.

Shri Ajit Singh Sarhadi: I may be
given 15 minutes. Many hon., Mem-
bers have been given 15 to 20 minutes.

Mr. Chairman: The hon. Deputy
Speaker has just told me that 10
minutes should be given to each hon.
Member.

Shri Ajit Singh Sarhadi: 1 will abide
by your decision and mention a few
points, without dilating on them. My
first point is about the emphasis on
industrial production. I would cer-
tainly say that the emphasis on indus-
trial production should not be as much
as is being given now, particularly
heavy industry. We should lay
greater emphasis on small-scale in-
dustries which give more employment
to the people.

The most unfortunate aspect is that
the agricultural sector has not been
properly treated. Before the first
and second Five Year Plans started,
the income from agriculture if I re-
member aright—was 49 per cent of the
national income. During the last 10
years, the increase in agricultural
produc ion has been 33 per cent and
the increase in industrial production
has been 66 per cent. We have not
got the break-up of the per capita in-
come of an ggriculturist, a ruralite and
the per capita income of an industrial
wage-carner, an urbanite. Taking into
consideration the shortfall in agricul-
tural production and the increase in
industrial production, the part of
na’ional income from the agricultural
sector has very much come down and
the disparity between the two has
been very much accentuated may not
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be so much in the first Plan period,
but positively much in the second Plan
period. If that is the position, it is
most unfortunate that sufficient atten-
tion has not been given to the agricul-
tura] sector, which should have been
done. We depend on climate even in
this atomic and highly technological
age for increased production. I believe
this is an issue, this is a problem,
which should be dealt with in a war
basis. We have imported nearly
Rs. 1,500 crores worth of food during
the last 13 or 14 years. During the
First Plan and the Second Plan we
have spent Rs. 600 crores. In the
Third Plan period also we are going to
spend that much money again. So
much of foreign exchange is lost under
these non-developmental imports of
food from outside. I cannot under-
stand why enough emphasis is not
placed on the agricultural sector by
taking to capital outlay or something
of that type. Why should we tinker
with the problem like the fertilizer
factory here or there when the plan-
ning necessitates that we should have
an agricultural sector with all
emphasis on it?

My third point is the defence pre-
paredness. It is very significant that
we have allocated Rs. 12 crores for the
construction of border roads. We have
increased the defence allocation by
about Rs. 16 crores, which is partly on
account of the Pay Commission's re-
commendations. But in the condition
we agre passing through, with a neigh-
bour who is so callous in the north
and another neighbour on another side,
it is absolutely necessary that we must
be prepared. So, I fail to see why
there is so small an allocation when it
is absolutely necessary that we should
be prepared in defence.

Then I come to my last two points.
Firstly, we have to look at the adminis-
strative set-up. Now two Plan periods
have gone. We have passed through
ten years. May I ask whether the
Present administration is a responsive
One? Let us put some test. Are the
Present administrative  services
responsive to the impulses of the
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people and the new impulses of the
National Government? Has the
affinity between the two increased?
Have we given that prestige and
importance to the utilitarian services
like engineers, doctors and teachers,
who are the rea] nation builders? 1Is
it not a fact that the prestige of the
executive, whether it is the judiciary
or the police, is more than the pres-
tige of these utility services? I submit
here that it is very necessary that
attention should be given to this side
also and that we should have an
administrative set up which is sympa=
thetic and which is responsive to the
pulse of the people and which is akin
and which considers itself as one with
the people.

I beg your indulgence, Sir, to men=-
tion the last point. We are building
a social welfare State and after 13
years we have found in this edifice
cracks in Assam, Jubbalpur and Pun-
jab. There is lack of confldence
among certain sections of the people.
Confidence has not been inspired in
the people. When policies are made
in this country, everybody should
think himself an Indian first and an
Indian last. If he does not think him-
self an Indian first and an Indian last,
then it is a disease about which the
Prime Minister said “the health of the
country is not sound”. If the health
of the country jg not sound and if
we want emotional integration of the
people and oneness, that disease has
to be diagnosed and remedies have to
be found. And if a drastic remedy
is necessary for it, that drastic reme-
dy has to be applied here and now.

Finally, I am glad that the question
of Punjab has been taken up by the
Prime Minister and he had admitted
the Punjabee to be main language of
Punjab. He has taken upon himself
the solution of the language problem
and, I am sure, he will succeed. I
hope he will implement what he
thinks is good for Punjab. Guru Gol-
walkar has expressed surprise “why
Punjabi has not been given a place,
a rightful place in Punjab; poasibly,
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for political reasons”. I am sure the
Prime Minister will find a satisfactory
solution and it will be implemented.
I wish it should be implemented as
early as possible.

Shri Pangarkar (Parbhani): I rise to
support the general budget. I con-
gratulate the Finance Minister for the
courage which he has shown in pre-
senting the first budget of the Five
Year Plan in the face of the coming
elections. The budget for 1961-62 en-
visages a deficit of Rs. 60°60 crores,
which is expected to be wiped out by
the new taxation proposals which are
supposed to yield Rs. 6087 crores.

The incidence of the new taxation
falls on the common man. He will
have to pay more for tea, coffee, kero-
sene o0il, matches, betelnuts and
tobacco. Instead of putting more
burden on the common man many
crores of rupees could be raised by
checking evasion and by eliminating
wasteful expenditure. Taxes are jus-
tified if they go to make the economy
of the country and the life of the peo-
ple easier, but taxes on tea, coffee,
kerosene 0il, matches etc. are not
justifiable in the sense that they break
the economy of the middle-class. I
am of the opinion that taxes on kero-
sene oil, betelnuts, matches should be
abolished. After all, taxation is not
an end in itself. We want more pro-
duction. Production is the main aim
of our Plan. We want to increase
production, industrial as well as agri-
cultural. During the Third Five-
Year Plan......

Mr. Chairman: Will the hon. Mem-
ber come nearner as he is not audible
to the reporters?

Shri Pangarkar: During the Third
Five-Year Plan small-scale industries
should be given top priority in rural
India as it involves no large invest-
ment of foreign capital and produc-
tion is much quicker. India is a
country of villages, About 80 per
cent of the people live in villages.
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So, prime importance should be given
to the rural economy. India’s prob-
lem is the problem of rural India. It
is the problem of ignorance. It js the
problem of 5,58,000 villages. The prob-
lem of ignorance should be given
priority in a country like ours which
is economically underdeveloped and
socially backward. The solution of
this problem lies in the spread of
education to the remotest corner of
the country. Education is a powerful
weapon of social reform and an effec-
tive instrument of creating social
consciousness among the people who
are surrounded by social rigidity,
traditional fatalism and century-old
customs and rituals.

Agricultural production in India,
instead of rising, is stagnant. On the
other hand, the food requirements in
the country are increasing at a fast
pace due to the rapid growth of popu-
lation. So, more importance should
be given to agricultural production in
India. The projected increase in po-
pulation at the existing rate during
the next ten years presents an alarm-
ing picture in terms of availability
of food.

At present there is great instability
in agriculture. The agriculturist is
not sure as to what return he is going
to get. At the same ¥me frequent
changes in land policy of the Govern-
ment make it more difficult to place
his production on a long-term basis.
So, agriculture should be placed on a
business footing if we want to in-
crease production. In the same way
the price of industrial produce must
be related to the cost of production.
Also, the price of agricultural pro-
duce must be such that the agricul-
turist is able to get adequate returns.
All over the world greater importance
is given to agriculture, whereas in our
country adequate attention has not
been given to it so far.

Ceiling on land holding has been
put in almost all States. It should
be imposed on urban property alsa.



5479 General

The vield per acre in India is the
lowest in the world, As compared to
3,750 lbs. in Japan and 3,000 lbs. in
the United States, the average yield
per acre of rice jn India is only 800
lbs. The average yield of wheat per
acre is only 700 lbs. as compared to
1,800 lbs. in Japan. The basic prob-
lem, therefore, is to increase produc-
tivity of land in India. Increased
agricultural production, which is the
main aim or the prime need of India,
is possible only if the agriculturists
and farmers adopt improved tech-
niques. It is, therefore, necessary that
better techniques should be commu-
nicated to the farmers in a very con-
vincing manner.

I would like to point out that agri-
culture in India, from time imnremo-
rial, has not been a very lucrative
profession, and the reason for that can
be attributed to the fact that we do
not have, as in western countries,
well-organised farms of great areas.
Also, fragmentation of land holdings
has resulted in low production, lead-
ing to acute food shortage in our coun-
try. In view of the present food situ-
ation in the country, adequate and
timely help should be given to the
agriculturists in the form of loans,
fertilizers and improved seeds.

After having said this, I will switch
over to the condition of agriculture
in the Marathwada region of Maha-
rashtra. The Marathwada region is
the most backward region and is an
undeveloped area. The absence of
railways and the lack of means of
communications have hampered the
progress of that area. The Marath-
wada region consists of five districts
with a population of about 8 million.
It has large uncultivated tracts of
fertile land which depend on the
vagaries of scanty and unevenly dis-
tributed rainfall, where only one crop
can be raised during the year. It has
about 1,50 1lakhs acres of land
out of which 1,20 lakhs acres
are cultivated land, At present
only 2:9 per cent of land s
under irrigation. The major por-
tion of Marathwada region has to
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depend on monsoons for cultivation.
Hence the schemes which aim at the
introduction of improved methods of
cultivation and conservation of soil
and moisture have a great relevance
in the development of the agricultural
economy of the area.

Failure of crops, scarcity and
famine are a perpetual feature in the
districts of Bhir and Osmanabad.

17:49 hrs
[MR. DEPUTY-SPEAKER in the Chair]

There are no irrigation facilities
available in this region except well
irrigation and some small irrigation
schemes.

I would be failing in my duty if I
do not make mention of the Purna
project which, when completed, will
afford livelihood to thousands of peo-
ple. It will turn the arid land of
Jintoor, Hingoli and Basmat tehsils in
Parbani district into a green belt of
fertile land. During construction, the
Purna project has provided employ-
ment to hundreds of people. I would
like to state that the long cherished
desire of the Marathwada people does
not seem to take a final shape in the
near future. There have been propo-
sals to construct a dam on the Goda-
vari river neal Manglegaon in Bhir
district. If this dam is taken up, it
wil] irrigate 450,000 acres of land and
the production of foodgrains will in-
crease by lakhs of maunds.

A major portion of Marathwada is
a famine-stricken area. During the
course of the last 100 years, Marath-
wada had to face famine several
times. Every four or five years, it
has to undergo drought conditions.
At the time of famine, remissions
were given by the then rulers, but
the causes of famine are still there.
Till recently no consideration was
given to the question of removing the
causes of famine in that area. @ What
Marathwada needs is more water.
Even areas with better rainfall have
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the problem of conservation of soil ¥ IFq qAF AT ¢ afET g7 9 gy

moisture. Contour-bunding is the

remedy. But, no adequate steps are it v a, ot 5 0w e F v

taken in that direction.

With these words, I conclude,

ft wo o fam  (Fmww) o
aregew wERg, few wf wERw 7
097 WrEw & 2 Wer 57 & | gF wnr
% W ¥ W aF 737 797 ;W7 F a9
2, o fadhg daadiz Qomr & ofa
T FYT FYT W F TR %0 R
FAT § | A FER AT 7 gftg g9aia
TYSAT HY AN FA & o g wrawgFar
% 33 97 #r gafad aga graa F
G gAY I ¥ §F 299 qA Y
YT FTE |

% quEAAr g fF 7 3w H gw Ay
aga &€ wrawwar g f& g ag dEr
wfed fF 39 [ & wWT T+l w7
wifqs waeqr 7471 & 1 TW F W@F AT
#1 wifgs fegfa g & wiwel &
q{ER 7% ¢ f& sadr wifes whw
| Wo FIT F 7 HT 300 §IT &
ufgs agf § | o= oy waeqr ¥ wq
Y sgAEqr 7 ¥ & a1 &1 A mAT
w1fgd F g0 s & frg wF1 & 747
AFT TIAT FTH AT FHA |

Neqel T & Geaey & qTAAG 7oA
A &1 w19 & fF 993 ar o9 ¥ww T9
g1 agrar A1 gwaAr | gEfag wrEwE
WAt O Y WA FT AT 2T )
gafy w19 7 24w &Y AT7 JTA FT FTAT
¢ afeT sawr afesa = goar § ag
qaT AAATT qeft off arAq #7 Jear
X0 ar I qrw g fr g7 A
qT F§1 % wfaad ¥R 5§ Lo wirma
vy v war @, ardy g o e
TAAT IT qF W4T § | WAT g WA

& oy, ot ¥ ag AT §, oY
fegraarg s ¥ A frereft Y 7g o
o g 7¥ &Y faerq aeft & s WY
et FTam aiw o A arag <
uTT gY

AT Tt o Fwer R oga
fearaed ax v dww Al @ g,
guy Iaw wfawfma &1 &1 w@ww
frar & 91T <o A & T Ko HA
#1 fearaeé F7Ar a1 & | AfF7 7@
sfrarfra &<7 1 wafe # gg o
AT 9T Yo Wiawma E4w ag wav forawr
f gramT AR 300 Q¥ wiww
T8} & 1 &1 gk welr St #y fasre
1 s&@ ¢ fF g SR wgr aF
e g7 & fag fggerdt s g@-
¥ fag grm

q @ AOFT A OF AW aTE
faamar qrgaT § 1 AT @Y & § gafy
soae #3 # wieF vargw A@r 8, e
fmT oY wTT AT 7 S0 FUT FT FT
T@a & ¥ AT FT qT A SFRET
feawa 7 Q1 | FfwT & o fash 78 FgT
wrgar g e fraeagar & aww gard
FTET &1 g g} g | ot o A
azeg & wgr fo gAY gyt oF qoer
T« w4t § 5 91 gw a9 9w FAT
¥ & AR 7w d@q £ fv g g
&1 wTT qroT & A gw Id §wy
2%q qATH A 1A HrAT T § 1w
#t g s g aew Ad oman fw
¥ fosggar o s awd § | F F2AT §
f& Tt Daasy ¥ foagsggar &
fradt w7 § T8 a7 sarw fagr sq
& qar Fqr fF gaT SO TuAT wY
AT @TE AR HY AT @TE )T A



5483 General

T 27 W WTATIEHAT & | $L TH G
s fear smg &Y Wy FT wME A
WTIEEaT A &1 | gW 2&d & 5 uw
AT & UIT QEAHZ T & WY EAT
%1, d F g UF (@ FT g AT &,
A W 1S TF 91& F1  qar g av
F TAT ATR FT T AT | FTE qG @A
areT gt & o ar a<wr @ fr 9 g
OY BATE H a TG At WIS T OF AT
Y HF gr v |

7 @ g f wiat # oafs #1F9
< & fog s g ¥ frgea fag
qq%it{ﬂ'ol{oﬂ'(ﬂoﬂ_’omﬁl
# qagAT g gfE o T § vy s
qT W9 €, WO gEET a% g
FT g9a ¢ ar fex =7 what i 4
& fru wry €7 €7 |1 WX <1 37 & g
FFT THo To WIT o To a8 AW
®1 741 AT & | THE AT & o wrew
T THATH TG § | T §F &G B
§ 7% wwew AW F W o fr o
9YST |7 SYTRT AT @ &1 7 @1 @
WG W FTH TAT qHA | @A A
ot & gT AR F TR i At & fow
T FT WX T Y 43 FT ITH
qgraar ft T T |

gt qTg ¥ WY WR AT F A H
@ awaE ! A o aWw ATE AT
T WY W IS T A ¥ KA
TR (rqeqaar ¥ qCE T A At
AT FIR A FATAT

& @ § e form et ¥ g
¥ ST wOwHa 1 45 T & fE W Ow
wwge s g A e gfE @
Wﬁm’fﬁ'ﬁmiﬂ*“ﬁa
ag Fear & fa g 9 fasal &% 7
Wy §, deawErg g Fed ¢ A
W ¥ g w7 ST § | 9g
wToRY fomeugar &1 AT € | g8fag
yew T arg ¥ § f& s g
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TG W @F | §W W & @ AW
e g, WE @& wrcggag ¥
aue F T FW WA STk FAC
AT FT FAT H\T IAT AT § GUT
ar g gwwar g ﬁwﬁzwftwrga‘(
TaddE, Ir sﬁ fearifes wawie §
Iua faw ag 9 Sfag @iaw 7§ qwar
o1 FwaT |

e §19 & §19 WOy F g
wgur fF g% WA i Ra A W7
T X FY e § Ty ¥ O geAmdi
F FWTET W g £ | ft ww &
s § 47 ¥ fF fafaew ¥ =€
Hrer % ag «77 73 "¢ § | A FAA
¥ 7 g f& @ oRe ¥ gadr
ATAATHT AEE g AAT FA H W@ |
T {Rooo T W AT #Y avw ar g
w® T, afFT g7 ff ok @R w7
HTAFT FH qAT §E § | HEAEwAT §TH
ara &1 ¢ i o drwy SR a=Er 9 )
TF 11 ¥ FF gEL A % A7 A2
T FT FAG T ¥ TATANH A
RIS TR H IR AT AT | FAY
Ty Fray Y AT § A | gw Al
Tiga i et & au, afew oy qew
#Y ot wraegwar g f oW gw ey
w17 & off feft #r oot diwr & ow
£ ot " A agA T | gHET TEET
gy FAr Tifge

TF I qW W FgA § fw gy o
qgelt wie ¥ WowT 2wy w7 oA g |
CHET WA F1 T FqT WG I I A
# aff g wrar afww § gaar fqaew
FEr f sy faa oo oft sga & e
§g 9T 9X IFHA AW AG «MAT
sy femaend a1, dfew sawTam W
sfama ag maT § | o T & fwg)
& 39 %1 TW &g w47 § | oA Fiet 9%
=9 g fa=rt #3 o 9 £ w6
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s frgeggar ¥ qo F@ A Fer
F3 AV AIHY € F7 AT | F g
ff =TT aorR T 2361 A7 FET &
et @, A 7@ g O w2 A O afew
& a9 @ A9 A e e a1
W 1% a1 9T 3¢ saear FC 2 fF
I Y g & wiww Frwg v, ag fgHT O™
1T | SR QAT W& o T g,
7g AifrTe 97 qra § avfere w®@
HHT, YT ATGT T T § L, B,
T AT Frww A} @AY )

18 hours,

ag F&1 ™1 ¢ 5 7 7T aga faa<
T & W §19 T FT STF A9 § |
daarmg fF @ As o g &
qGT G 5 THL F FT TAE *1 Hrvarar
F 7€ 8, fF 70 wrafagt 1 F62 T @1
W F FIT 7 & w5 | qfdT 7 @
fraza wtar =g g i 7 T 37 S
9T ME T §, AT 3T arfwgr &6
IR ¢l 9Fg & A T 1€ IT F
TAAT FFAT & | W @S & fo IR
#, §T ST AR BT AT T @, TFMRT
qZ I FT @ & {6 TR 7 T &2
wm feg &, 7 #q1 %% ? o S gLt
& ford 9wl &, 37 U ff T TR daw
@i g7

ST FT FEAAT: 7 JEA 7 & fF
feafan w\ wafan § frem & faa
THEH T 1T & W TW FW I A
T @Y feqr o @ R | 99 7 W
% 9@ Eqf F wC IZFE g T E A
Fgt ¥ W g W £ € {7 T niww
qfcare-fritea & fod, a==l 91 darew
%3 & fod, zard ated & fad wd €
€ HO07 § &7 4 AMG § Wi Fun
rasfldm@ s fmam &
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YT AW F AT F7 &G THC
w1 g1 fF 37 # 7w A & fF 7 @
T 37 ¥ fag feowe @ s &1 &t
uigasT &, 59 T § A4y Ay &
9§19 7 397 AN 9C TFW T
gt g ¥ fad Sfew w@w adf
gtar 2, fotw & Zard mw wAa ¥
T qET § |

faaeafaar & arara & & 7 wo &
faaz fwar & 1 e @ 9F, & I¥
LA FT TAA FAT AT | IW F WA
& 7a § ag Ft FE I g (forw
w1 for% $g v gzt ¥ far ot §)
fiF gaTR 291 ¥ a7 74T 99 @1 & W TA4-
s s fFrarasTaIR 1 AT R
fe fage a@ anf & gw ¥ S W¥faw
gafq #T Y 8, aga IavT-99 997 §,
SearEa ot Far forn @, fwr ag e @
fE gafasar # fodt v ) Fa¥ 7
gratrmar @ FrzmTw
yaeq fear @, afeT q@ 59 a9 § ¢F
fedY @raa a1 I F1 IAG T AT
¢, fore & wrafamar &1 g & & Jver
# o1 g, =re a8 forav &), W@ fway
W TR ¥ @1 gefnd ¥ afefwde
2% &1 afasre aTET gar wfuwfat
Fowf AfFT T ICT F a7 1@ §
faad g8 ¥ fF zeeq w2 fad o &,
o 55 T AT & | WX A
% ¥ g2fady ;1 srafwwar & 9w,
W 3G FT AE ¥ AW, qferdr
T sforam safeal a1 sreaes T
@, & wafawar w1 frem & wfead
T g | xw fad @ amT A aga
srreea ¢ e sfor omaf frardw
FY T A faqr T AT AT FAfawar
T e @ @ § IT W AER
U3 & 379 fFd F | Y g9 wad 2
HT 3@TT §T & |
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HgEZ & T X MR O
AT 9T A FET ¢ | 7 2@ g F
&9, W1 WX ZHI Taie Ag foeem
¥ gadt watfag ¢ v a3 2@d g ot fw
gl # s AR & e feaw
sfaaa s €, a2 fasew feaar wg@m 2
o 39 & fFaq &7 S0 ®.337 I3T
aid § aUET gANdr & oiweray
LTt § AT AT @ E AT W [y
wfus & wfus @+ faar a1 @ 1w
ATF Jg g a0 o fw 33 was,
gaFr a1 gifagrad-faa #1 ag a@
qFT & IT & & 3G § AwurAy @,
T A% FH @F H SFUET AT F7 FHAY |
GGy 9T gAAT @" fFAT A1 @ R,
afes woraa ga gfvws arfaad &
SATET FT IE F ATH AGN TG @8 |
St weAg 1T @ A fzies fod 3
g < & 4% F myma ¥ 1d7 grHr
IT H ATT TGN IST TFT & 1 A F AT
& 71 B A F FE AT T T AN
F FCAR & AR &7 F@ a7
Hrawgsar g, fow & 7ha oredt oft
¥4 qOA §, AW g, @ &, $8 g
Sraq g F7 6 |

7 &t arga ot {5 912 F98, 712 75
AR adr A 97, S A0 AEE &
faq g=dr & o= 2o & g wfem
@ ¥ foa fraae #7 faar @,
arfe & agy wia 9% fa=r @& | o2f a%
argd A7 S8 G 9T FT F217 77
AW Y A Iq AT FTE | A
s w3 § fF a1 e At
& A<E ¥ AW WY AW qq1A FY FIOwG
T
Mr. Deputy-Speaker: Shri Shiva-
nanjappa, Shri Chandak, Shri Bala-
krishnan.

Shri Balakrishnan (Dindigul—Re-
served—Sch. Castes): I must thank
the Finance Minister for having
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placed a very clear picture of the
development works, covering the last
ten years' achievement. We have in-
troduced so many developmental
works and so much progress in this
country in the last ten years. For
all these pgigantic develiopmental
works, a huge amount is needed, but
that huge amount can he collected
only through taxation. So, taxation is
unavoidable in a country which is
undertaking so many developmental
works. If at all our people are pre-
pared to give taxes and more taxes,
it is because the country is under-
taking so many developmental works.

In the Budget there may be an
excessive increase in taxes on some
few items, which may affect the poor
people, but 1 see in the Budget only
cne or two such items. Sg many
Members who spoke opposing the
taxation proposals, have exaggerated
the picture.

The two items that I mentioned are
tobacco and kerosene oil. Tobacco is
some sort of substitute diet to the
poor people working in the field. If an
agricultural labourer puts a small
piece of tobacco in his mouth, he can
forego his food for the day. If you
go and ask the villagers and the
labour class, they will say, “We do not
want food if you supply us some
tobacco.” So, this is very essential as
a substitute for food to the poor
people. So, I hope our Finance Minis-
ter will show mercy to these people
and give some relief to them.

Regarding kerosene oil, the rich
people and even the middle class
people are not using it, it is only the
poor people in their hutgs that use
lights of kerosene oil. So, it also
directly affects the poor people. I
can press the Finance Minister to give
exemption of tax only for these two
items.

Something was said regarding betel-
nuts. I think that is exaggeration,
because yesterday I met a friend who
is a betel nut merchant. He told me
that the merchants are getting five to
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ten times the actual price as profit.
Then, why not they give something
to the Government through increas-
ed tax on betel nuts? I ask the
Finance Minister to give relief at
least to these two vital things, namely,
tobacco and kerosene o0il. The incre-
ment of taxation on these small items
is just like a few drops of water in
the ocean. When there is plenty of
water in the ocean itself, why care for
small drops of water?

Then, take for an example motor
insurance and general insurance. We
have already nationalised life insur=-
ance. The next step is to natlionalise
motor insurance and general insur-
ance. The same reason and the same
argument which applied to the
nationalisation of life insurance also
applies to the nationalisation of motor
insurance and general insurance.

So also banks. It is the proposal
of the Government that step by step
the banks ought to be nationalised.
We are hearing news that one after
the other the banks are collapsing.
After the collapse of the Palai Central
Bank, some uncertainty has been
created in the minds of the public
about banks. People are now afraid
of depositing money in the banks. On
the other hand, withdrawals are going
on in so many banks. There is suffi-
cient reason and justification to
nationalise the banks. If you do these
two things, then the Government
treasury will have enough resources,

Prize Bonds are very good to mobi-
lise internal resources. But this sys-
tem ghould be made easier to attract
poor people. At present there are
only two varieties of Prize Bonds, the
Rs. 100 Bonds and the Rs. 5 Bonds.
In addition to that Rs. 2 and Re. 1|-
Prize Bonds also should be issued to
attract the labour classes.

In the system of collection there
should not be any compulsion by the
revenue officers. The present system
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of collection makes for some sort of
compulsion and compulsion would
attract the people less. I think you
need not catch the fly to go for the
jack fruit. The Prize Bond is the jack
fruit. There is no need for compul-
sion to make collection for the Prize
Bonds.

Regarding prohibition, Dr. Krishna-
swami the other day, said that prohi-
bition ghould be scrapped. As far as
Harijans and the poor working classes
are concerned, I think, prohibition is
a boon. Perhaps, Dr. Krishnaswami
may be living in the urban area; and
so he may not know the repercussion
or the bad effect of drinking. Hund-
reds and thousands of families have
perished due to drink, In my village,
before prohibition there were at least
half a dozen murders every year.
There were communal clashes and
rioting; there were clashes between
one family and another. After prohi-
bition, the people have taken o life
harmoniously. So, I do nbt like this
suggestion. I do not like this tainted
and improper income for the good
purpose of the development of the
country.

Regarding administrative efficiency
and economy in the industrial sector,
I must ask the Government to de-
centralise the National Small Indus-
tries Corporation. I think there is a
proposal before this Government to
decentralise this Corporation because
the present system of administration
of the Corporation makes for delay in
the disposal of applications. Even for
small loans under the hire purchase
system, people from Madras, Bombay,
Kerala and other places have to rumn
to Delhi. To avoid this delay and
expenditure, the National Small In-
dustries Corporation should be de-
centralised on a regional basis. With
regard to the STC I have to say this.
I understand that there is lack of
co-ordination between one section and
another—between the Development
Wing and the Controller of Imports
and Exports; and on account of that
the issue of permits even {0 rupee
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payment countries 1s delayed and the
developmental programme  suffer.
There should be better co-ordination
between these two wings.

I understand that the administrative
expenditure in the community deve-
lopment areas is more than the deve-
lopmental expenditure; it seems to be
twice or thrice that of developmental
expenditure. Thig should be made
less and the development expenditure
should increase. In the village, agri-
culture is the main industry but it is
seasonal. To avoid people going to
the towns after the harvest time,
Government had allotted some crores
for starting cottage and small-scale
industries. But I do not know how
many villagers are benefited. The
BDOs, the Sub-registrar of Co-opera-
tive Societies and many other officers
working in these areas must them-
selves go to the villages and organise
the industry and give strength to the
weaker sections in the villages.

Development works should not be
concentrated; they should be evenly
distributed in all the regions so that
the regional imbalance should be
removed. People of all the regions
must get the fruits of the yield from
the development works.

The allocation of spindles and looms
to Madras State in the Second Plan
period was not sufficient and at least
in the third Plan period it should be
done. The textile industry gives
some relief in the matter of the un-
employment problem but it is con-
centrated in some districts. The other
districts which are backward in in-
dustrial development are facing the
unemployment problem. So, the State
Government wants to encourage the
people to start textile mills in such
backward areas and for that purpose
more spindles and looms should be
allotted.

I understand that some units with
modern and uptodate machinery -are
going to be started by the Govern-
ment to attract foreign markets and
one of these units should be located
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in Madras State. There are a large

number of technicians and: experts
there.

Lastly, I want to say this. Shri
Sampath is a very nice man but un-
fortunately he belongs to a disrup-
tionist party—the D, M. K. Party—
which speaks much but does nothing.
He said people in the south being anti-
something; if at all the south is anti,
it is not anti any persons but it is
only anti-D.M.K. Party.

Mr. Deputy-Speaker: I wanted to
exhaust the list of 40 names that I
have got, so that those who are
absent today will not be gien a chance
tomorrow,

Shri T. B. Vittal Rao: What about
Shri Ram Krishan Gupta?

Mr. Depuiy-Speaker: Shri Ram
Krishan Gupta has conveyed to me
that he would speak on the Finance
Bill because he wants longer time.

st muafa T IuTERE AT,
T &t & 5 g faw w4 oo
T H AATATLY T & THTS HT qTEAfa®
w7 27 & fau gzewia € o Q@
Irfir ¢ fF ¥9 @ sram § @y
g0 & IT F7 To0C qTAT AT & ) 4X
q for ST & FU7 29 AT § eAH
¥ wrE oY et & S B Y A
afew ag WY wog @ & fF fow &y
F S &7 w1 foran famroor g wnfew
I gvaT g oar & | F A anar A
7y T @ gu faw woft @1 e
wiFfad FTr wgm, S f g
o afaat & ff sow w77 & fF
greifE wroF 7w H a7 wrAAd T#
& f& s w1 gE@m g
AT a1 w1 Fnr 73, afgm gwn g
I 1 Tl AMT SWAT 99,
A fe wrer A QA F fag, w98 & o,
ao & fad acadt §, foae fooar &
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gTFT T ¢ 78 Jvo To frad A T
A AT AN AR § T WAV | TF A<
feama savar war @t oF g #F ol
I AT L B A, FE T AT §<
@ 7 F& 97 3 T 4, FE 9T =
qE A TG 9 | ITFT I AAT
G AfET 3WH 3 A @
HALTFT TT FT W AT | BF TG e
gt TEw # g | Qe frwmee
™ 78 araa 2 5 I9d | sear
9T w7 AE A | AfeT W s
WA F FAAT FT HIT AT A FT
s, ey moar &8 F& 9<
¥ oo TS §, FEI 2 Ao U &, Fgl
R &o ¥ FEMT WY 399 ATAT F@ETE
ot @ AR aw § SR g wegdy
g & Al g ) WS IF AW A
as ot gaet ear AT Tvfed 0 oww
ft fergeara § ar@Ei A1 @@ § @@
FmEfmeaac AR g FE <
W9 T AFT T G AT T, TN
TTET & g ¥ T AT | T A A
araTE Ao € wrat #r gear ¥ ¢ AfFT
TR 9w W & @, Iaw wOw
A F fad, 7% frawr @ & I
A & ot gardy wow W< fad 9
iy sl W oFn fear war 7
gAY AR TCH AT 34 FT FE wrfwww
g &Y | & faw 70 ¥ g7 o w0
AT A fE TR a9 #Y 4 qaw
2 fFogm oo 3@ FwoEdt @
F AT F I AT AT FI, AfEA
Ty wqA g ot ¥ 5 fegee
' wrardy 7 Y4 fewmn, O fw gfc
7 Fga arar g, foggr & s
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A T97 99 aWffg At F aoe A
@y w1 Wy faen, frdm o= o
TISAT & a9 F1 3@T &7 A1ET e,
A g awie W wr g, AT mI FwF
Ffom #8 s = & #, 4598 a2
aTH AT @ ®, o fE famr & faw
faeer 77 &, svm wreX #, wEww
qar gWr § fF A= st aww &
fad =1 @1 sen @, afew fear g5
g AT | F ATAGET fraed w7
e § fF W 3T wEAw #
AET FA F foF 08 2w 5/ foeryy
IAFT AEAAHT F1 ST faer |

g & d ag W aEA g g
& e w9 gfeeet o awm i 7Y
2 g&a a1 7, 7 7 wgar fF e
AT IART ¥+ &, HIT ITH qA7 77T,
H9 A8 TF T T, A®A AT ITH!
fafea @ s awa &1 oo g7 At
F1 B TARAT WX FFIATL TIHTA
wo & A ¥ wwa &, afew | "9
gt Y, for & foa =g faar s
t fr 3 A=l & faa el #fa-
FEE AT §, B WX FFqARLT QAHAT
#I sgaeqT T FL AHA 7 W AN
TAH FfAGEE FTN AR &, Arg
AT AR & A ;O IR
B A FFAE T[T 7Y X TS 7
o 3 ¥ AR U F FR 4g @A
T F g wWifE afedl & g A
R 2T § T8 FIT F1E qasog Tl
g oy 7 fggen & fod &aw
W RE o fr & Tw A FaT F
WE, a@ AW F 6 g9 ¥ A4
Sfaa s & fear | @ fod 2w
91X g9 &7 5 & (% IT @ &
feafa 1 aqr | @ T § oY fy
T QYT FTHHE 2 QT 8, W
frd d@me wifeom & 7@ fem
)
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o § & 7 ¥ afaeT wogd
F TE ¥ WS FT A7 § 5 owr
& W s a7 gu & faf 3
TR T g 8, At ag wferiie Y
I | SR aore ¥ A% fad, w7 aAny
§ fAg o7ar uF A 2 ¥ ford, ey
fere 3% & forg, gy wireal =Y amT
W 937 ] F fad, w1 wrfre
T fFar mar | wror g FTA S
foqra & oot @7 @ oy &, S
ghemizar adf @ 1| g wWoR
IAL W 7 Fav f gard swzfa
# TW T g @ = ar @
2 | AF 9T & wer w7 o
AT w{leE & AT oW Ay Y Ay
@ T Wl F 0 W e a9
qasg ¥ AN & I § | W AT
FIfE X F sar F7 favare 93
T & A T HTHIT F 99 @Y qArE
T gfawfat & o Fw
T AR g W AOET wdeq § e
T & fawt ¥, forw o @ @ N
I & g WA 9 @ fF S 7y
W A § ag I fod ff 7 §
gt fefrad, gmér ofgfe,
AT Fugfoai S § § 3% fad €
T gW At A 2§ Afew g
] ¥ 7 fr = & 0T § @
T, A IT VT FY AEY T AT T |
wTsr g9 ag W v fe gard agd
FEHEH FT FAgAr H  gHEET w7
AT AT T & o orar wrfgnfy
st @l & 1 wwr wE fag ofr
gt aoe # e adf g T A
T AR W wY ST 9B1T & frd,
fererr 71 ®X I3 ¥ faq wrf sfaa
Tew WE@ 9T @ § | gl & qnrer
AT FT TTF & T AN IR FLQAT
g frwmg 2w a3 ot & Afm, @
ooy 2w & @ @t F@ 1 &9¢ §,
afea g aC% g I MT F 7



5497 General MARCH 16, 1961 Budget—General 5498
Discussion
[ worafa <] .
wraTs W IS AR & WA U I TRW £ wRifrE fagre

fe s g

< Fg 7 &fom, %rﬁr-{ st g
¥ag arg,

azﬁzn
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IgFs M s AT g T &
safeg qeufa far o 7@ 4¥ ¥ fgaa &
Sx AT TAT E | W SET AL
T @A T U I 4137 ar s
Z

g ag W qwa € fF g awre &
FIeY T AT BT IT F ST A
wge wifgd a® T wT @ r—
IR @ ¥ gk wiuafai 0 S
TET &Y, TR A9E F AN 7 A9
T &Y | & 7gt o fEer & o frge
Ffaa o 7 g g | 230 F vy
¥ gg wgr o & fF A A% §¥ 9%
gfre i, AfFT s & ag 96
o e 72 9 qegfre aga w fa
JAM | g Al Tw e ¥ drdy
TET ¥ FT Hragwa g |

staT fF g aifaat 7 w3 &, A
IAT TAW T FIHI, qgi  F wfasrd
R AGT F ATAT I§ HGEHW FW & %
TaR 9Ty AT HR fgda g9-adig
Y #Y srafa # I 93w #7 S
gefiggareia, s, g
=1fgd ar, a8 TE & arar & | gav A
Fdy wF WX fow gAew 7 S9
W ST e § ar A | ey wRwt Wy

T ¥ aTET T & | €W faww ¥ it
7z wer AT & 6 ag € o A @,
gl T T8 TR AEY T GFF W AT
g &1 e & fF @@l 9% W AT A
i & | F ag fraew W wEA g
fif ITT 75«1 zowT TR T foran o
WYX Tt 1 oM@ § qg wia 7 9@
g1 & 9 i 39 & I Ay T Ean
2 W aros femmm & 1T TAET
ft 2w & g feeat & aww faww

gar =ifed

93 fa7 T2 § IO WA ¥ 7%
faslt &% mav | Fraer Y FA 7 7o F
Gt a= ag aret & v st
FT a7 FFT & FAT | I AT H 39T
AT JE TRl g (FEgRam ars @
&, afee 37 w1 I 7 v &1 g d
<% w&re uT areed fafre a8 st
& & @™ 9T SR FaeT 927 8, T FT
FredrEer TE g € | WE WA
AR & W vE e fafd W ag
A ft T s @ fe v &
ferd e Y frere & 1 & TE @wwar
ff 7@ 9T ¥F qwET NT-
quor ¥ Tg TEEAT gA @A
# wgar § fF gl a@R W )
TR L W T Ae & auree § fad
AT FIH IS5, aff IoL 2w &
&Y, afew aw F W 9wl A 9w F
Y g farar o ad Wi oy sfsr g
% | IOX W & aga & /w, fre e
Tg W §7 o ¢ % fagr< ¥ Fgen
qSTE T AT &, X T29 F Fov
AT &, AT T AT, AT 72
FYET I TW oA P @,
frq & ¥ @vc ag FO AT F T
2
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Q% STRATT §TEW : GAT FY W @
faerar @ 1

oft worafy ww : & a8 war
fF AT §07 QAT ITT T2 FT AL
frar oY agh. & & &< 5 T qG )

# ag frdaT w<ar s § %
T qATan wR & U g gy
& sfafafadi # T &7 g8 957 *1 g7
FTA FY WY 97 IIrAT 74 | ;fE WA
#AT7 43 w3 & OF gfe dmae §,
zaferd Fer wgrere ot guTa g4 Tfed,
& F ag wzen =g g aft fedr may
SAITET § HIGA T GEHED & AET Y
o awdr, @ fee goelt sraear W &
ston for 9@ WK WE F ww
aEad # agt fasr foar 9 1 @ #
g ®r Ta<r A g | g TS AW
TE -Haq IAC T2 FT AEE
T

gl aF i TH S N g,
# frda won wEar g e 2w ¥ o
TR G20 &Y @ &, 7T FY Frwer gy
ST @Y &, I A AT $T ST AT
wifgd | fparta meem d=T FTaT @
9% afs 38 #Y I8 F FAT w9 ey
I 2g FITT AT AT T 7 q1Iwq®
#iF N 7 w07 oF, @ AT w1
M waTy sq AT q0"E )

# ag At TrEA § e o
s oo a1 gfew & wfcd wrew e #
AT FL | qg LW $319 64 & o
TR A A # ofeie g,
mifes T JaT A gT W &
AN FT AW T ¥ % |

W # T93 gu onfaem, Fram
WM qqaE #T AR AN TR €T G
ArT T1fgd | } AW fAazT FET IEar
§ o afy Avwfcal § gfcormt 3, deamt
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%1, frgges pigew ¥ ol W orwefraa
WX itz & v 9% gie faar orar g,
MermgArmas g JT 3 H
¥ Feqn ¥ wfr wawaw ge 1 g
farrdrare fafreedl A madRz & st
9T 7g foredard & 5 oF S # Jier
e wrfed, s & fawr § | & FoEngEw
qg g Avgar g £ a7 3 A araror
T, FIEA W W a4
Frit & fird o waftee § | Wit T v
g ff qw @ysy § ags @ oo
wTs W gare iy, garT wfe-
ad wx foredare AT Y T A qd A
wgY Y, & T &1 A wew TE
T | & 2w ¥ oF e urEed &
Efraa & ag sgar g 5 3 & Qv
dor g7 ¥ qAeT W@

ot &g W (ST ea-
gfaa anfagt) : Soveaw w@ie, oY
qWE §IA F AHA I g, ITH AAfeAH
? a7 wd FTn Agw g fr Avdag
g 33w 3 ¥ quT A e
T & dfew 3@ Iw
fom &1 gAoIgEe WO @ AW
OTH SFaT 97 qEar g, wa &
qEaT & | §7 grema ¥ owfE gErk A
¥ aga ¥ WWi 9T af w0 @, o
& ¥ oft 39T &, ForT #) g & frd
#92 7ff faed, @ ¥ o wr A
frerar, ¥ 39 9T 39 FT AW qrAY
AR ER CRis SR ook f

g AW F A ferwger s o
foages gresw & s &, 9 g
o wqw | ag O § s fragdr mma
¥ g TaEe o gk fae weAt
g A IT AW A aeEy & fag
% ¥97 @, /fq 5T ft s
A gE T M | 77 o F awe
§ wr€ 7 wifaww 7€ & fr 99 &

@ 3
APown
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FEIAAT HT AT | TH IAF gATL 3w A
fregre wrew W fregee geew
&1 firdt 1 2@ o, o 27 = arE
FATH TM FTAT & | T FIRA
AT AT # IFEHT WATE W e
F fma 33 0% vwr @, o
¥ % FUT wTAT @ g
qX », & FIUT §7AT a9 g M@V |
afrwe wga faw A A ¢y O
TG A T @ e, fowd & 33 w0
FET §T F1 § AR ¥ FA3 w9
R GFT FT § | W T HT F1 O0F
et # qwdw frar sd, at oF a=
Ficxe o fe F o & 1 O
TIGT GGT FH & | WX 93 FUT
gfagi ¥ ag ¢ FAT w9AT aier
IF, q TAAAS FY TIF ¥ IF TIAT B
weHr & fgare & wufeawe & fod @=
foFaT oTET & 1 39 G FETT qHTATR
F ATT F T N, a8 A< g7 o
T T §

gi & Awfal @1 gy g,
fafrel Mm% W oHad F AT ¥
oY feq¥é amar g 8, S9Y AW gar @
fis ge5t @ ®E o o THo WR
srfe To THo ¥ fagges Freew WK
foegre Frew & wedt faw ¥e §
"o o THo MWIT Wrfo Yo ¥ faw
% &, #9 a9 afqdw ¥ (¥R, FNW
THYLE, FTEGTH w5, 04 W FH
T H 9, 0,504 WA § 1 7w fgmw
¥ forggey Fregw W fagges gresw
F TWAT Q84,000 WAH! TIAHT Y
afaa ¥ § | foger 78 T a1 & gfe-
o, frgges s W e
ey & fod waade afadw § o
fogdma @t 7€ —= o #r gt
=t ¥ It F—I9% faw 8,000
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srzfagi # qaade afaw faw q= 0
A =g fF ag agT ool ww @
/X 58 fRft w1 § ITHT War v
qfewa a9 W @ g | gfF I
FTEATEr @1 I AT WTEEr T T
fewam &, 39 Iy 39 wfafow & &4
FT FaT 47 WA & 14T § | QAR
gt ot afaw ¥ faar smar @ am
wY FArw A # famr osrar 2
I 3N F09 § IAAT G647 OF ATE
g TR & 309 § AR A Favfow
¥ ITH! e A, g @ avadw
2 | 37 qar Twar § 5 3% sufage-
HZ 1 T A9 ¢ 78 agd i g W
TATAATE A4 FT TGAHE  FT oqTeT
g @z fa welY St v g
FIHT H T AT qF A7 A0
e AT A fEmr omm @ &
Tmaar g f& g [ # awie-
ar &€ qfewa & gren ®X IERT
o & faw 7% Y a1 =0 9T )

g fafaed #r ot foad @, sa
famr g g :—

“The Ministry of Home Affairs
has been specially charged with
the responsibility of supervising
the plans and the schemes for the
advancement of the Scheduled
Castes, the Scheduled Tribes and
Other Backward Classes, The
Constitution itself places a special
responsibility on the Central and
State Governments in respect of
these classes of population.”

A% Waad qg gWT fF waede
A ava #Y fordard goy S At §
fs foregee #ee WK freges grew
&1 wafawe & | & awwen g fF awe
¥ aga ¥ v97 ¥ 79 9 & foq sre
f gix IER wo W@ w7 I fagR
FC rFT FFeT T @S FTT T0fed 91 )
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oIS g9 @ § fF 2 & wver Y
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IreY § fF Tar o foer anfe gaw
FT5d FF 7 WA 9 % | g 13-
PY gl ¥ g9 TH FTH F 4G F 9%
g 9fF 3§ owmw A faewa @,
TH 919 F7A & oy w1E w1 ot 7 E,
gaureaTaRe Wt a8 @Y 2, 37 faeea
1 g F & fod A 3T G g€
IO 1 &A1 F@ F fo7 77
&t g1 fF gaer sl & st 1 s
Wt a7 7 wr@ uFE Tl g
Atz & FfFT uer e A g
2 | I1fed ag 4971 fF 77 sl ®1 S TS-
feg smde w2 faar omar ) @w
ATl A T ATU A &, TEHErd
Gt F1 ATO A € W qAwA 2 R
THY W AT GErETT q@T, AfHT -
fex arareda ®1 ot g8 FH S FEO
et €, gw i T W E W
7g ared & fF F g3 ) gal 9 a4
F& qIrATX 1 a@gEd | HfEE
afr Y st a7 Y @Y FHAY & 1 TH
arey Jfie #Y awe gH Sedr ¥ Ay
T Y =rfgw o

W § waduw § IR F Iy
FEAT AT E | Y TR GEGEE
Tz W WEger e & Wdl
& fad o § & e & wfeT ¥ fag
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QAT AT IT AW ¥ fqd @
forart strem & Y AT 2T & T AR E,
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# |qA & fa7 7 fawar & 7%
fad oft maddz #1 73 7 TY A=
w1 w27 1 w2 WX e ®o WA
ez FT w1a & | forg 76w & W ar
TR TS § I qAT T g &
ST @ AEvAa g frgm awe A
Taqqe w1 Qur Wfaww @ wfed
ar f fearat # darare 7 Faa €
72, Al T FT FE WA TTHA,
I A A WY T N awF &
fei sed i § 9§ TaAde qdar
FT | wogdl A Frarat o wdat &
f9d 3@ awz & g wrfaws v
=ifgqr 4ar

7 oy FIgd B AT 0 FE |
.9 9w § £ 17 187 2eremar fad
§, gt fadl &, qz fadt F I wage
FH F 8 A6 AT qF AT A1
qFi fwar m, #fEd 39 Ix d
#t fead ft @ar =& g€ 1 qar A
fsad frad o @1 I § W IQ
FEEA | e AT I & fod
fagd A< ¥1 ¢ Ffer 1@ 9 AN
aar 7@ gf 1w IR T @R E
f& Iasr € faw am Fav 7l @
g1
1851 hrs.

[MR. SPeAkER in the Chair]

st ®o Wo wAW (®AIT)
fedvé gy wE &, =g A g€ &

oft &y ow : zafed F wd FEW
f st w1 awdra, fog 1afrer ® v,
gfeaat & wgan, wY & wedy, ad
a8 7 fadZew it aga § ¥ 74
§ s midz g fra A ® @w
F wfewr § 1 AMIT IR |
Ffecadram adt g1 a%ar § aw gl
1948z IaM gfcadz ®T |
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ot o wo Wt : wEE ft AT
frd wrfgd ?

o Wy T ;- gi, waET o frAd
wfgd | 3w frafasr & Taawe
AT 9T SURC ¥ SURT ¥Ar A
FL AT SART WSFT ZI00 | HC a3
T F IAT w7 faar @ W
IRT FOT FT AT gure faa qAT
AT 7 @ ar o @ g fr fad
TATTALY T W AHS FT AT AT
¥ o feedfedt & 2 & ag wfr @
T s 7l & wiw gw I §F
qis FOF T N4 99 F1 qa7g
qUT ®A4 IR RE |

Mr. Speaker: The hon. Member has

taken more than 20 minutes. He
must conclude now.

Mr. Speaker: I will call one more
hon. Member. Shri R. S. Tiwari.

Shri Palaniyandy (Perambalur): My
name, Sir,

Mr,. Speaker: The hon. Deputy-
Speaker gave me four names: Shri
R. S. Tiwari, Shri B. N. Kureel, Shri
Palaniyandy and Shri R. R. Mishra.
I will call one hon. Member now.
The other three will be called to-
morrow. Are you willing to sit after
7 o'clock? I do not want to tax the
House.

Some Hon, Members; No, no.

Shri D. C. Sharma: We ghould have
an all-night sitting.

Mr. Speaker: Shri R. S. Tiwari—the
hon, Member will conclude in ten
minutes.

st o wo fawr®t (wE) -

wers AEEd, Wi av ToEw wrw 9

= & a B qaw ¥ wiwe @ AR

T & W g qfed fed o ¥

fora® qmer & T qro e g et
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Budget—General 5510
Discussion

FT T g 7% W q79 & wiesy ®
ST T qrET & Fr47 F7 o ofr g9
faer | afed g are g< @ 4 fwar
ST @ AR Sa¥ gz T aran g F
% sfga &1 14 fdaa gur W
o & wfga &1 #d  foraer g ) 7
TR a9 ¥ & qar o § 1 oy Ay
FEEY a9 § | TE THFATT THAT I §
fora® g7 #Y qar =@ & i wmew
FAAATIAT FTH F T § AT AFAT-
T@F FTH FT T § FIF aoe a7 §
e &Y T HT T graT

aore % gark faw o= off 3 509
o FUT To FT 3FF AT & | TATIT
TR ¥ fa7 3w aw wEws
grar & FifE sorarfrs sorelr § sor
FaEr T FTAFT A & fgw W
AT 1T & | T TATTH T A
g fafewe g & 1 Afer v e
Y J@ g3ar § fF ag &9 owar &
g Y ¥ A1 Ffoard av dar 7 &
AT § | FfeATE T A < & IV TgT
farar ST =nfgd | Afeer iy §% fogdr
HiFe T ¥| ar fewwrd faa fe o
FOT To ¥ 399 W o 4 ¢ wafw
fergr 2a %Y 7 Th & Y fiF R0
FAT To § | WX T 0o FUT To
Y agel &Y ot O F wwwar § R o
ﬁoﬁﬁgﬁommﬁmw
T wrasdr Y | Ao g g ¥ e
TZ 90 FUT To I AW & oy §
oY ¥ T § W Iy I w=fr ¥ age
T st @t e gy sman, e T
frr mr s ag awmar freemn
AT g

# ag 78 w7 wwar fr foeeft &
Tyl & O, & At #7 gafw §
2w % *r§ w17 T g | gw Iwfy
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gt 2 7T & araer &, SO & AT
¥, aramame & wwe ¥ W% foe w0
TS U & § 399 qF T @A
farar T & 1 e ww W & fog S
FT FATL HIA FY g7 § qg AL, I
Tt 9= friR feam 2ar & ? oF @
adY, gEe I, da @ T v
M frg? aot A swfy | @ T It
¥ FIC A [T HEEE § | v &
Tk ¥ § wy ¥ frdew #€ fr o7 v
2 & wftr safir #r sy w07 300
To Y wE § A Feraal #Y sy Faw
Ro¥ Fo § | g 77 ft = ¥ fiv orw
frami w1 Tedr sy AT § W
wror ar ey #Y wearaar @ @
AT wETC w9aT F=9T w1 faRey ¥
TEET HATY & W TAT I WA F7 WA
fro & fag fear s & 1 framat
% e gg fewwe ot & fr 3wy ot
IF framat oX amr @ AR s 4
grafa &1 ITET ot feaw s §,
TR A A F § | Iy @ w0
T FIET WK G FW & | TAT /R
ST # ®7eF § w1 @ e o §
e ot g A Aoy § 77 e &
ITCT W T AT § 1 § ohT &Y ¥
o &1 FT F g F AT a9 §,
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o

fer e & fod w1 off T o
%Y & € & 1 F o ey wet ot WY
o o qgaTT Sgar g oo aw
feramaT & 392X A 1 qqI 3, AT A
d7e< wrligar & & I9R IF 7T Qo000
Fo FT TFEY T AT HT A AT §,
aw dwe< fyerar & 1 foe =%, & Al
%‘mﬂ?,ooo Eoﬂﬂ'ﬂ'@'ﬂ'l’tl
& gt 7g fera g @ e gw g
Ay Afew e oft @l aw
39T T ATA FY 3,000 Fo IHT FIAT
q¥aT & | W €Y qg AT ¥ A0 F A
Ff 3w A e F TATAT 000
To FT SRIATH $TA ¥ (e a8t qfwa
% q¥ st § | wwfad § fragw w3
g g f &t & ark § o off s
qFMNR IT ITH FI T TR ¥ €@
T IYA FT A A AT F AT H TP
1 g qg ¥ war & R Tfgd o
greTifs AT OF A ¥ & Y, e ag
Qg ST T AT v

Mr. Speaker: The hon. Member may
continue tomeorrow.

18,58 hrs,

The Lok Sabha then adjourned till
eleven of the Clock on Friday, March
17, 1961/Phalguna 26, 1882 (Saka).
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CoLumies

ORAL ANSWERS TO

QUESTIONS . §251—92
S.Q. Subject
No.
803. Russian maps of India * 5251—54
894. Institute of Industrial De-
signs . . 5255—57
896, Indo-Pakistan  Steering
Committees . . §257—59
897. Regional Development . 5259—65
899. Houses for industrial work-
ers in orissa . 5265—67
900, Opthalmic Glass Plant . 5267-68

901. Transfer of Berubari to
Pakistan . 5268—71

902. Office accommodation for

State Tradmg Corporation

in Delhi 5 . 5271—74
903. Refugees fmm Nepal 5274-75
904. Indian Embassy staff

in China . . §275—79
905. U.S. Postal stamps . 5279—82
906. Problem of work-charged

staff of CP.W.D. . §5282—84
907. Aid to Nepal . . §284—386
909. Press Party’s visit to
Nagaland . . . 5286—88
S.N.Q.
No.
7. Manganese mines in Ma-
dhya Pradesh . 5288—92
WRITTEN ANSWERS TO
QUESTIONS . . 5292—5332
S.Q.
No.
895. Heavy structurals and

vessel prijects . 5202
898, Commonwealth Comntn-

tional Development 529293
908. Optical glass . . . 5293
910, Wm:h factory. 5290495
911. Frui prcsmuon by
ion , . 5295
912, Loans to St.ntes for
Housing Schemes . . 529596

913. Unemployment in Orissa 5296

914. Indians in South Africa 529697
915. Closure of wollen mills in
Amritsar . . . 529798
916. Compensation for
to Indian Chancery in
Karachi 5208
917. U.N mnpu showmg K.uh
5298-99

WRITTEN ANSWERS TO

QUESTIONS—contd.
S.Q. Subject
No.

918. Allotment of Government
quarters
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5299

919. Non-coking coal wsshenea 5299-5300

920. Development of backward
arcas .

921. Labour Amehe at Geneva
922, Ambar Charkha

923. Lambretta Scooters

924. Code of Discipline

925. Hospitals under Employ-
ees’ State Insurance Sch-

eme

U.S.Q.

No,

1793. Industrial Training for
S. C. and S. T. students
in Delhi. . .

1794. Films produced in various
languages

1795. Indian films at de festl-
vals .

1796. Uncrnploymcnt in I’u.n-
jab . . :

1797. Aid to Nepal . .
1798, Small Scale Industries in

Punjab .
1799. Housing of Hmd.loomwur-
kers m%ombay .
1800. Indo-Pak border settle-
ment . ]
1801. Rebate on woollen and
silken Khadi
1802. Small Scale Handloom In-
dustries in Punjab . .
1803. Presidential awards to
public undertakings .
1804. Muslim pxlgnms from Pa-
kistan . i
1805, Residential accommodluon
for Ministers . .

1806. Export of chemicals .

1807. Small Scale Industries in
Rourkela Steel Project area

1808. Export of iron ore to Eu-
ropean countries .

1809. Export of intestines of
COWS .

1810. Industrial survey in Delh:

1811. State Trading Corpora-
tion . :

5300
5300-01
5301-02

5302
§302-03

5303-04

5304
5304-05
5305

5306
5306-07

5307
5307-08
5308
5308-09
5309
$309-10
5310

5§310=11
53171

5311

5311-12

. §5312—I14

3313-14
531415
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WRITTEN ANSWERS TO
QUESTIONS—contd.

U.S.Q.

No.

1812.
1813.

1814.
1815,
1816.
1817.
1B18.

1819.
1820.
1821.

1822.
1823.
1824.

1825,
1826.
1827.

1828.

1829.
1830.
1831,
1832,

1833.

1834.
1835.

1836.

1837.
1838,

1839.
1840.
1841.

1842.

1843.

Subject

Paper making machinery
Steel rope factory at Erna-
kulam .

‘Tea trade with Switzerland
Export of lac articles .
Closure of industrial units
Activities of Christian
Missionaries in Naga
Hills . .

Raids by Pakistani na-
tionals . . . .
Training to Nepali pilots
Road building machinery

Ownership rights of shops
in refugee markets . .

Manufacture of Heavy ma-
chine spare parts

D.Ps. from Betiah Camp
(Bihar) .
Indians
nesia
Goa situation . »
Industrial production

Effect of cheap electricity
supply to industries

Opening of new Embassies
in Africa . :
Publicity of plans

Textile mills . . .
Rules for issue of passports
T.V. programmes in big
cities . . . .
Officers for enforcement o
Labour Laws . .
Outlay for Madras .

Loan for Middle and Low
Income Group Housing
Scheme ) .

Review of proceedings of
Parliament by A.L.R. :

Hindi Raksha Samiti
Industrial Estates in J.
&K, . :

jailed in Indo-

Small Scale Industries in
Jammu and Kashmir
Disposal Wing of D.G.S.
& D. . .
Industrial
Scheme
Thefts of documents from
Custodian General's Office
Delhi. i .
Labourers in tea gardens
of Tripura ) :

Housing

[DALY INnGesT]
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5315

5315-16
5316
5316-17

5317
5317-18

5318
5319
5319

5320

. §5320—22

5322

5323
5323-24
5324

5324
5325
5325
5325-26
532627
5327
5327-28
5328
5328-29

5329
5329-30

5330
5330
5336-31

5331

5332

5332

(4) A copy of each of

CALLING ATTENTION TO

MATTER OF URGENT
PUBLIC IMPORTANCE

Shri Ajit Singh Sarhadi called
the attention of the Minister
of Rehabilitation and Minority
Affairs to the reported fajlure
of talks between Indig and
Pakistan in regard to movable
property and bank deposits
etC. belonging to displaced
persors,

The Minister of Rehabilitation

and Minority Affairs (Shri Meh
(‘.ham;l Khanra) made 5 su::teE
mentin regard tercto.

PAPERS LAID ON THE TA-

BLE

(1) A copy of Statement show-

INg cases in which the lowest
tenders have not  been
accepred by the India Store
Department, London and
the India Supply Mission,
Washington, during the year
ending the 315t December,
1960.

(2) A copy of the Aﬁnual Report

of the Khadi and Village In-
dustries Commission for the
year 1959-60, under sub-gecCtion
(3) of Section 24 of the Khadi
and Village Industriecs Com-
mission Act, 1956.

(3) A copy of Annual Report on

the activities of the Rubber
Board for the year 1959-60.

the
following Reports under sub-
section (1) of Section 639 of
the Companies Act, 1956:—

(a) Annual Report of the Sin-
dri Fertilizers and Chemicals
Limited for the year 1959-60
along with the  Audited
Accounts and the comments
of the Comptroller and Au-
ditor-General thereon.

(b) Annual Report of the Hin-
dustan Chemicals and Fer-
tilizers Limited for the year
1959-60 along Wwith the
Audited Accounts and the
comments of the Compt-
roller and Autditor-
General  thereon,

5516
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5333—136

5336-37
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COLUMNS
BILL INTRODUCED . 5338
The Salt Cess (Amendment)
Hill, 1961.
GENERAL BUDGET—GEN-
ERAL DISCUSSION . 5338—s512

Further General Discussion on
the Budget (Genegal) 1961-62
continued. The discussion
was not concluded.

AGENDA FOR FRIDAY,

MARCH 17, 1961/PHAL-
GUNA 26, 1882 SAKA—

Further General Discussion on

the Budget (General), 1961-62.
Voting on Demands for Grants
on Account for 1961-62 in
respect of the Budget
(General). Consideration and
assing of the Apprapriation
Vote on Account) Bill, 1961
and the Insurance (Amend-
ment) Bill. Also, consideration
of the Private Members' Re-
solutions.

GMGIPND—=LS I1—3226 (Ai) LSD—24-3-61—900,

3518



